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E OF LJFIB,AI'!BODIES

Member Secretary,
Haryana State Pollution Control Board,
Panchkula.
Email : hspcbsolidwaste@qnrail.com

Letter No: DULB/SNT-II/2026/ 734
Dated: 19.05.2026

Subject: - Half Yearly Report for the period July-December, 2025 in
compliance of the directions issued by Hon'ble NGT in OA No. 606
of 2O18.

******

Reference : You r Office I etter HSPCB/SWlvl/ 2026/ 390-393 dated 04. 05 .2026.

On the subject cited above.

2. A meeting was held on 09.04.2026 under the chairmanship of Worthy

Chief Secretary, Haryana in compliance of the directions passed by Hon'ble NGT in

OA No. 606 of 2018 on 18.72.2025, During the meeting, it was decided that Urban

Local Bodies Department will submit the revised report to HSPCB after attending the

observations made by Hon'ble NGT vide its order dated 78.72.2025.

3. On the basis of inputs received from municipalities and observation of

Hon'ble NGT, the revised report on Solid Waste Management has been prepared &

attached herewith for your kind information and further necessary action please

DA: Compliance Report.

l,rt'tt'l"d( P"9>e
(Rakesh Joon)
Sub Divisional Engineer-II,
Director, Urban Local Bodies,
Haryana, Panchkula.

CC:

1. PS/C&S-ULB
2. PAIMD-SBM (U)
3. PA/DULB
4. PA/JD(Admin)

i s. tt - t+, t+< +, .iq+m efuqor.
3:ys No. 11-14, Sector 4, Panchkula, Haryana.

Tel.: +91 172 2570020, Fax +91 172 2570021
Website: www.ulbharyana.gov.in email: dulbsanitation@Smail.com
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1.

2.

Half Yearly Compliance Report of Urban Local Bodies Department
for the Period July 2025 to' Dec 2025 in respect of Orders issued
by Hon'ble NGT in O.A. 6OG(2OL8 from time to time

Hon'ble NGT vide its order dated 20.04.2023 has directed to submit

half yearly progress report from time to time in respect of Solid

Waste Management and Liquid Waste Management.

In addition to this, Hon'ble NGT vide order dated 21.08.2025 issued

some formats for all the stockhoiders for disclosing the information

regarding Solid Waste Management and Liquid Waste Management

in the state.

The matter was heard on 18.12.2025 and Hon'ble NGT has made

sorne observations on the report submitted upto June 2025.

The observations of Hon'ble NGT have been considered by ULB

Department and half yearly report for the period of luly 2025 to Dec

2025 was sought from all municipalities and compiled. The compiled

report in the prescribed formats of Hon'ble NGT is attached as

Annexure-1.

5. In addition to this, the point wise reply of observations raised by

Hon'ble NGT during its order dated 18.12.2025 is as under:

Observation: 01

It has been disclosed that out of 6,351 TPD of v,raste generation

6,3i2,7 TPD is collected and transported and only 19 TPD

remains un-collected. After examining data of 87 ULBs, we find

vefy less quantity of waste remains un-collected in ULBs like

Faridabad, Pataudi Mandi and Siwan and such disclosures raises

doubts on correction of data disclosed. No details of daily waste

collection, treatment and its final disposal have been provided.

Though 100% waste collection and its processing is indicated

but no data regarding the process sucn as composition, RDF,

inerts, plastic waste disposal etc. has been provided.

3.

4.

,6'*onl"-
/ tq*.>t
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Reply of Observation No 01 :

it is submitted that totai waste generation in all ULBs of Haryana

State during the period July 2025 - December 2025 is

6927.18 TPD and same has been collected on the daily basis.

There is no gap in the waste generation and waste collection and

transportation as mentioned in Annexure-1(A). Total 4896 nos.

of vehicles have been deployed by Municipalities for collection

and transportaiion of daily generated waste. Details of vehicles

are given in Annexure-1(E).

In addition of this, the detail of waste collection and its
processing such as Compositing, RDF, Inserts, Thermal

Processing, Plastic Waste disposal etc. has been provided in

Annexure-1(B) (7.1 Composting, 7"2 Refused Derived Fuel, 7.3

Waste to Energy Thermal / Methanation Route, 7.4 Other

Processing).

Observation No. 02:

Out of 87 ULBs only Siwan, Faridabad, Gurugram, Manesar,

Barwala and Hansi are showing gaps egA TPD) whereas,

remaining 81 IJLBs are stated to be having Zero gap in waste

processing. The details of its processing for achieving 100o/o may

be indicated.

Reply of Observation No. 02:

The detail of the waste generation and waste processing is

attached as Annexure-1(C).There is gap of 3055 TPD in the

waste generated vs processed. As on 3L.L2-2025, 32

municipalities have this gap and list of these municipalities is

attached as Annexure-1(I). Haryana has adopted the practice to

allot the work of processing of daily generated waste for a period

of 10 years in one go. Aiter 31.12.2025, the work of processing

5
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of daily generated waste has been allotted in Sohna, Tauru,

Bawal, Dharuhera, Rewari, Meham and Sampla. The process of

allotment of tenders in other municipalities for processing of

daily generated waste is in advance stage.

The detail of users using the end products like Compost & RDF

and timelines to overcome the gap has also been mentioned in

the Annexure- 1(C).

Observation No. 03:

We find data on legacy has not been properly disclosed. Already

accumulated legacy waste and daily addition of fresh legacy

waste (being created on account of not processing of daily

waste) are not explained, The fourth and fifth column on page

3511 are not the factual status in terms of daily addition of

legacy waste. Details of Legacy waste that are existing ULB wise

and the remediation of the legacy waste with timelines be

provided. The area recovered after remediation of the site with

geo codes be alsa provided.

Reply of Observation No. 03:

Around 2022, there was about 106.06 lakhs MT of legacy waste

accumulated at 75 sites in different municipalities across the

State. About 82 lakh MT of waste has been processed resulting

into reclamation of 175 acres of land.

The data regarding the already accumulated legacy waste on

01.07.2025 and daily addition of fresh waste as legacy waste

(being created on account of non-processing of fresh waste) has

been provided in Annexure-1(D). As per Annexure-1(D), the

quantity of legacy waste on 0t.07.2025 was 34.60 lakh MT and

quantity of daily generated waste which is not processed on

l9{-zA
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daily basis and becorne legacy waste during this period is

5.62 lakh MT.

During this period, 10.82 iakh MT of legacy waste has been

treated and the baiance legacy waste on 31.12.2025 is

29.40 lakh MT (including unprocessed fresh waste added on

daily basis).

In addition to this, legacy waste at t4 no. of sites has been

treated completely resulting into reclamation of 40.7 acres of

iand during this period. The details of land reclaimed at these

14 sites is given below:

The municipality wise detaii of legacy waste available on

37.72.2025 and time lines to remediate the whole legacy waste

Sr. No. Name of MC Area of land reclaimed (in Acres)

1. Pataudi Mandi 2.5

2. Uklana Mandi 1.5

3. Bahadurgarh 4

4. Cheeka 2.5

5. Kaithal 1

6. Taraori 1

7. Punhana 1

B. Rohtak 1B

o Kalanwali 0.5

10. Mandi Dabwali 4.5

11. Rania 0.5

12. Gohana 1.5

13. Kharkhoda 0.5

14. Kundli t.7

Total 40.7

is given in Annexure-1(D).
,6"r-AMI / ?d-26
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As on 3L.t2.2025, L3.81 lakh M- of legacy waste was available

at Bandhwari Site situated on Gurugram-Faridabad Road.

Municipal Corporation-Gurugrarr has awarded the work of

complete remediation of this legacy waste on 30.07.2026. All

other MCs have also awarded tl'e work of treatment of legacy

waste.

Haryana is expected to be Legacy Free State by February,2027.

Observation No. 04:

The Ring-Fenced amount of Rs. 1124.64 Crores for solid and

sewage management was required to be set aside and was to be

kept in separate account.

Reply of Observation No. 04:

Vide order dated 20.04.2023, Hcn'ble NGT directed the State of

Haryana to set apart Rs. 7L24.64 Crore in Ring-fenced account

for Solid & Sewage management and such funds be kept as non-

lapsable.

The department of Urban Local Bodies, Haryana has ensured

adequate financial provisioning -o tackle management of daily

generated Municipal Waste and remediation of Legacy Waste

activities. Therefore, it was felt that creation of a separate

ring-fenced account for the said purpose may not be required at

this stage.

Urban Local Bodies Department has made the required

expenditure on the various sanitation activities like Door-to-Door

collection, transportation and processing of MSW, Processing of

Legacy waste, Road SweepinE work etc' The year wise

expenditure made by Urban Lc,cal Bodies department on the

various sanitation activities is as follows:

' 
Pl"'l+)'v/ n{-zr
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Sr. No. Financial Yeai' Expenditure (in Lakhs)

1. 2023-24 64417.94

2. 2024-25 75595.15

3. 2025-26 6t947.64

Total 20L960.73

The municipality wise and year lvise detail of expenditure made

by respective municipalities is attached as Annexure-1(F).

In addition to this, Urban Local Bodies Department and

Municipalities have sufficient funds to tackle the various

sanitation activities in the comin,l years and there is no scarcity

of funds in Urban Local Bodies Department in respect to dealt

with Municipal Solid waste. So, opening of ring-fenced account

for Urban Local Bodies Department to tackle Municipal Solid

Waste is not required.

Moreover, SNA SPARSH mode has been implemented and

during the znd and 3'd meeting of State Level Technical

Committee constituted under SBlvl 2.0 (Urban), Rs. 118.04 Crore

have been allocated for prccessing of legacy waste in

FY 2026-27. The minutes of meeting is attached as Annexure-

1(G).

Observation No. 05:

Atleast three major cities and three major towns in the State

and atleast three Panchayats in every District may be notified on

the website within two weeks frorn today as model cities/ towns/

villages which will be made f.tlly compliant within next six

months.

The remaining cities, towns and

may be made fully compliant in

within one year.

Village Panchayats of the State

respect of environmental norms

/?{aL
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6.

Reply of Observation No. 05:

Urban Local Bodies Departrnent has already notified 7 towns

namely Karnal, Rohtak, Panipat, Thanesar, Fatehabad, lind and

Panchkula, as Model Cities/Tor,tns and these are made fully

compliant with Solid Waste Management Rules, Plastic Waste

Management Rules and Bio-Medical Waste Management Rules.

The copy of notification is attached as Annexure-1(H). The

notification has a lso been u ploaded on the web-site of

department i.e. ulbharyana.gov.in.

The above report along with Ann:xure-1 is submitted for kind

information and further necessary action.

/,tg,*
/ t{*6
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Annexure-1
Annexures of Half Yearly Report from July to December 2025 in OA 606 of 2018

INDEX

Sr.No Particulars Annexure No. Page No.
1 Status of Solid Waste Management in the State of Haryana A L-4

2 Waste Processing B 5-24

2A Composting B[A 7.L) 5- 10

2B Refuse Derived Fuel BIB 7.2) 1,L-L6

2C Waste to Energy (Thermal/ Methanation Route) B(c 7.3) 1,7

2D Other Processing BID 7.4) LB-24

3 Gap in Waste Generation and Processing
.C

25-29

4 Legacy Waste D 3 0-34

5 Vehicle Deployment Detail E 3 5-38

6 Expenditure Detail F 39-42

7 Minutes of 2"d & 3'd meeting of State Level Technical Committee constituted
under SBM 2.0 NrbanJ

G 43-66

B Notification of Model Town / Cities H 67

9 Details of municipalities having Gap in Waste Generation and Processing I 68-69
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Annexure - A
Solid Waste Management in the State

Sr
No

District (1) Name ol
ULB

(2) Waste
Generation
(rPD)

[3) Cornposition of Waste [4) Waste
Collected
(rPD)

(5) Waste
Transported
(rPD)

(6) Final Destination of Transported Waste
Biodegradable
(rPD)

Dry / Recyclablt:
(rPD)

Inert
(rPD)

1 Ambala Ambal;r 158.00 91.50 61.70 4.80 158.00 L58.00 SWM Plang Village PaWi, Ambala
) Ambala Sadar 111.00 59.00 44.00 8.00 111.00 111.00 SWM Plant, Village Patvi, Ambala
J Barara 12.28 6.76 4.91 0.61 1.2.28 1.2.28 SWM Plant, Village Patvi, Ambala
+ Naraingarh 18.93 10.30 8.40 0.23 18.93 18.93 SWM Plant, Village Patvi, Ambala
5 Bhiwani Bawani Khera 10.00 5.50 4.00 0.50 10.00 L0.00 SWM Cluster Processing Site, Dadri Road, Bhiwani
6 Bhiwani 14 5.00 87.00 53.65 4.35 145.00 145.00 SWM Cluster Processing Site, Dadri Road, Bhiwani
7 Loharu 9.60 5.28 3.84 0.48 9,60 9.60 SWM Cluster Processing Site, Dadri Road, Bhiwani
oo Siwani 10.00 5.50 4.00 0.50 L0.00 10.00 SWM Cluster Processing Site, Dadri Road, Bhiwani
9 Charkhi Dadri Charkhi Dadri 35.00 19.25 14.00 1.75 35.00 35.00 SWM ClUster Processing Site, Dadri Road, Bhiwani
10 Faridabad Faridabad 1000.00 440.00 550.00 10.00 1,000.00 1000.00 1J SWM Processing Plant, PartapGarh Faridabad,

2l SWM Site, Village Mujeri ,Faridabad,
3J SWM Site Bandwari, Gurugram-Faridabad Road

L1" Fatehabad Bhuna 15.00 8.00 7.00 0.00 15.00 15.00 SWM Site Kula Road, Bhuna
1,2 Fatehabad 40.00 18.00 22.00 0.00 40.00. 40.00 SWM Site Bigad Road, Village Matana
13 Ratia 22.00 10.00 12.00 0.00 22.00 22.00 SWM Site fakhan Dadi Road, Ratia
L4 Tohana 37.50 16.00 21.50 0.00 37.50 37.50 SWM Site Sohan Road, Near Rice Mill, Tohana
15 fakhal Mandi 6.00 2.00 4.00 0.00 6.00 6.00 SWM Site Balara road, Jakhal Mandi
76 Gurugram Farrukhnagar L5.00 9.00 5.95 0.05 15,00 15,00 SWM Site, Ward no.4 Chand Nagar Road, Farrukhnagar
17 Gurugram 1500.00 710.00 510.00 280.00 1500.00 1.500.00 SWM Site Bandwari, Gurugram-Faridabad Road

18 Manesar 200.00 120.00 50.00 30.00 200.00 200.00 SWM Site, Sector - 8,MT Manesar
79 Pataudi Mandi 34.67 27.50 3.92 3.25 34.67 34.67 SWM Site, Chawan
20 Sohna 38.00 22.80 17.40 3.80 38.00 38.00 SWM Site, Ward no. 13, Behind Nirkari Bhawan
27 Hisar Barwala 22.30 12.00 9.00 1.30 22.30 22.30 SWM Site, Gurana Road, Barwala
22 Hisar 2t6.00 118.80 86.40 10.80 2L6.00 2t6.00 SWM Site, Sirsa Road Dhador, Hisar
23 Hansi 39.25 27.25 11.80 6.20 39.25 39.25 SWM Site, Near Bir Farm, Hansi

2+ Narnaund 9.10 5.10 3.50 0.50 9.10 9.10 SWM Site, near Bhagat Singh Market, Narnaund
25 Uklana Mandi 8.10 4.86 2.74 0.50 . 8.10 8.10 SWM Site, Kundnapur Road, Uklana

12
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Sr.
No

District (1) Name ol
ULB

(2) Waste
Generation
[rPD)

(3) Composition of Waste (4) Waste
Collected
(rPD)

(5) Waste
Transported
(rPD)

(6) Final Destination of Transported Waste
Biodegradable
(rPD)

Dry / Recyclable
(rPD)

Inert
[rPD)

26 Jhajjar [3ahadurgarh 1.1"2 62.00 50.00 0.00 112.00 1.L2.00 SWM Site,Badli Road,
27 Beri 9.00 5.00 4.00 0.00 9.00 9.00 SWM Site Duiana Road, Beri
2B f hajjar 32.62 18.00 14.62 0.00 32.62 32.62 SWM Site, Rewari Road, Jhajjar
29 lind Jind 1.02.22 56.23 45.99 0.00 102.22 1.02.22 SWM Site, Hansi Road, Bhiwani Bye Pass near Railway line
30 Julana 13.68 7.52 6.1.6 0.00 13.68 13.68 SWM Site, Near hadwara Ward no. L4, Near Samshan, Julana
31 Narwana 30.00 16.50 13.50 0.00 30.00 30.00 Ahliyan Road Near Hamirgarh Village

32 Safidon 20.65 71.36 9.29 0.00 20.65 20.65 SWM Site, f ind-Safidon Bye Pass near Grain Marl<et, Safidon

33 Uchana 74.64 8.03 6.61 0.00 14.64 L4.64 SWM Site, Kheri rnasania road Near Dump site
34 Kaithal Cheeka 25.53 17.87 6.76 0.90 25.53 25.53 SWM Site, I(hurana Road, Kaithal
35 Kaithal 100 70.00 26.50 3.50 100.00 100.00 SWM Site, Khurana Road, Kaithal
36 Kalayat B.B9 4.89 3.55 0.45 8.89 B,B9 SWM Site,l(hurana Road, Kaithal
5/ Pundri 12.00 6.76 4.24 1.00 72.00 12.00 SWM Site, Khurana Road, Kaithal
3B Rajound 12.00 6.76 4.2+ 1,.00 12.00 12.00 SWM Site, Khurana Road, Kaithal
39 Siwan 8.00 2.50 5.50 0.00 8.00 8.00 SWM Site, Khurana Road, Kaithal
40 Karnal Assandh 14.00 7.70 5.60 0.70 14.00 14.00 SWM Site, Khurana Road, Kaithal

47 Gharaunda 27.00 14.85 10,80 1.35 27.00 27.00 SWM Plant,Village Shekpura, Meerut Road, Karnal

42 Indri 13.50 7.40 5.40 0.70 13.50 13.50 SWM Plant Village Shekpura, Meerut Road, Karnal
43 Karnal 219.30 L26.60 78.20 14.50 219.30 219.30 SWM Plant,Village Shekpura, Meerut Road, Karnal

44 Nilokheri L1..20 5.70 5.10 0.4 0 11.20 17.20 SWM Plant Village Shekpura, Meerut Road, Karnal

45 Nissing 10.25 5.64 4.t0 0.51 1.0.25 10.25 SWM Plant Village Shekpura, Meerut Road, Karnal
46 Taraori 72.90 7.t0 5.20 0.60 72.90 12.90 SWM Plant Village Shekpura, Meerut Road, Karnal

47 Kurukshetra Pehowa 23.00 1.6.24 6.L6 0.60 23.00 23.00 SWM Site, Khurana Road, Kaithal

4B Ladwa 25.25 13.89 10.10 7.26 25.25 25.25 SWM Plant Village Shekpura, Meerut Road, Karnal

49 Shahabad 18.80 70.34 7.52 0.94 18.80 18.80 SWM PlantVillage Shekpura, Meerut Road, Karnal

50 Thanesar 128.00 70.40 5L.20 6.40 128.00 128.00 SWM PlantVillage Shekpura, Meerut Road, Karnal

51 Ismailabad 14.83 10.38 3.95 0.50 14.83 14.83 SWM Site, Khurana Road, Kaithal
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Sr.
No

District (1) Name ol
ULB

(2) Waste
Generation
(rPD)

[3) Composition of Waste (4) Waste
Collected
(rPD)

tS) Waste
Transported
(rPD)

(6) Final Destination of Transported Waste
Biodegraclable
(rPD)

Dry / Recyclable
(rPD)

Inert
[rPD)

JL Mahendergarh Ateli Mandi 6.00 3.30 2.40 0.30 6.00 6.00 SWM Site, Village Neerpur, Near Office of MC Ateli Mandi.

53 Kanina 7.00 3.85 2.80 0.35 7.00 7.00 SWM Site, Manka Wali Buni, Sihor Road, Kanina

54 Mahendergarh 18.00 12.00 5.10 0.90 18.00 18.00 SWM Dolposh Dumping site, Mahendergarh

55 Nangal
Chaudhary

9.00 4.95 3.60 0.45 9.00 9.00 SWM Site, Ward no. 5 Nolayja Nolpur Village, Nangal Chaudhary

56 Narnaul 50.00 28.50 19.00 2.50 50.00 50.00 SWM Site Kholda Ragunathpura, Narnaul

57 Nuh Firozpur Jhirka 11.50 4.60 5.80 1.10 11.50 11.50 SWM Site, Village Doodghati Ward no. 5, fhir road, Firozpur fhirka

58 Nuh 10.00 4.00 5.00 1.00 10.00 10.00 SWM site Near old Nalhar Road, Nuh

59 Punhana 1.2.60 5.04 6.30 1.26 72.60 12.60 SWM Site, Village Godhala, Near Canal, Punhana
60 Taruru 1.2.1.0 4.84 6.05 1,.27 72.L0 12.\0 SWM Site, Bukhara Pahadi, Taruru

6T Palwal Hathin 9.85 5.42 3.94 0.49 9.85 9.85 SWM Site, Ward No. 5, Near STP Plant, Hathin

62 Hodal 36.00 18.80 74.40 2.80 36.00 36.00 SWM Processing Plant,Vill. Firozpur, Ward No. 1, Palwal

63 Palwal 113.00 6t.60 45.20 6.20 113.00 113.00 SWM Processing PlantVill. Firozpur, Ward No. L, Palwal
64 Panipat Panipat 310.00 1.77.00 118.00 15.00 310.00 310.00 W.aste to Energy Plant Near Tajpur Sub-Station of HVPNL, Village

Murthal on Murthal -Tajpur Road, Sonipat
65 Samalkha 21.00 12.75 7.80 1.05 21.00 21..00 Waste to Energy Plant, Near Tajpur Sub-Station of FIVPNL, Village

Murthal on Murthal -Tajpur Road, Sonipat
66 Panchkula Panchkula 200.00 120.00 80.00 0.00 200.00 200.00 SWM Plant, Village Patvi, Ambala
67 Kalka 59.00 35.00 2+.00 0.00 59.00 59.00 SWM Plant, Village PaWi, Ambala
6B Rewari Bawal 10,45 4.L8 5.75 0.52 10.45 70.45 SWM Site, Ramsinghpura Bawal Road, Rewari
69 Dharuhera 26.78 74.39 10.47 L.32 26.18 26.L8 MRF center, Garib Nagar,Dharuhera
70 Rewari 119.00 47.60 60.69 1.0.71 119,00 119.00 SWM Site, Ramsinghpura Bawal Road, Rewari
71, Rohtak Kalanaur 14.45 8.00 5.75 0.70 74.45 74.45 SWM Site, Kheri Road, Kalanaur
72 Meham 13.05 7.83 4.57 0.65 13.05 13.05 SWM Site, Kheri Road, Kalanaur
/3 Rohtak 255.00 1.40.25 99.00 15.75 255.00 255.00 SWM Plant Village Sunaria,Near Bhiwani Bye-Pass Road, Rohtak

74 Sampla 14.00 7.80 5.60 0.60 14.00 14.00 SWM Site, Near MC Office, Beri Road, Sampla

ztJ
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Sr.
No

District (1) Name ol
UtB

(2) Waste
Generation
(rPD)

(3) Composition of Waste (4) Waste
Collected
(rPD)

(5) Waste
Transported
(rPD)

(6) Final Destination of Transported Waste
Biodegraclable
(rPD)

Dry / Recyclable
(rPD)

Inert
(rPD)

/5 Sirsa Ellenabad 18.00 10.98 5.92 1.10 18.00 L8.00 SWM Plant, near village Bakerriawali, Sirsa
76 Kalanwali 13.00 7.67 4.5 5 0.78 13.00 13.00 SWM Site, Near Rambhag Mandi Dabwali
77 Mandi Dabwali 40.00 23.60 14.00 2.40 40.00 40.00 SWM Site, Near Rambhas Mandi Dabwali
7B Ilania 18.00 t0.62 6.30 1.08 1B.00 18.00 SWM PIanL near villase Bakerriawali, Sirsa
79 Sirsa 725.00 73.75 43.75 7.50 125.00 125.00 SWM Plant, near villase Bakerriawali, Sirsa
BO Sonipat Ganaur 25.00 9.50 13.00 2.50 25.00 25.00 Waste to Energy Plant, Near Tajpur Sub-Station of HVPNL, Village

Murthal on Murthal -Tajpur Road, Sonipat

81 Gohana 39.10 21.57 1.5.64 1.95 39.10 39.10 SWM Site, Thaska Road, Gohana
82 Kharkhoda 21.36 7r.75 8.54 L.07 '27.36 21.36 SWM Site, Rohtak road, near bye-pass, Kharkhoda
B3 Kundli 25.05 15.03 9.73 0.29 25.05 25.05 Plot No l,lndustrial Area, fhundpur Village, Khawara Road,Kundli

B4 Sonipat 227.00 92.00 113.00 22.00 227.00 227.00 Waste to Energy Plant, Near Tajpur Sub-Station of HVPNL, Village
Murthal on Murthal -Tajpur Road, Sonipat

B5 Yamunanagar Radaur 1.2.00 6.60 4.80 0.60 1.2.00 72.00 MRF center on SK Road, near Kamboj Dharamsala Radaur

B6 Sadhura 8.50 4.60 3.50 0.40 8.50 8.50 SWM Site, Kacha Kila,Near Kotla Road, Sadhura

o/ Yamunanagar 286.00 160.00 94.00 32.00 286.00 286.00 SWM Plant, Village Kail, Ambala Road, Yamunanagar

Tota 6927.t8 3603.75 27AL95 s41.47 6927.18 6927.18

-q -
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Annexure - B
Waste Processing- A7.L Composting

Sr
No

District Name of ULB a)Intake
Quantity
(rPD)

b) Method Adopted c)Output
Quantity as

Compost
(rPD)

d) Quality e)Residue and Reiects
Management

f) Utilization of Compost

1 Ambala Ambala 91.50 Windrow Composting 32.15 Consumable
as mal'lure

Managed by D to D firm at
their own level

Used in filling for leveling in NH and major
road

2 Ambala Sadar 59.00 Pit Composting and
Windrow Cornposting

38.00 Consumable
as Inanure _

Managed by D to D firm at
their own Ievel

MC Park

3 Barara 6.76 Windrow Composting 2.25 Consumable
as manure

Managed by D to D firrti at

their own level
By local fanners to improve barren land soil

fertility

4 Naraingarh 10.30 Windrow Composting 3.02 Consumable
as. manure

Managed by D to D firm at

their own level
Managed by Dto D firm at their own level

5 Bhiwani Bawani Khera 5.50 Windrow Composting 1,83 Consumable
as manure

Sent to Landfill Given to farmers for agriculture activities.

6 Bhiwani 60.90 Windrow Composting 17.00 Consumable
as manure

SCNt tO SLF Given tq farmers for agriculture activities.

7 Loharu 5.28 Windrow Composting L.32 Consumable
as manure

Sent to SLF Given to farmers for agriculture activities.

B Siwani 5.50 Pit Composting 1.83 Consumable
as manure

Sent to SLF Given to farmers for agriculture activities,

9 Charkhi Dadri Charkhi Dadri 19.25 Windrow Composting 5.87 Consumable
as manure

Sent to sanitary landfill By local farmers to improve fertility of soil of

barren land .

10 Faridabad Faridabad 440.00 Pit Composting and
Windrow Composting

180,00 Consumable
as manure

Inert material is utilised as

backfilling material where
required

Utilised as compost for parks

horticulture purpose
and

7L Fatehabad Bhuna 0.00 No Processing Waste was not processed during the said period i,e from luly 2025 to Dec 2025'

1.2 Fatehabad 0.00 No Processing
13 Ratia 0.00 No Processing

L4 Tohana 0.00 No Processing

15 Jakhal Ntandr U.UU llo l'roccssrng

F 5-
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Sr.
No

District Name of ULB a)Intake
Quantity
(rPD)

b) Method Adopted c)Output
Quantity as
Compost
(rPD)

d) Quality e)Residue and Reiects
Management

f) Utilization of Compost

16 Gurugram Farrukhnagar 9.00 Pit Compostirtg and
Windrow Composting

1.00 Consumable
as manure

For Filling of Low Lying
area

Self utilization in Horticulture & agriculture

L7 Gurugratn 0.00 No Processing Waste was not processed during the said period i.e from luly 2025 to Dec 2025'

1B Manesar 0.00 No Processing

1.9 Pataudi Mandi 27.50 Windrow Composting 16.90 Composting For filling of low Lying area For filling of Iow lying area

20 Sohna 0.00 No Processing Waste was not processed during the said period i.e from luly 2025 to Dec 2025.

2L Hisar Barwala 1_2.00 Pit Composting and
Windrow Composting

4,00 Consumable
as manure

Sent to Landfill In house in horticulture

22 Hisar 118,80 Pit Composting and
Windrow Composting

39,60 Consumable
as manure

Filling low Lying area In house use

23 Hansi 0.00 No Processing Waste was not processed during the said period i.e from I tly 2025 to Dec 2025.

24 Narnaund 5.1.0 Windrow Composting L.70 Consumable
as manure

Sent to Landfill In house in horticulture

25 Uklana Mandi 4.86 Pit based composting L.62 Consumable
as manure

Sent to Landfill In house in horticulture

26 Ihajjar Bahadurgarh 62.00 Pit Composting and
Windrow Composting

20.00 Consumable
as manure

Residue and reject utilized
in low lying area

By local farmers to improve barren land soil
fertility.

27 Beri 0.00 No Processing 0,00 NA NA NA

2B f hajjar 0.00 No Processing 0.00 NA NA NA

29 find find 0.00 No Processing 0.00 NA NA NA

30 fulana 7.52 Pit Composting 3.00 Good Sent to low lying area Utilization of compost by local farmers.

31 Narwana 0.00 No Processing 0.00 NA NA NA

32 Safidon 0.00 No Processing 0.00 NA NA NA

33 Uchana 0,00 No Processing 0.00 NA NA NA

6-
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Sr.
No

District Name of ULB a)Intake
Quantity
(rPD)

b) Method Adopted clOutput
Quantity as

Cornpost
(rPD)

d) Quality e)Residue and Reiects
Management

f) Utilization of Compost

34 Kaithal Cheeka 17.87 Windrow Composting 5.90 Consumable
as lnanure

Sent to SLF Sold to Fertilizer Company (National Green

agrotech, Hanutnangarh road, Ellenabad,

Distt, Sirsa,)

35 Kaithal 70.00 Windrow Composting 23.38 Consurnable
as lranure

Sent to SLF Sold to Fertilizer Company (National Green

agrotech, Hanumangarh road, Ellenabad,

Distt. Sirsa.)

36 Kalayal 4.89 Windrow Composting 2.96 Consurnable
as manure

Sent to SLF For Agriculture & Horticulture and sold to
Fertilizer Company.

JI Pundri 6.76 Windrow Composting 2.25 Consumable
as lnanure

Sent to SLF For Agriculture & Horticulture and sold to
Fertilizer Company.

3B Rajound 6.76 Windrow Composting 2.25 Consumable
as manure

Sent to SLF Sold to Fertilizer Company (National Green

agrotech, Hanumangarh road, Ellenabad,

Distt. Sirsa.)

39 Siwan 2.50 Windrow Composting 0.83 Consumable
as manure

Sent to SLF Tehri pulp & Paper Ltd.

40 I(arnal Assandh 7.70 Windrow Composting 2.57 Consumable
as manure

SCNI tO SLF To fertilize the barren land it is given to the

farmer

41, Gharaunda 14.85 Windrow Composting 2.05 Consumable
as manure

Sent to SLF Utilization of compost by local. farmers to

improve barren Iand soil fertility.

42 Indri 7.40 Windrow Composting 2.49 Consumable
as manure

Reject and residue material
used at SLF site.

To fertilize the barren land, given to Farmers

43 Karnal t26.60 Windrow Composting L7.49 Consumable
as manure

Reject and residue material
used at SLF site.

The compost is being sent through the
agency to Natural Green agrotech Pvt' Ltd'
1Oth Milestone Hanumangarh Road, Village

44 Nilokheri 5.70 Windrow Composting 2.00 Consumable
as manure

Reject and residue material
used at SLF site.

To fertilize the barren land, It is given to
Farmer.

45 Nissing 5.64 Windrow Composting 1.BB Consumable
as manure

Reject and residue material
used at SLF site.

To fertilize the barren land , it is given to the
farmers.

46 Taraori 7.1,0 Windrow Composting 2.37 Consumable
a3 manurc

Reject and residue material
u:cd at SLF srtc.

To lertilize the barren land , it is given to the
ttrmore ,
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Sr.

No
District Name of ULB a)Intake

Quantity
(rPD)

b) Method Adopted c)Output
Quantity as
Compost
(rPD)

d) Quality e)Residue and Reiects
Management

f) Utilization of Compost

47 Kurukshetra Pehowa L6.24 Windrow Composting 2.32 Consumable
as Inanure

Inert waste directly sent to
SLF Karnal

Sold to Fertilizer Company (National Green

agrotech, Hanumangarh road, Ellenabad,

Distt. Sirsa.)

4B Ladwa 13.89 Windrow Composting 2.02 Consumable
as manure

Sent to SLF Sold to Fertilezer company aud internal use.

49 Shahabad 10.34 Windrow Composting 1.50 Consumable
as manure

Inert waste directly sent to
SLF l(arnal

Sold to Fertilizer Company (National Green

agrotech, Hanumangarh road, Ellettabad,

Distt. Sirsa.)

50 Ihanesar 70.40 Windrow Composting 10.56 Consumable
as manure

Inert waste directly sent to
SLF IGrnal

Sold to Fertilizer Company (National Green

agrotech, Hanumangarh road, Ellenabad,

Distt. Sirsa.)

51 Ismailabad 10.38 Windrow Composting 1.50 Consumable
as manure

Inert waste directly sent to
SLF Karnal

Sold to Fertilizer Company [National Green

agrotech, Hanumangarh road, Ellenabad,

Distt, Sirsa.)

52 Mahendergarh Ateli Mandi 0.00 No Processing 0.00 NA NA NA

53 Kanina 0.00 No Processing 0.00 NA NA NA

54 Mahendergarh 0.00 No Processing 0.00 NA NA NA

55 Nangal Chaudhary 0.00 No Processing 0,00 NA NA NA

56 Narnaul 0.00 No Process ng 0.00 NA NA NA

57 Nuh Firozpur Jhirka 0.00 No Process ng 0.00 NA NA NA

5B Nuh 0.00 No Process ng 0.00 NA NA NA

59 Punhana 0.00 No Process ng 0.00 NA NA NA

60 Taruru 0.00 No Processing 0.00 NA NA NA

6L Palwal Hathin 5.42 Pit Composting and
Windrow Composting

1-.62 Good Filling of Low Lying area Utalization of compost by local farmers

62 Hodal L7,28 Windrow Composting 5.46 Consumable
as manure

Filling of Low Lying area Utalization of compost by local farmers

63 Palwal 48.45 Pit Composting and
Windrow Cnmnostins

13.86 Consumable
,c m2nllre

Filling of Low Lying area Utalization of compost by local farmers

<4 G-
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Sr.
No

District Name of ULB a)Intake
Quantity
(rPD)

b) Method Adopted c)Output
Quautity as

Compost
(rPD)

d) Quality e)Residue and Reiects
Management

f) Utilization of ComPost

64 Panipat Panipat 0.00 No Process tlg 0.00 NA NA NA

65 Samalkha 0.00 No Process ng 0.00 NA NA NA

66 Panchkula Panchkula 120.00 Windrow Courposting 38.00 Good Sent to Patvi Plant Ambala The compost geuerated from lhe MSW after
processing is being used at mauure by

farmer and poly house

67 Kalka 35.00 Windrow Composting 11.00 Good Sent to Patvi Plant Ambala The compost generated from the MSW after
processing is being used at manure by

farrner and poly house

6B Rewari Bawal 0.00 No Processing 0.00 NA NA NA

69 Dharuhera 0.00 No Processing 0.00 NA NA NA

7o Rewari 0.00 No Processing 0.00 NA NA NA

71 Rohtak Kalanaur 8.00 Windrow Composting 2.24 Consumable
as manure

Filling in low lying area By local farmers to improve barren land soil

fertility.

72 Meham 0.00 No Processing 0.00 NA NA NA

.7 .) Rohtak 1.40.25 Windrow Composting 35.01 Consumable
as lnanure

Sent to SLF By local fartners to improve barren land soil

fertility,

ka Sampla 0.00 No Processing 0.00 NA NA NA

75 Sirsa Ellenabad 10,98 Pit Composting and

Windrow Composting
3.68 Consumable

as manure
Sent to Sanitary landfill
Sirsa

Given to farmers for agriculture activities.

76 Kalanwali 7,67 Pit Composting and

Windrow Composting
2.60 Consumable

as manure
Sent to SLF Sirsa Sold to farmer or agriculture industries by

cluster level agency i.e. Pooja Waste

Management Pvt. Ltd.

77 Mandi Dabwali 23.60 Pit Composting and

Windrow Composting
7,BB Consumable

as manure
Sent to Sanitary landfill Given to farmers for agriculture activities.

7B Rania 1,0.62 Pit Composting and
Windrow Composting

3.56 Consumable
as manure

Sent to Sanitary landfill Sold to farmer or agriculture industries by

cluster level agency i.e. Pooja Waste

Management Pvt. Ltd.

79 Sirsa 73.75 Pit Composting and

Windrow Composting
25.08 Consumable

as manure
Sent to Sanitary landfill Sold to farmer or agriculture lndustrles by

cluster level agency i,e. Pooja Waste

Management Pvt. Ltd.

.f9?
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Sr.
No

District Name of ULB a)Intake
Quantity
(rPD)

b) Method Adopted c)Output
Quantity as
Compost
(rPD)

d) Quality e)Residue and Reiects
Management

f) Utilization of Compost

BO Sonipat Ganaur 9.50 Open Pit 3.13 Consumable
as manure

Filling of low Lying area For Agricultnre and Horticulture

BL Gohana 21_.51, Pit Composting and
Windrow Composting

7,09 Consumable
as manure

Filling low Lying area Horticulture and Park

BZ Iftarkhoda 11..75 Windrow Composting c01J,O I Consumable
as manure

Filling low Lying area For Agriculture and Horticulture

B3 Kundli 15.03 Windrow Composting 4.00 Consumable
as manure

sent to SLF Sonipat For Agriculture and Horticulture

B4 Sonipat 92.00 Pit Composting and
Windrow Composting

31,00 Consumable
as manure

sent to sLF Sonipat Horticulture and Park

B5 Yamunanagar Radaur 6.60 Pit Composting 3.90 Consumable
as manure

Sent to SLF Sonipat Being utilised by agency at their own level as

manure

B6 Sadhura 4.60 Windrow Composting 1.55 Consumable
as manure

0.57 Utilization of compost by local farmer to

improve barren land soil fertility
87 Yamunanagar 160.00 Windrow Composting 130,00 Used in filling

as bio soil.
Sent to SLF Bio soil is being utilized in filling of low Lying

area.

TotaI 2177.80 443.85

- lo
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Annexure - B
Waste Processing - B 7.2 Refusecl Derived Fuel (RDF)

Sr.
No

District Name of ULB i) Capacity of
Plant (TPD)

ii) Sources of waste for
making RDF'

iii) RDF
Produced (TPD)

iv) Residue/Reject Management v) Utilization of RDF

I Ambala Ambala

300

Municipal Solid waste 24.28 For filling of low lying area Sent by Door to Door firm to Globe Panel

Industrial India Pvt. Ltd.,Village Barsami,

PO Ladwa, Distt. Kurukshetra

2 Ambala Sadar Municipal Solid waste 8.00 For filling of low lying area Sent to Paper rnill (Globe Panel lndustrial

India Pvt. Ltd.,Village Barsami, PO Ladwa,

Disfl. Kurukshetra)

J Barara Municipal Solid waste 1.22 For filling of low lying area Sent to Paper mill (Globe Panel Indushial
India Pvt. Ltd.,Village Barsami, PO Ladw4
Distt. Kurukshetra)

4 Naraingarh Municipal Solid waste 2.27 For filling of low lying area Senl by Door to Door finn to M/S Suchi

Paper Mills Pvt. Ltd. (UP)

5 Bhiwani Bawani Khera

170

Municipal Solid waste 1.50 For filling of low lying area Sent to Nikita Greentech Recycling Ltd.
Nikita Papers Ltd. Office - C-10 Industrial
Estate Panipat Road, Shamli(UP).

6 Bhiwani Municipal Solid waste 16.24 For filling of low lying area Sent to Nikita Greentech Recycling Ltd.
Nikita Papers Ltd. Office - C-10 Industrial
Estate Panipat Road, Shamli (UP).

7 Loharu Municipal Solid waste 1.44 For filling of low lying area Sent to Nikita Greentech Recycling Ltd.

Nikita Papers Ltd. Office - C-10 Indr-rstrial

Estate Panipat Road, Shamli(UP).

8 Siwani Municipal Solid waste 1.50 For filling of low lying area Sent to Nikita Greentech Recycling Ltd.
Nikita Papers Ltd. Office - C-10 Industrial
Estate Panipat Road, Shamli (UP).

9 Charkhi Dadri Charkhi Dadri Municipal Solid waste 8.0 For filling of low lying area Sent to Nikita Greentech Recycling Ltd.
Nikita Papers Ltd. Office - C-10 Industrial
Estate Panipat Road, Shamli (UP).

l0 F'aridabad FaridaL'ad 450 I\4unicipal Solid u,aste 10 Ineft material is utilised at

backfi lling where required
Srrpplied to Paper I\4ills as an ennfi'ierrdly

alternate fuel

[t-
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Sr.
No

District Name of ULB i) Capacity of
Plant (TPD)

ii) Sources of waste for
making RDF

iii) RDF
Produced (TPD)

iv) Residue/Reject Management v) Utilization of RDF

1l Fatehabad Bhuna 0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

t2 Fatehabad 0 Municipal Solid rvaste Waste was r.rot Processed during the period i.e July 2025 to Dec 2025

13 Ratia 0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

14 Tohana 0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

15 Jakhal Mandi 0 Municipal Solid waste Waste was r.rot Processed during the period i.e July 2025 to Dec 2025

16 Gurugram Farrukhnagar 50 Municipal Solid waste 2.5 Sent to SLF Mahalaxrni Craft Paper Industry

Muzaffarnagar

17 Gurugram 0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to'Dec 2025

l8 Manesar 0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

t9 Pataudi Mandi 100 Municipal Solid waste 3.92 For filling of low lying area For Waste to Energy Plant

20 Sohna 0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

21 Hisar Barwala 50 Municipal Solid waste 3.r 0 Inert and non cornbustible are

seprated and disposed
Green Gene Recyclers Placement and

Services, Khasra No. 2709,10,1 l, Village
Singpur Rajasthan

22 Hisar 300 Municipal Solid waste 54.00 Sent to Landfill site, Hisar Maruti Paper Pvt. Ltd., Silver Ton Paper

Mill, Orient Board & Paper mill
Muzaffamagar (UP)

23 Hansi 0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

24 Narnaund s0 Municipal Solid waste 1.50 Inert and non combustible are

seprated and disposed
Parijat Paper Mills Ltd. Village Ja1

Mujhera,Bhopa Road Muzaffarnagar( UP)

25 Uklana Mandi 50 Municipal Solid waste l.l0 Inert and non combustible are

seprated and disposed

Sachi Paper Mill Ltd 589/2 Bisrakh Road

Industrial Area, Chhapraula,GB Nagar (UP)

26 Ihajjar Bahadurgarh ls0 Municipal Solid waste 17.00 Low Lyins area Waste to Energy Plant Sonipat

27 Beri 0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

28 Ihajjar 0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

29 Jind Jind 0 Municipal Solid waste Waste was not Processed durins the period i.e July 2025 to Dec 2025

30 Julana t5 Municipal Solid waste 2.40 Ineft material used as backfilling
lvhcrc rcqurrod

Sent to Nikita Greentech Recycling Ltd.

flrlirta Popors Ltd. Uttrco t- tU tnductrial

Estate, Panipat Road, Sharnli (UP).
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Sr.
No

District Name of ULB i) Capacity of
Plant (TPD)

ii) Sources of waste for
making RDF

iiD
Produced

RDF
(rPD)

iv) Residue/Reject Management v) Utilization of RDF

31 Narwana 0 Municipal Solid waste Waste was not Processed during the period i.e luly 202 to Dec 2025

32 Safidon 0 Municipal Solid waste Waste was not Processed durins the period i.e July 202: to Dec 2025

JJ Uchana 0 Municipal Solid waste Waste was not Processed during the period i.e July 202. to Dec 2025

34 Kaithal Cheeka

300

Municipal Solid waste 3.s7 Sent to Sl-F Cement Factory

35 I(aithal Municipal Solid waste r 6.s3 Sent to SLF Tehri pulp & Paper l-irnited

36 I(alayat Municipal Solid waste 1.24 Sent to SLF Sent to Paper Mill ( I'ehri Pulp & Paper

Limited)

JI Pundri Municipal Solid waste 1.92 Sent to SLF Sent to Paper Mill ( 'l'ehri Pulp & Paper

L,irnited)

38 Rajound Municipal Solid waste 1.92 Sent to SLF Sent to Paper Mill ( Tehri Pulp & Paper

Limited)

39 Siwan Municipal Solid waste 1.28 Sent to SLF Tehri Pulp & Paper Ltd.

40 Karnal Assandh

500

Municipal Solid waste 3.90 Sent to SLF and low lying area Sent to Genus paper , Kanth Road

Bhagwanpur Moradabad (UP)

41 Gharaunda Municipal Solid waste 10.55 Sent to Landfill l. Parijat Papers Mills Limited. Vill. Jat

Mujhera, 10.6 K.K Bhopa Road,

Muzaffarnagar (UP)
2. Maruti Papers (P) Lirnited Vill. Sikka,

Shamli(UP)

42 Indri Municipal Solid waste 3.80 Sent to SLF Gulshan Polyois Ltd. 9th KM, Jansath Road,

Cement factory in Muzaffarnagar (UP).

43 Karnal Municipal Solid waste 73.95 All reject/lnerl/Residue sent SLF

Situated at Sheikhpura Plant,

I(amal

:i. Parijat Papers Mills Limited vill Jat

Mujhera, Bhopa Road Muzafflarnagar

ii. Maruti Papers (P) Limited,vill Sikka ,

Shamli (UP),
iii. Globe Panel lndustrial India Pvt.

Ltd.,Village Barsami, PO Ladwa, Distt.
Kurukshetra
iv. Suyash kraft and PaperPprivate vehalana

Meerut road Muzaffarnagar (UP).

IE
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Sr.
No

District Name of ULB i) Capacity of
Plant (TPD)

ii) Sources of waste for
making RDF

iiD RDF'

Produced (TPD)
iv) Residue/Reject Management v) Utilization of RDF

44 Nilokheri Municipal Solid waste 4.00 Dust and re.lect material and used

at SLF site

Gulshan Polyois Ltd. 9th KM, Jansath Road,

Cement factory in Muzaffamagar (UP).

45 Nissing Municipal Solid waste 2.10 1.4 (Dust and Reject material used

at SLF site

Gulshan Polyois t,td. 9th KM, Jansath Road

Cement factory in Muzaffarnagar (UP).

46 Taraori Municipal Solid waste 4.00 Sent To SLF Gulshan Polyois Ltd. gth KM, Jansath l{oad,

Cement factory in Muzaffarnagar (UP).

47 Kurukshetra Pehowa Municipal Solid waste s.80 Sent to SLF Sent to Tehri Pulp &Paper Limited

48 [,adwa Municipal Solid waste 9.36 Sent to SLF Parijat Paper Mills Ltd. Village, Jat Mujhera

Bhopa Road Muzaffarnagar (UP)

49 Shahabad Municipal Solid waste 7.00 Sent to SLF Parijat Paper Mills Ltd. Village, Jat Mujhera
Bhopa Road Muzaffarnagar (UP)

50 Thanesar Municipal Solid waste 47 .45 Sent to SLF Parijat Paper Mills Ltd. Village, Jat Mujhera
Bhopa Road Muzaffarnagar (UP)

5l Ismailabad Municipal Solid waste 3.78 Sent to SLF (Khurana Road,

Kaithal)
TehriPulp & Paper Limited

52 Mahendergarh AteliMandi 0 Munic pal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

53 Kanina 0 Munic pal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

54 Mahendergarh 0 Mr"rnic pal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

55 Nangal
Chaudharv

0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

56 Narnaul 0 Munic pa So id waste Waste was not Processed during the period i.e July 2025 to Dec 2025

57 Nuh Firozpur Jhirka 0 Munic pa So id waste Waste was not Processed during the period i.e July 2025 to Dec 2025

58 Nuh 0 Munic pa So id waste Waste was not Processed during the period i.e July 2025 to Dec 2025

59 Punhana 0 Munic pa So id waste Waste was not Processed during the period i.e July 2025 to Dec 2025

60 Taruru 0 Munic pal So id waste Waste was not Processed during the period i.e July 2025 to Dec 2025

61 Palwal Hathin 20 Munic pal So id waste 2.5 For filling of low ly ng area Sent to paper ndustry

62 Hodal s0 Munic pal So id waste 7.2 For filline of low lv ng area Sent to paper ndustry

63 Palwal 150 Municipal Solid waste 28.25 For filling of low lying area Mahalaxrni Craft Paper Industry
Muzaffarnagar (UP)

64 Panipat Panipat

Samalkha

0

0

I\4unic

Munic
pal Solid rvaste

pal Solid waste

\\/aste is processed through \\/aste to Energl, pl2p1

Waste is processed through Waste to Energy Plant65

* lq
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Sr.
No

District Name of ULB i) Capacity of
Plant (TPD)

ii) Sources of waste for
making RDF

iiD RDF
Produced (TPD)

iv) Residue/Reject Management v) Utilization of RDF

66 Panchkula Panchkula 260 Municipal Solid waste 48 For filling of lorv lying area Sent to Paper mill (Globe Panel Industrial

India Pvt. Ltd.,Village Barsarni, PO Ladwa,

Disft. Kurukshetra)

67 Kalka Municipal Solid rvaste 14 For filling of low lying area Sent to Paper rnill (Globe Panel Industrial
India Pvt. Ltd.,Village Barsarni, PO Ladwa,

Distt. Kulukshetra)

68 Rewari Bawal 0 Municipal So id waste Waste was not Processed during the period e Julv 2025 to Dec 2025

69 Dharuhera 0 MunicipalSo id waste Waste was not Processed durine the period ;e July 2025 to Dec 2025

10 Rewari 0 MunicipalSo id waste Waste was not Processed during the period .e July 2025 to Dec 2025

11 Rohtak Kalanaur 20 Municipal Solid waste 2.30 Inert & Non combustile rejects are

seprated and disposed in SLF
Utilized in WTE Plant, Sonipat

12 Meham 0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

73 Rohtak 300 Municipal Solid waste 34.45 Inert & Non combustile rejects are

seprated and disposed in SLF

To Paper Mill

74 Sampla 0 Municipal Solid waste Waste was not Processed during the period i.e July 2025 to Dec 2025

75 Sirsa Ellenabad

300

Municipal Solid waste 2.84 Sent to SLF Sirsa IWs Orient Board Paper Mill Pvt. Ltd.
Muzaffarnasar (UP).

76 Kalanwali Municipal Solid waste 2.08 Sent to SLF Sirsa M/s Orient Board Paper Mill' Pvt. Ltd.
Muzaffarnagar (UP).

77 Mandi Dabwali Municipal Solid waste 6.32 Sent to SLF Sirsa M/s Orient Board Paper Mill Pvt. [,td.

Muzaffarnagar (UP).

78 Rania Municipal Solid waste 2.88 Sent to SLF I\{/s Orient Board Paper Mill P\4. Ltd.
Muzaffarnagar (UP).

79 Sirsa Municipal Solid waste 19.88 For Waste to Energy Plant M/s Orient Board Paper Mill Pvt. Ltd.
Muzaffarnagar (UP).

80 Sonipat Ganaur 0 Municipal Solid waste Waste is processed through Waste to Energy Plant

81 Gohana 50 Municipal Solid waste 5.85 Inert & Non combustile rejects are

seprated and disposed in SL,F

Nikita Paper Ltd. Industrial Estate, Panipat

Road, Shamli (UP)

82 Kharkhoda 25 Municipal Solid waste 4.21 Sent to SLF Sonipat Nikita Paper Ltd. Industrial Estate, Panipal

P.ood, Shomli(UP)
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Sr.
No

District Name of ULB i) Capacity of
Plant (TPD)

ii) Sources of waste for
making RDF

iii) RDF'
Produced (TPD)

iv) Residue/Reject Management v) Utilization of RDF

B3 Kundli 30 Municipal Solid waste 5.01 Sent to St,F Sonipat Nikita Paper Ltd. Industrial Estate, Panipat

Road, Shamli(UP)

84 Sonipat 0 Munioipal Solid waste Waste is processed through Waste to Energy Plant

85 Yamunanagar Radaur 20 Municipal Solid waste 4.25 For filling of low lying area Being supplied by contractual agency to M/S

Globe Panel Industrial India Pvt. Ltd.,Village
Barsarni, PO Ladwa, Distt. Kurukshetra

86 Sadhura l0 Municipal Solid waste 1.24 F'or filling of low lying area Disposed off by contractual agency

87 Yamunanagar 240 Legacy waste accumulated
at the processing site and

Fresh waste received on
dril., l-ooio

85.00 Sent to SLF RDF is being sent to M/s Globe Panel

Industrial Irrdia Pvt. Ltd.,Village Barsarni,

PO Ladwa, Distt. Kurukshetra

Total 2390 639.04
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Annexure - B

Waste Processing - C 7.3 Waste to Energy (Thermal / Methanation route)

S.No. Name ol
ULB

a) Plant
Capacity

b) Daily
Inputs of
feed

c) Sources of Waste d) Output
(Energy)

e) Residue and
Rejects and
Management

f) Fly ash and
Bottom Ash
Management

1 Sonipat 750 TPD
(8 MW)

135 TPD Mixed Waste and non recyclable
waste from Municipal Corporations
Sonipat

6.7 MW Reject disposed (2%)

into designated

sanitary landfill
facility ' (Waste to
Energy P1ant,

Sonipat)

Utilization as

construction material
(15%) or filling of low
lying area.2 Ganaur 15.5 TPD Mixed Waste 

'and non recyclable
waste from MC- Ganaur

3 Panipat 310 TPD Mixed Waste and non recyclable
waste from Municipal Corporation
Panipat.

4 Samalkha 21 TPD Mixed waste 'and non recyclable
waste from MC - Samalkha

Total 481.5 TPD

----lEtt
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i\nnc\ur0 - li
\\'astc I'rocr:ssing- I) 7.{ Olhcr I)roccssing

Sr',

No
District Nanrc of []l-l] a) Quantitl' ol

Input ('l'lll))
b) Qualitl' of input ) Protlucts and its []tiliz,rtiotl d) Residue / Rcject Managemcnt

I Ambala Arnbala 42.22 Ilccyclablc ancl rron- rccl'clablc nratcrial. ltecyclable matcrial .i.e l'lastic. Paper. Metal, Glass, Carboard etc. (sent to local
kabadirvala or rccyclcr)

Scnt '[ o M R[" I'lant

2 Arrrbala Saclar' 44.00 [tccyclatrlc and non- rccyclablc nratcrial. l{ccyclablc matcrial .i.c Plastic, I)aper, Metal. Glass. Carboard etc. (sr:nt to looal

kabad irvala ol rccyclr:r)
Sent to MI{[r [)lant

J Ilarara 4.30 I{ecyclablc and non- rccyclablc nraterial. A) I{eoyclablc nratcrial.i.c Plastic. Paper, I\4etal. Glass, Carboard ctc. (scnt to local
kabadirvala or rccyclcr)
Utilization
I ) Plastic - recyclc into glanulcs lbr nerv products.

2. Paper - recycle lbr pulp and packaging.

3. Glass - remelted ibr nerv glass product.
4. Metal- Sent to smelting unit lor resue.

B) Non- Recyclable material lhat is Refiused Dcrived fuel (llD[r)
I ) Utilization - Waste to lrncrgy Plant.

2) Fuel in Cement Plant.

lnert rvaste: t-lsc as lilling uratcrial in

lorv - lying area and road sub base

00nstruction

Nalaingarh 6.36 l{ccyclable ancl uon- rccyclablc nratcrial. Recyclablc material senl. to l-octrl Kabadir.vala sent to MIIF Piant

.5 Bhiwani llas,ani Khera 3.00 I{ccyclable and non- recyclable uiaterial. Recyclable nratcrial scnt to I-()cal Kabadiwala Used as lilling material in lorv lying
area.

Rhir'r,ani 24.3(t Recl,clatrles & non recyclable rnaterial Recyolable nraterial sent to Local Kabadirvala lJsed as lilling nraterial in lorv Iying
afea.

7 Loharu 2.88 Rccyclablcs & non rccyclable nratcrial lLecyclable niaterial sent to l-ocal Kabadirvala llsed as filling rnatelial in los, lying
arca.

Siu,ani 3.00 I{er:1,clable an(l non- recyclable rnatelial. Iteol'clable material scnt to l-ocal Kabadiwala [.lsed as lilling matcrial in lorv lying
area.

Charklii Dadri Charkhi l)adri 7.75 I{eoyclable ancl non- recyclable matcrial. A) Rccyclable material .i.e Plastic. I)aper, Metal, Glass, Carboard etc. (sent to local
kabadiu,ala or recycler)
lJtilization
I ) Plastic - recycle into granules for nerv products.
2. Paper - recycle fbr pulp ar)d packaging.
3. Glass - remelted lor nerv glass product.
4. Metal- Sent to smelting unit fbr resue.

B) Non- Recyclable material that is Relirsed Derived Fuel (RDF)
l) Utilization - Waste to Energy Plant.

2) Fuel in Cement Plant.

Inert waste: Use as fillin-e nraterial in
low - lying arca and road sub base

consh'uctiorl

- 18
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No
District Narne of [JLl] a) Quantit-r" o

lnput ( l'l'l))
b) Qualitl, of input ) I)r'otlucts and ils Iitilization rl) Rcsidue / Rcject Managoment

l0 Faridabad [;aridabad 0.00 No Processing \A \A
ll Fatehabad Blruna 0.00 No I)roccssing \A \A
t2 Iratehabad 0.00 No I)r'occssing \A \A
t3 I{atia 0.00 No I)roccssing \n \A
t4 1'ohana 0.00 No Ploocssing \A \A
l5 Jakhal Mandi 0.00 No l)roccssing NN \A
!6 Gurugram Iiarruklrnagar 5.95 Ilccyclable and non- reol,clable nraterial. I'lastic. Cardboard. Glass & sent to authorizod rccyclcr ltecyclablc material, sold lo rogistcrcd rc

:yclors Sankcr'lrading Conrpanv. 412,

Ground lrloor. Sharri Mandir Chorvk,

Dhanu,al ul l{oad.

t7 Gunrgran't 0.00 No Proccssing NA \A
t8 Martesar 0.00 Ncl I'roccssing 'lhere rvas no tcnclcr in MC Mancsar lbr proccssing ol'daily generated MSW in last I

Year due to ,,vhich the wastc was dumpcd at Scc 8 sitc.

\A

t9 l)ataudi Mandi 3.25 Rccyclablc and non- rccyclable material. Plastic, C'ardboard, Glass & scnt to authorizcd rccycler [or filling in lorv lying area

20 Sohna 0.00 No Processing \A NA
2t Hisar Baru,ala 7.20 Rccyclable and non' recyclable material. Plastic. Cardboard, Glass & sent to authorizecl rccycler lnert wastc -used as filling nraterial in

lou, lying alea and road sub basc

constluctiort

22 I lisar 43.20 Reoyclable arrd non- recyclable nraterial. Plastic, Cardboard, Glass & sent to authorized recycler Sent to landllll

23 I lansi 0.00 No l)rocessing NA NA

24 Narnaund 2.50 Itecyclable and nou- rccyclablc material. Plastic. Cardboald, Glass & sent to authorized recyclcr Inert rvaste -used as filling nraterial in

lou, lying area and road sub base

construction

25 Uklana Mandi 2.14 Recyclable and non- recyclable material. Plastic, Cardboard, Glass & sent to ar.rthorized recycler lnert waste -used as lilling rnaterial in

low lying area and road sub base

constrtrction

26 jhajlar Bahadurgarh 33.00 I{ecyclable and nor.r- rccyclable nratcrial. Plastic, Cardboard, Cllass & sent to authorizecl recycler' Inert waste -used as filling material in
lorv lying area and road sub base

construclion

27 Ileri 0.00 No I)rocessing NA NA
28 Jhai iar 0.00 No Processing NA NA

_, tl
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j o'

No
District Namc of ULI| l) Qu*ntit-r" o{

I nput ('l'Pl))
b) Quality of input c) l'r'oducts antl ils I ililizalion d) Ilesidue / Rcjcct Management

29 Iind Jind 0.00 No l)rocessing NA NA

30 .lulana 3.76 Recyclable and non- rccyclablc material. [)lastic" Carclboard, Glass & sent to authorized recyclcr 0.6 'lPD inort nratclial usctl as filling
rnaterial at lorv lancl site.

3l Narlvana 0.00 No l)roccss ng NA NN

32 Salidcn 0.00 No I)rocess ng NA NA

33 Uchana 0.00 No l)roccss ng NA NA

34 I(aithai Clhccka 4.09 ILccyclabIc antl non- rccyolatrlc tnatcrial. I)lastic, Cardboard, Glass & scnt to autlrorizecl recycler Sent to SLF

3-5 Kaithal 13.47 Recyclablc anci non- rccyclable nratcrial. I)lastic, (larclboald, (ilass & Scnt to authorizctl recyclcr Sent to SI-F

36 Kalal,at 2.76 I{ecyclablc and non- recyolatrle ntatcrial. I'lastic, Cardboard. Class & scnt to authorizcd rccyclcr Inert rnatcrial uscd as Iilling nralcrial at

low land site.

Pundri 3.32 I(ccyclablc and non- recyclablc nraterial. I)lastic, Calclboarcl, Glass & settt to authorizcd rccyclcr Inert matcrial used as filling nlaterial at

low land site.

38 I{a.jound 3.32 llecyclable aud uon-rcc5,clablc nraterial put up in Pre-

sorting
Machinc and segregaled thc wastc using ltagpickers and

reduocd the volunre with help ol' Bailing Machine and

then transl'er to Green india rvaste management comparl)/.

Gliaziabad

Rccyclable material .i.e Plastic, Paper, Metal. Glass. Carboard etcsent to Grcen india

wastc nlanagement company,
Ghaziabad Nagarnigam's Garbage Iractory, Sihani
l"larbans Nagar, Chaziaabaad

Sent Sanitary l-and lrill

39 Sirvan 4.22 Recyclable and non- rccyclable material. I{ccyclablc material .i.e l)lastic, Paper, Metal, Glass. Carboard etcsent to Grecn india

waste managelnent company,
Ghaziabad Nagarnigam's Garbage Iractor'1'. Sihani
I-larbans N agar, Ghaziaabaad

Sent to landfill Karnal

40 I{arnal Assandlr 2.40 Recyclable and non- rccyclable ntaLerial. Ilecyclable matcrial .i.e I)lastic. Paper, Mctal, Glass, Carboard etcsent to Grccn india

waste nranagemcnt company,
Ghaziabad Nagarnigam's Garbage I"actory, Sihani
I.larbans Nagar, Ghaziaabaad

Scnt to landfill Karnal

4l Gharaunda 1.60 Rccyclable and uon- rccl'clable nraterial. Recyclable matcrial .i.e l)lastic, Paper, Metal, Glass, Carboard etcsellt to Crcen india

\vasle rDanagcment cornpany.

Ghaz-iabad Nagarni gam's Garbage }ractory, Sihani
I'larbans Nagar, Ghaziaabaad

Sent to landilll Karnal

42 Indri 2.30 Rccyolable and nou- r'ecyclablc niaterial. A) Recyclable material .i.c Plastic, Paper. Metal, Glass. Carboard etc. (sent to local

kabadiwala or recycler)

LJtilization
I ) Plastic - recycle into granules for new products.

2. Paper - recycle lor pulp and packaging.

3. Glass - remelted for new glass product.

4. Metal- Sent to smelting unit fbr resue.

B) Non- Recyclable uraterial that is Relused Delived Fuel (RDIr)

l) Illiliz,atirlr. S'ar[,- [u I]rrvrcr I'larr[,
2) Iirel in Cement Plant.

to S[-F site and low laying area.

€ 2o
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No
District Nanrc of [][,1] r) Quantity' 0l

I nput ('l'l'l))
b) Quality of input c) Products and ils Iitilization d) Ilcsidue / Rcjcct iVlanagement

43 Karual 18.75 llccyclable and non-rec1'clable material put up in l're.
sorting
Machine and scgregatcd thc rvastc using Ragpickers anc

rcduocrl the volume rvith hclp ol' tlailing l\4achinc anc

then translcr to Creen india rvastc managcrnent con)pany

Ghaziabad

Recyclable nraterial ie Plastic, Papcr, Metal, Glass, Carboard scnt to Grcen india rvaste

rnanagement company. Ghaziabad Nagarigam's Garbage f"actory.

All l{csiduo,r'c.f cct.incrt
rnatcrial scnt to SL.F

situatcd at processing

plant villagc
Shcikhpura, Meorut
Roacl. Karnal

44 Niloklreri 1.50 I{ccyclablc and non- rccyclablc nraterial. Sihani I larbans Nagar'. Ghaziaabaad- 201 003 I Matcrial scnt to Sl.F

45 N issing I .91 ltccyclablc and non- recl'clablc rnaterial. A) l{ccyclable nratcrial .i.e I)lastio. I)aper, Metal, Class, Carboard etc. (scnt to local

kabadirvala or rccycler)

Utilization
I ) Plastic - recycle into granules for new products.

2. Paper - recycle for pulp and packaging.

3. Glass - remelted fcrr new glass product.

4. Metal- Sent to snrelting unit Ibr resue.

B) Non- Recyclablc matcrial that is ltefirsed Dcrived Fuel (l(DF)
I ) Utilization - Waste to [inelgy Plant.

2) Fuel in Cement l)lant.

Situated at processing

46 I'alaoli 1.80 Recyclable and non- recyclable nratcrial. A) Recyclable nlaterial .i.e Plastic, Paper. Metal, Class, Carboalcl ctc. (sent to local

kabadirvala or recycler)

Utilization
I ) Plastic - recycle into granules lor new products.

2. Paper - recl,cle Ibr pulp and packaging.

3. Glass - remelted for ner.r,glass product.
4. Metal- Sent to snrelting unit Ibr resue.

B) Non- Recyclable matcrial that is l(efused Derivcd L-uel (RDF)
I ) tjtilization - Waste to Energy Plant.

Scnt kr Sl-lr

47 Kurukshetra Pehowa 0.96 Rccyclable and non- recyclable material. Plastic, Cardboard, Glass & it is sent to authorized recycler Sheikhpura, Meerut

48 I-adrva 2.00 Reoyclable and non- recyclable material. Recyclablc material ie I'lastic, Paper, Metal. Glass, Carboard sent to Gleen india waste

nranagement company, Ghaziabad Nagarigam's Carbage Faotory.

Sent to SLlj

49 Shahabad t.46 Rccyclable and non- recyclable rnaterial. Plastic, Cardboard, Glass & it is sent to authorized recycler' Sent to St.F

50 Ihanesar 10. l5 Recyclable ancl non- recyclable material. Plastic. Cardboarcl, Glass & it is sent to authorized recycler Sent to S[-F

5l Ismailabad 0.67 Recyclable ancl non- recyclable material. I{ecyclable material ie Plastic, Paper. Metal. Glass, Carboard sent to Green india rvaste

rnanagenlent company. Ghaziabad Nagarigam's Garbage Iractory.
Sent to SLF

-at
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No
District Narne of [JLII a) Quantit-r- o

lnput ('l'l'D)
b) Quality of input c) Prorlucts and its [itilization d) Rcsidue / Reject Management

52 Mahendergarh Ateli Mandi 0.00 No Processing NA NA

53 Kanina 0.00 \o I)roor,:ssiltg NA \A
54 Mahe ndergarh 0.00 \o Processing NA \A
55 Nangal

Chaudhary
0.00 \o I)r'occssing NA \A

56 Nalnaul 0.00 \o Processing \A \A
57 Nuh Firozpur.lhirka 0.00 No I)roocssing \n \n
58 Nuh 0.00 No I)r'oocssing \A \A
59 I)rrnharra 0.00 No Processirrg NA \A
60 I'aruru c.00 No l)roccssing NA \A
6l Palwal Ilathin 4.43 Itcc1,slnbl. and non- rccyclablc nratcrial. A) Rcc5,clablc nratclial .i.c Plastic. Papcr', Mctal. Glass, Carboard ctr:. (scnt to local

kabadiwala or' recycler). Utilization - l) Plastic - r'ccyclc into granulcs lbr ne"v

lrrodtrcts. 2. Itaper - r'ecycle for pulp and packaging. 3. Glass - renrelted for nerv glass

product.4. Metal- Sent to smelting unit for resue. B) Non- Recyclable matcrial that is
Rcfused Dcrivcd lruel (RDI]), l) tJtilization - Wastc to Energy Plant.,2) firel in

C-cment Plant.

Inert waste: Use as lilling niatcrial in
low - lying area and road sub basc

constnrctiorr.

62 I Iodal 11.52 Recyclable and non- r'ecyclable material. A) Itecyolable nraterial .i.e Plastic. Paper, Mctal, Glass" Carboard etc. (scnt to local
kabadiwala or recycler'). Utilizaiion - l) I'}lastic - recycle into granules fbr nerv
products. 2. Paper - recycle lirr pulp and packaging. 3. Glass - rerrelted lbl nerv glass

product.4. Metal- Sent to srlelting unit lbr resuc. []) Non- Recyclable n-raterial that is
Retirsed l)erived Fucl (RDF), l) Utilization - Waste to Energy I'}lant..2) []uel in
Cerrrent Plant.

Inert waste: Use as Iilling nlaterial in
lorv - lying area and road sub basc

:onstruction.

63 Palwal 36.30 Recyclable and non- recyclable material. A) Recyclable material .i.e I)lastic, Paper, Metal, Glass. Carboard etc. (sent to Iocal

kabadirvala or recycler). lJtilization - l) Plastic - rccycle into granules fbr nerv

products. 2. Paper - recycle lor pulp and packaging. 3. Class - remelted lbr new,glass

procluot.4. Metal- Sent to srnelting unit lor lesue. B) Non- Recyclable rnaterial that is
Reluscd Derived Iirel (RDF), l) Utilization - Waste to Errergy I']lant.,2) fruel in

Cenient Plant.

lnert waste: LJso as Iilling material in

Ior'v - Iying are a and road sub base

construction.

64 Panipat Panipat 0.00 No Processing NA NA

65 Samalkha 0.00 No Processing NA NA

66 Panchkula Panchkula 32.00 Recyclable and non- recyclable material. A) Recyclable material .i.e Plastio. Paper- Metal, Glass. Carboard ctc. (sent to local
kabadirvala or recycler)

l0 TPD inert waste used as filling
nratelial in lorv - lying area and road sub

basc construction.

h.n
er(l-
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- 23-
No

District Namc of ULI] a) Qunn(it-v" ul
Input ('l'l'D)

b) Quality of input ) Protlucts antl its (itilization rl) lLesidue / Rejcct Management

67 Kalka 10.00 Itccl'clablc and non- rcc),clablc material. A) I(ecyclable nlatcrial .i.e Plastic, Papcr, Mctal, Glass, Carboard etc. (scnt to local
kabadiwala or recl'cler)

4 l-PD inert rvastc used as filling
nratcrial in lorv - lying area and road sub

basc crlnstruct ion.

68 llewari llarval 0.00 No Proccssing NA NN

(t() Dharuhcla 0.00 No Prooessirrg NA NA

70 [{ervari 0.00 No l)rocessing NA NA

7t Rohtak Kalanaur 4. l5 Ilecl,clablc ancl non- rccyclable rnaterial. A) Ilccyclablc nratelial .i.e Plastic. Paper. Mctal, Cilass. Carboald etc. (scnt to local

kabadir,vala or lec;,clcr'). Lltilization - l) Plastic - rccycle into granules lbr ncw
products. 2. Paper - r'ecycle lor pulp ancl packaging. 3. Glass - rcmelted lirr nc,"v glass

product.4. Metal- Sent to snrelting unit lor resuc. l)) Non- Ilecyclable nratclial that is
Itchrsed Dcrived Fucl (RDIr), l) LJtilization - Waste to linergy Plant.,2) I:ucl iu

Ccment I)lant.

lncrt wastc use as filling nraterial in lolv
- lying area and road sub base

constructiou.

72 Mehanr 0.00 No l)roc:essing \A NA
'73 Itohtak 80.31) i{eoyclable and rron- recyclable nraterial. A) Recl,clablc nraterial .i.c Plastic. I)apcr', Mctal. Glass, Carboard etc. (scnt to local

kabadir,vala or recycler). [Jtilization - l) I'}lastic - rccycle into granulcs lbt'neu
products. 2. l)aper - rcoycle lbr pulp and packaging. 3. Class - retncltcd lor tierv glass

ploduct.4. Metal- Sent to srnelting unit lbr resue. B) Non- Recyclablc ntatcrial tlrat is

l{cfused Derivod Fuel (l{DF). l) LJtilization - Waste to Iinelgy Plant..2) Fuel ir

Cernent I)lant.

lncrt waste ust: as filling nratcrial in

lorv - lying area and road sub trase

construction.

74 Sampla 3.50 Recyclablc and non- rccyclablc rnatcrial. A) Itecyclable material .i.e Plastic, Paper, Metal, Glass, Carboard etc. (sent to looal

kabadilvala or rccycler). Litilization - l) I'}lastic - recycle into granules fbr new

products. 2. Paper - recycle lbr pulp and packaging. 3. Glass - rerneltcd lbl new glass

product.4. Metal- Sent to smelting unit lor resuc. B) Non- I{ecyclablc material that is

Refused Derived Fuel (l{DI;), l) Utilization - Waste to Energy Plant.,2) I'-uel irt

Cement Plant.

4 'f PD inclt u,aste used as filling
matcrial in lou, - lying area and road sub

base construction.

"75 Sirsa El lenabad .18 Req,clable and non- recyclable material. Sold to Ragisterecl l{ecycler Sent to SLF Sirsa

76 Kalaurvali 3.25 Recyclable and non- recyclable nraterial. Sold to Ragistered l{ccycler Sent to SLI] Sirsa

7"1 Mandi Dabrvali r 0.08 l(ecyclable and non- recyclable material. Sold to Ragistered ltccyclcr Sent to SLF Sirsa

7R R ania 450 Ilecyclahle arrd nnn- rccyclahle rnaferial. Solrl to Ragistered RecYcler Sent to SI-[r Sirsa
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No

District Nanrc of ULB :r) Quanti{1' ol

I nput ('l'i'l))
b) Quality of input c) l'rotlut'ls nntl i(s Iitilization d) Residue / Rejcct Nlanagcmcnt

79 Sirsa 31.37 I{ccyclable ancl non- recl'clablc nratetial. Sold to llagisteretl l{ecycler Sent to SLF Sirsa

80 Sonipat Ganaur 0.00 No l'roccssing NA NA

8l (iohana |.74 Rccyclablo aud nort- recyclablc rnatclial. A) Itecyclable ntatcrial .i.c I'lastic, l)aper. Mctal, GIass. Carboard etc. (scnt to loctrl

kabadirvala or rccyclcr). [Jtilization - l) I'lastic - recyclc into grartulcs ibr ncr'v

products. 2. l)apcr - rccycle lbl pulp and packaging. 3. Class - rotnollcd lbr new glass

produr:t.4. Mctal- Scnt to smcltirrg unit fbr resue. I)) Non- [{cc1'olable nraterial that is

l{elused l)erivcd Fuel (l{DIr) . l) tJtilizatiort - Wastc to I:.ncrg1'[)lant..2) |uel in

(lcrncnt Plartt.

Inert waste uscd as Iilling Inatcrial in

lorv - lying area and roacl sub base

constructiou.

82 Kharkhoda 5.34 Ilccyolablo and non- rccyclablc rnatct ial. A) I{ccyclable rnatct'ial .i.e Plastic. l)aper, Metal, Glass. Carboard ctc. (scnt to local

kabadirvala or recycler). Utilization - l) Plastic - recycle into grattules 1br nerv

products. 2. I)aper - recycle for pulp and packaging. 3. Olass - renrelted ftrr ncw glass

product.4. Metal- Scnt to surelting unit lbr resue. I)) Non- Recyclable nratcrial that is

Itefirsed Derived [uel (RDIr). l) Utilization - Waste to linergy Plant..2) Fuel irr

Cenrent Plant.

lnert being utilised in low lying area

83 Kundli 5.01 Rccyolable ancl non- recyclable nraterial. A) I{eclclable matcria[ .i.c [)lastic. Papcr, Mctal. Glass. Carboard etc. (scnt to local

kabaclirvala or recyclcr). Utilization - l) I'lastic - recyclc into granttlcs lilr nerv

products. 2. Paper - rccycle lbr pLrlp and packaging. 3. Glass - rerneltecl fbt nerv glass

pr'oduct.4. Metal- Scnt to srnelting unit fbr restic. B) Non- Recyclable rnaterial that is

Relirsed Derived [uel (Rl)F), I) Utilization - Waste to Ilnelgy Plant..2) Iruel in

Cement Plant.

neli beirtg utiiiscd in lou' lying area

84 Sonipat 0.00 No Processing NA NA

85 Yamunanagar Radaur l.l5 llecyclable and non- recyclable rnaterial. ILecycling material solcl to Recycler by contractual agency ol'MC Radaur Inert being utilised in low lying area in

MC Radaur'

86 Sadhura 2.66 Rccyclablc and non- recyclable tnaterial. A) Ilecl,clable rnatelial .i.e Plastic, Paper, Metal, Class, Carboard etc. (sent to local

kabadirvala ot' recycler). Utilization - l) Plastic - recycle into granules lbr new

products. 2. Paper - recycle lor pulp and packaging. 3. Glass - renlelted for nerv glass

product.4. Metal- Sent to smelting unit lor resue. B) Non- Recyclable material that is

Refused Derived Fuel (RDF), l) LJtilizatiort - Waste to Energy l']lant.,2) Fuel in

Cement Plant.

Inert being utilised in lorv lying area irr

MC I{adaur

87 Yamunanagar 0.00 )Jo I)rocessing NA NA

nft I 577 01

? ,qE
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Annexure- C

B - Gap in Waste Generation and Processing

Sr.
No.

District Name of ULB a) Waste Generation b) Waste Processing
(Waste to Compost +

Recyclable (MRF) + Waste
to Energy)

C)Gap
(Generation
Vs.
Processing)

d)Time Bound
plan to fill up
the Gap

1
I Ambaia Ambala 158.00 158.00 0.00 NA

2 Ambala Sadar 111.00 111.00 0.00 NA
3 Barara 12.28 L2.28 0.00 NA
,(+ Narainsarh 18.93 1B.93 0.00 NA
5 Bhiwani Bawani Khera 10.00 10.00 0.00 NA
o Bhiwani 145.00 10L.50 43.50 30.06.2026
7 Loharu 9.60 9.50 0.00 NA
8 Siwani 10.00 1" 0.00 0.00 NA
I Charkhi Dadri 35.00 35.00 0.00 NA
10 Faridabad Faridabad 1000.00 45 0.00 550.00 31.A7.2026
11 Fatehabad Bhuna 15.00 0.00 15.00 31..L2.2026
12 Fatehabad 40.0 0 0.00 40.00 31.12.2026
13 Ratia 22.00 0.00 22.00 31..L2.2026
14 Tohana 37.50 0.00 37.50 31.08.2026
15 Jakhal Mandi 6.00 0.00 6.00 31..08.2026

16 Gurugram Farrukhnagar 15.00 15.00 0.00 NA

17 Gurugram 1500.00 0.00 1500.00 3L.08.2026

18 Mancsar ?00,00 0.00 200.00 3L.1,2,?,0?6
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No.

District Name of ULB a) Waste Generation b) Waste Processing
fWaste to Compost +

Recyclable (MRF) + Waste
to Energy)

C)Gap
(Generation
Vs.
Processing) 'r

d)Time Bound
plan to fill up
the Gap

19 Pataudi Mandi 34.67 34.67 0.00 NA

20 Sohna 38.00 0.00 38.00 30.09.2026

21 Hisar Barwala 22.30 22.30 0.00 NA

22 Hisar 21,6.00 21.6.00 0.00 NA

23 Hansi 39.25 0.00 39,25 3L.L2.2026

24 Narnaund 9.10 9.1"0 0.00 NA

25 Uklana Mandi 8.1_ 0 8.10 0.00 NA

26 Bahadurgarh LLZ.00 LLz.00 0.00 NA

27 fhajjar Beri 9.00 0.00 9.00 3L.03.2026

28 fhajjar 32.62 0.00 32.62 30.04.2026

29 Jind 102.22 0.00 102.22 3L.07.2026

30 f ind f ulana L3.68 13.68 0.00 NA

31 Narwana 30.00 0.00 30.00 3L.07.2026

32 Safidon 20.65 0.00 20.65 31.07.2026

33 U chana 'L+.b+ U.UU 14.o4 31.07 .Zjzto
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( r.
No.

District Name of ULB a) Waste Generation b) Waste Processing
(Waste to Compost +

Recyclable (MRF) + Waste
to Energy)

C)Gap

[Generation
Vs.
Processing)

d)Time Bound
plan to fill up
the Gap

34 Kaithal Cheeka 25.53 25.53 0.00 NA

35 Kaithal L00.00 100.00 0.00 NA

36 I(alayat B.B9 B.B9 0.00 NA

37 Pundri 12.00 L2.00 0.00 NA

3B Rajound 12.00 1,2.00 0.00 NA

39 Siwan 8.00 8.00 0.00 NA
4.4 Karnal Assandh 14,00 14.00 0.00 NA

41 Gharaunda 27.00 27.00 0.00 NA

42 Indri 13.50 13.50 0.00 NA
43 Karnal 2L9.30 2L9.30 0.00 NA
44 Nilokheri L1,.20 LL.2O 0.00 NA
45 Nissins L0.25 L0.25 0.00 NA
46 Taraori L2.90 L2.90 0.00 NA
47 Pehowa 23.00 23.00 0.00 NA

48 Kurukshetra Ladwa 25.25 25.25 0.00 NA
49 Shahabad 1B.BO 1B.BO 0.00 NA

50 Thanesar 128.00 128.00 0.00 NA
51 Ismailabad 14.83 14.83 0.00 NA
52 Mahendergarh Ateli Mandi 6.00 0.00 600 31 1? ?,Q?6

.\5 
-a1 I

38

3568



'.rf.
No.

District Name of ULB a) Waste Generation b) Waste Processing
(Waste to Compost +

Recyclable (MRF) + Waste
to Energy)

C)Gap
(Generation
Vs.
Processing)

d)Time Bound
plan to fill up
the Gap

53 Kanina 7.00 0.00 7.00 31..07.2026
54 Mahendergarlr 18.00 0.00 18.00 3L.1.2.2026
55 Nangal 9.00 0.00 9.00 3r.07.2026
56 Narnaul 50.00 0.00 50.00 3L.05.2026
57 Nuh Firozpur Ihirka 11.50 0.00 11".50 3L.08.2026
58 Nuh L0.00 0.00 10.00 3L.08.2026
59 Punhana L2.60 0.00 1,2.60 31..08.2026
6C) Taruru L2.1.0 0.00 1,2.L0 34.06.2026
61 Palwal Hathin 9.85 9.85 0.00 NA
62 Hodal 36.00 36.00 0.00 NA
63 Palwal 113.00 11"3.00 0.00 NA
64 Panipat Panipat 310.00 3L0.00 0.00 NA
65 Sarnalkha 2L.00 21.00 0.00 NA
66 Panctrkula Panchkula 200.00 200.00 0.00 NA
67 Kalka 59.00 59.00 0.00 NA
68 Rewari Bawal 10.45 1.30 9.15 3L.07.2026
69 Dharuhera 26.L8 0.00 26.1,8 3L.07.2026
70 Rewari 119.00 0.00 119.00 3L.07.2026
71 Rohtak Kalanaur L4.45 L4.45 0.00 NA
72 Meham 13.05 0.00 L3.05 31..08.2026
73

74
Rohtak 255.00 255.00 0.00 NA

Sampla 14.UU 3.50 r0.50 30.06.2026

-AB
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No.
District Name of ULB a) Waste Generation b) Waste Processing

fWaste to Compost +

Recyclable (MRF) + Waste
to Energy)

C)Gap
(Generation
Vs.
Processing)

d)Time Bound
plan to fill up
the Gap

75 Sirsa Ellenabad 18.00 18.00 0.00 NA
76 Kalanwali 13.00 13.00 0.00 NA
77 Mandi Dabwali 40.00 40.00 0.00 NA
78 Rania 18.00 18.00 0.00 NA
79 Sirsa 125.00 125.00 0.00 NA
80 Sonipat Ganaur 25.00 25.00 0.00 NA
81 Gohana 39.10 39.L0 0.00 NA
82 Kharkhoda 2L.36 2L.36 0.00 NA
83 Kundli 25.05 25.05 0.00 NA
84 Sonipat 227.00 227.00 0.00 NA
85 Yamunanagar Radaur L2.00 12.00 0.00 NA
86 Sadhura 8.50 8.50 0.00 NA
87 Yamunanagar 286.00 245.00 41.00 3L.08.2026

Total 6927.18 387L.72 3055.46

r- Aq
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Annexure - D

9 - Legacy W;rstc

Sr. No. District Name of ULB 1) Number of
legacy waste
dump site

2) Quantity of
leagcy waste (In
MT) reported on
o1-o7-2025

3) Quantity of leagcy
waste (In MT) on 31-
l2-2O25 including
unprocessed fresh
waste

4) Daily legacy
waste being added
as unprocessed
waste (TPD)

5) Quantification and Utilization of out of Bioremediation
and Bio- mining

6) Timelines for
complete remediation

Digested
Material

Plastics Rubber Inerts and
others

1 Ambala Ambala 0 0.00 0.00 0 NA NA NA NA NA

2 Arnbala Sadar 0 0.00 0.00 0 NA NA NA NA NA

3 Barara 0 0.00 0.00 0 NA NA NA NA NA

4 Bhiwani Naraingarh 0 0.00 0.00 0 NA NA NA NA NA

5 Bawani Khera 7 11"522.00 11522.00 0 NA NA NA NA 30.06.2026

o Bhiwani 1 82500.00 34029.00 43.5 45000 2250 22.5 9000 30.09.2026

7 Loharu 0 0.00 0.00 0 NA NA NA NA NA

8 Siwani 0 0.00 0 0 NA NA NA NA NA

9 Charkhi Dadri Charkhi Dadri 7 11000.00 5204 0 +547 771 538 30.06.2026

10 Faridabad Faridabad 7 0.00 L01.200 550 NA NA NA NA 28.02.2027

11 Fatehabad Bhuna 1 25269.00 2527 15 74668 2274 5116 30.06.2026

12 Fatehabad 7 Nil 10800 40 Work not in progress 31..t2.2026

13 Ratia 1 39195.00 6600 22 24657 3957.4 3980.6 3L.72.2026

14 Tohana 1. 0.00 1 1000 37.50 NA NA NA NA 31.08.2026

15 Jakhal Mandi 0 0.00 LLO4 6 NA NA NA NA 31".08.2026

16 Gurugram Farrukhnagar 0 0.00 0 No NA NA NA NA NA

17 Gurugram 7 1105000.00 1381000 1500 NA NA NA NA 28.02.2027

18 Manesar 3 84730 38265 200 57173 15378 L0774 3L.12.2026

19 Pataudi Mandi 1 74257.00 0 No NA NA NA NA NA

20 Sohna 7 9000.00 15992 38 NA NA NA NA 30.09.2026

-3o-
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Sr, No. District Name of ULB 1) Number of
legacy waste
dump site

2) Quantity of
leagcy waste (In
MT) reported on
ot-o7-202s

3) Quantity of leagcy
waste (In MT) on 31-
LZ-ZOZS including
unprocessed fresh
waste

4) Daily legacy
waste being added
as unprocessed
waste (TPD)

5) Quantification and Utilization of out of Bioremediation
and Bio- mining

6) Timelines for
complete remediation

Digested
Material

Plastics Rubber Inerts and
others

21 [{isar Barwala 2 77248 4276 0 42L9.2 1058.8 351.6 1406.4 30.06.2026

22 Hisar 1 24924.00 13500 0 9854.4 7642.+ 827.2 4706 30.06.2026

23 Hansi 2 779459 1"19524 39.25 4200 1050 350 1400 37.10.2026

24 Narnaund 0 0.00 0 No NA NA NA NA NA

25 Uklana Mandi 1 1513 0.00 0 0 9078 2260.5 765.5 3026 NA

26 hajjar Bahadurgarh t 97509.00 0 0 NA NA NA NA NA

27 Beri t L4360.00 L656 9 7926.72 3302.8 1723.2 1.420.204 30.06.2026

28 fhajjar 7 46967.00 52969 32.62 9.64 NA NA NA 31,.1,2.2026

29 ind find ) 145645.00 99413 102.22 27000 15000 0 1"8000 3L.07.2026

30 f ulana 0 0.00 0 No All Legacy Waste has been remediated NA

31 Narwana 1 87561.00 90291 30 NA NA NA NA Due dispute with
agency matter under
consideration before
Hon'ble High Court
Under CWP 11914. Next
dare is 1,8.08.2026.

32 Safidon 1. 0.00 3799 20.65 NA NA NA NA 3L.07.2026

33 Kaithal Uchana 1 0.00 2693.76 1+.64 NA NA NA NA 3t.07.2026

34 Cheeka 1 26227.00 0 0 L4555.985 6425.575 2620.0773 2593.8503 NA

35 Kaithal 1 92455.00 0 0 5L312.525 22762.42L 9236.2545 91"43.7995 NA

36 Kalayat 1 0.00 0 No All Legacy Wa

NA --- -
rste has been re

lrua

Lediated

I\A NA

NA

I{A37 Pundri 0 O.UU U No

3t
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Sr. No, District Name of ULB 1) Number ol
legacy waste
dump site

2) Quantity of
leagcy waste (In
MT) reported on
ot-o7-2025

3) Quantity of leagcy
waste (In MT) on 31-
12-2025 including
unprocessed fresh
waste

4) Daily legacy
waste being added
as unprocessed
waste (TPD)

5) Quantification and Utilization of out of Bioremediation
and Bio- mining

6) Timelines for
complete remediation

Digested
Material

Plastics Rubber Inerts and
others

38 Rajound 0 0.00 0 No NA NA NA NA NA

39 Karnal Siwan 0 0.00 0 0 All Legacy Waste has been rernediated NA

40 Assandlr 0 0.00 0 0 All Legacy Waste has been remediated NA

41 Gharauncla 0 0.00 0 0 NA NA NA NA NA

42 Indri 0 0.00 0 0 All Legacy Waste has been rernediated NA

43 Karnal 7 183793.00 783793 0 Work not in progress 31.08.2026

44 Nilokheri 1 2L5+2.00 8542 0 4740.8L 2703.0+04 853.3458 844.8038 30.05.2025

45 Nissing 0 0.00 0 No NA NA NA NA NA

46 Taraori L 5611.80 0 0 31.1.4.549 t381..6251"6 560.61882 555.00702 NA

47 Kurukshetra Pehowa 0 0.00 0 No NA NA NA NA NA

48 Ladwa 0 0.00 0 No NA NA NA NA NA

49 Shahabad 1 0.00 0 No NA NA NA NA NA

50 Thanesar 1 +7774.00 47774 0 NA NA NA NA 1.0.06.2026

51 Mahendergarh Ismailabad 0 0.00 0 No NA NA NA NA NA

52 Ateli Mandi 7 1.260.00 2364.00 6 0 0 0 0 31.72.2026

53 Kanina 1. 11654.00 1288.10 7 5827 4078.9 7748 30.05.2026

54 Mahendergarh L 50055.00 53367 18 0 0 0 0 37.08.2026

55 Nangal
Chaudhary

1. 3050.00 4706 9 0 0 0 0 3r.05.2026

56 Narnaul 1. 1500.00 10700 50 NA NA NA NA 37.12.2026

ZZ
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Sr. No. District Narne of ULB 1) Number of
legacy waste
dump site

2) Quantity of
leagcy waste (In
MT) reported on
oL-o7-2025

3) Quantity of leagcy
waste (In MT) on 31-
LZ-ZOZS including
unprocessed fresh
waste

4) Daily legacy
waste being added
as unprocessed
waste (TPD)

5) Quantification and Utilization of out of Bioremediation
and Bio- mining

6) Timelines for
complete remediation

Digested
Material

Plastics -Rubber Inerts and
others

57 Nuh Firozpur Jhirka 1. 0.00 2L1.6 11.5 0 0 0 0 37.08.2026

58 Nuh 1 8431.00 10271 L0 NA NA NA NA 31..08.2026

59 Punhana L 7357.00 2320.24 L2.60 4083.135 1871..2934 734.9643 727.6073 NA

60 Taruru 1 1089.00 3375.4 72.1 NA NA NA NA 30.06.2026

61 Palwal Hathin 0 0.00 0 No NA NA NA NA NA

62 Hodal 0 0.00 0 No NA NA NA NA NA

63 Palwal 0 0.00 0 No NA NA NA NA NA

64 Panipat Panipat 0 0.00 0 0 NA NA NA NA NA

65 Samalkha 0 0.00 0 0 NA NA NA NA NA

66 Panchkula Panchkula 7 1,7't994.00 37039.82 0 98635.68 1097 Lt3 34948.5 30.05.2026

67 Kalka 0 0.00 0 No NA NA NA NA NA

68 Rewari Bawal 1 0.00 1683.6 9.15 NA NA NA NA 30.06.2026

69 Dharuhera 7 0.00 +81,7.12 26.78 NA NA NA NA 30.06.2026

70 Rewari 1. 285656.00 272552 1.L9 1.9372.4 87L5 3496.5 3416 30.05.2026

71 Rohtak Kalanaur 0 0.00 0 No NA NA NA NA NA

72 Meham 1 0.00 240L.2 13.05 NA NA NA NA 31..06.2026

73 Rohtak 7 64787.40 0 0 5L1,87 L1962 0 7637 NA

74 Sampla 7 0.00 L932 10.5 NA NA NA NA 30.06.2026

75 Sirsa Ellenabad 1. 4250.00 1480.00 0 1598 +07 277 494 30.05.2026

76 Kalanwali 1 4933.00 0 0 3024 6L9 0 1290 NA

77 Mandi Dabwali L 92675.O0 0 0 23061..38+ 23061..384 23061.38+ 23067.384 NA

78

79

Rania 1 6031.00 0 0 'J.501..779 L501.719 L501..719 t507.7t9 NA

Sirsa 1 257L74.00 160888 0 55574 14150 9432 1 7130 '31.1',2.'.202b

33
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Sr. No. District Name of ULB 1) Number of
legacy waste
dump site

2l Quantity of
leagcy waste (In
MT) reported on
ot-o7-202s

3) Quantity of leagcy
waste (In MT) on 31-
t2-2O25 including
unprocessed fresh
waste

4) Daily legacy
waste being added
as unprocessed
waste (TPD)

5) Quantification and Utilization of out of Bioremediation
and Bio- mining

6) Timelines for
complete remediation

Digested
Material

Plastics Rubber Inerts and
others

80 Sonipat Ganaur 0 0.00 0 No NA NA NA NA NA

81 Gohana 7 12558.63 0 0 3127.10 3L27.10 3727.10 3127.10 NA

82 Kharkhoda 1 20000.00 0 0 4980.00 4980.00 4980.00 4980.00 NA

B3 Kundli 1. 21300.00 0 0 5303.70 5303,70 5303.70 5303.70 NA

B4 Sonipat L 0.00 0 0 NA NA NA NA NA

85 Yamunanagar Radaur 0 0,00 0 0 NA NA NA NA NA

86 Sadhura 0 0.00 0 No NA NA NA NA NA

87 Yamunanagar 1 1.12460.00 1.20004 41. NA NA NA NA 37.06.2026

Total 62 3460234.83 2940059.24 3055

Note:

Quantity of Leagcy waste reported on 01-07-2025 34.60lakh MT"

Daily Generated unprocessed waste converted into Legacy waste
3055 TPD x 184 days

5.62lakh MT

Total Waste (Legacy waste + Unprocessed daily generated wasteJ
34.60+5.62

40.22lakh MT

Quantity of Legacy waste treated during 01.07.2025 to 3L.L2.2025 10.82]akh MT

Balance Legacy waste on 37.72.2025
(40.22 -10.82J

29.40]akh MT
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Annexure -E

Deployment of Vehicles

Sr.
No.

District
Name

Name of ULB

Number of Vehicles deployed for transportation of daily generated waste

Tipper (in Nos. ) Tractor Trolley (in Nos. )
Tricycle/ E-Rickshaw

(in Nos. )
Any otherVehicle

(in Nos. )
Total Vehicle

(2+3+4+5)

t 2 3 4 5 6

1

Ambala

Ambala 0 9 200 8 217

) Ambala Sadar 44 4o 118 10 212

J Barara 7 2 6 1 16

4 Naraingarh 0 10 6 0 16

5

Bhiwani

Bawani Khera 5 3 20 1 29

6 Bhiwani 52 12 15 o 85

7 Loharu 4 2 0 0 6

B Siwani b 2 3 0 11

I CharkhiDadri CharkhiDadri 23 7 55 3 88

10 Faridabad Faridabad 52 146 0 0 198

L1

Fatehabad

Bhuna I 1 2 1 12

L2 Fatehabad 20 2 4 1 27

13 Ratia 6 2 5 1 14

t4 fakhal Mandi 3 I 15 1 20

15 Tohana 11 4 15 1 31

L6

Gurugram

Farukhnagar 4 1 4 1 10

L7 Gurugram 400 710 200 45 1 355

1B Manesar 26 70 20 10 126

L9 Pataudi Mandi 10 0 0 .0 10

20 Sohna 15 2 10 1 28

21. Barwala 11 1 0 1 13

22 Hansl 27 2 0 0 29

---3_5-
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Sr.
No.

District
Name

Name of ULB

Number of Vehicles deployed for transportation of daily generated waste

Tipper (in Nos. ) Tractor Trolley (in Nos. )
Tricycle/ E-Rickshaw

(in Nos. )
Any other Vehicle

(in Nos. )
Total Vehicle

[2+3+4+5)
L 2 3 4 5 6

23 Hisar Hisar 70 5 0 2 77

24 Narnaund 4 1 3 5 13

25 Uklana Mandi 8 1 0 1 10

26

f hajjar
Bahadurgarh 62 60 56 2 180

27 Beri 5 1 4 1 11

2B fhajjar 12 6 10 1 29

29

f ind

Iind 31 11 0 53 95

30 fulana 0 5 0 0 5

37 Narwana I 2 10 1 22

32 Safidon 4 8 20 4 36

33 Uchana 0 4 10 1 15

34

Kaithal

Cheeka 9 4 0 1 14

35 Kaithal 25 7 10 2 44

36 Kalayat 4 1 2 0 7

37 Pundri 4 1 1 0 6

3B Siwan 4 1 3 0 8

39 Raiound 4 1 1 0 6

40

Karnal

Assandh 5 1 2 1 I
4t Gharaunda I 2 2 1 14

42 Indri 4 1 0 0 5

43 Karnal 89 5 23 18 135

44 Nilokheri 5 0 0 0 5

45 Nissing 5 0 2 0 7

46 Taraori 5 I J 0 I

-36
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Sr.
No.

District
Name

Name of ULB

Number of Vehicles deployed for transportation of daily generated waste

Tipper (in Nos. ) Tractor Trolley fin Nos. )
Tricycle/ E-Rickshaw

(in Nos. )
Any other Vehicle

fin Nos. )
Total Vehicle

(2+3+4+5)

I 2 3 4 5 6

47

Kurukshetra

Ladwa 10 2 1 1 14

4B Pehowa 12 1 2 1 16

49 Shahabad 11 2 6 0 19

50 Ismailabad 4 1 4 0 I
51 Thanesar 50 3 3 15 71

52

Mahendragarh

Ateli Mandi 4 2 0 0 b

53 Kanina 1 4 0 0 5

54 Mahendergarh 0 I 0 1 10

55
Nangal
Chaudhary

0 6 0 0 6

56 Narnaul 31 b 0 2 39

57

Nuh

Firozpur fhirka 5 2 0 1 8

5B Nuh 0 3 5 0 8

59 Punhana 4 3 5 1 13

60 Tauru 4 4 0 1 I
6L

Palwal

Hathin 4 2 4 1 11

62 Hodal 13 5 17 2 37

63 Palwal 43 6 35 2 86

64
Panchkula

Kalka 21 I o 0 30

65 Panchkula 95 15 0 0 110

-_ 37 _
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Sr.
No.

District
Name

Name of ULB

Number of Vehicles deployed for transportation of daily generated waste

Tipper (in Nos. ) Tractor Trolley (in Nos, )
Tricycle/ E-Rickshaw

(in Nos. )

Any otherVehicle
(in Nos. )

Total Vehicle
(2+3+4+5)

L 2 3 4 5 6

66
Panipat

Panipat 120 14 65 11 210

67 Samalkha 3 10 0 1 14

6B

Rewari

Bawal 6 1 5 1 13

69 Dharuhera 4 9 3 1 17

70 Rewari 40 3 9 0 52

7L

Rohtak

Kalanaur 6 4 5 1 16

72 Meham 0 I 7 1 17

IJ Rohtak 125 8 90 6 229

74 Sampla 2 3 5 1 11

75

Sirsa

Ellenabad 8 2 0 1 11

76 Kalanwali 5 1 10 1 17

77 Mandi Dabwali 21 2 0 2 25

7B Rania 5 2 0 1 8

79 Sirsa 35 9 7 3 54

BO

Sonipat

Gannaur 1 I 7 3 19

B1 Gohana 0 16 16 I 33

82 Kharkhoda 0 9 0 1 10

B3 Kundli 0 11 5 1 17

B4 Sonipat 85 14 0 0 99

B5

Yamuna Nagar

Radaur 5 1 2 1 9

B6 Sadhura 5 2 2 0 I
B7 Yamuna Nagar 91 45 37 11 184

Total 1 990 1426 1217 263 4896

-, ZE
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Annexure -F

Detail of Expenditure

Sr.

No.

Name of District Name of MC Expenditure made on work of Door to Door Collection, Transportation,

Processing of fresh waste and legacy waste, road sweeping work etc. (in lakhs)

Total (4+5+6)

o,-.o4.202 3-3 1. 03 .2024
(in takhs)

0 1. 04. 20 24-3L.O3.2025
(in takhs)

0 1.04. 202s-3 1.03 .2026
(in Lakhs)

! 2 3 4 5 6 7

1 Ambala 1842.24 1578.70 1358.12 4779.06

2 Ambala Sadar 921.26 948.26 990.34 2859.87

3 Barara 65.41 185.47 162.26 413.14

4 Naraingarh 119.49 175.60 130.98 31 8.54

5

Bhiwani

Bawani Khera 44.55 89.91 60.29 194.74

6 Bhiwani 366.99 637.28 809. 1 5 1813.42

7 Loharu 44.52 45.47 50.38 140.37

B Siwani 141.62 25.25 54.70 61.66

9 CharkhiDadri CharkhiDadri 98.62 157.92 1s2.40 408.94

10 Faridabad Faridabad 666.82 2272.99 4427.60 7367.41

1,L

Fatehabad

Bhuna 49.37 56.22 21.49 87.09

1,2 Fatehabad 188.06 351 .58 330.24 869.90

13 Ratia 87.55 56.84 25.18 169.57

1,4 Iakhal Mandi 35.28 44.22 34.14 113.64

15 Tohana 51.62 149.71 120.01 321.34

16

Gurugram

Farukhnagar 18.60 80.78 74.54 173.92

1.7 Gurugram 16298.7 4 29048.35 16746.27 62093.36

1B Manesar 7285.94 4433.10 2692,41 14411.45

19 Pataudi Mandi 19s 73
662.86

344.47 225.12 765.32

20 Sohna 111.17 37 .04 811 .07

- g9
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Sr.

No.
Name of District Name of MC Expenditure made on work of Door to Door Collection, Transportation,

Processing of fresh waste and legacy waste, road sweeping work etc. (in lakhs)

Total (4+5+5)

01.04. 2023-3 1.03 .2024
(in Lakhs)

o t .o 4.2024-3 1.03 .2025
(in takhs)

0 1.04. 2025-3 1.03 .2026
(in Lakhs)

L 2 3 4 5 6 7

21.

Hisar

Barwala 90.77 45.73 128.46 264.96

22 Hansi 100.00 100.80 200.50 401.30
23 Hisar 716.62 984.77 825.29 2526.68

24 Narnaund 34.28 0.00 24.66 58.94

25 Uklana Mandi 11.11 77 .03 179.26 267.41

26

Jhajjar

Bahadurgarh 3002.17 1425.07 4455.19 8882.43

27 Beri 60.00 70.00 27.00 157.00

2B Ihaiiar 298.79 258.56 542.89 1100.24

29

Jind

Iind 930.60 1111.20 762.63 2804.43

30 Iulana 54.05 40.70 105.89 200.65

31 Narwana 180.00 132.00 42.65 354.65

32 Safidon 126.20 148.72 139.47 414.34

33 Uchana 93.1 I 114.33 102.2s 309.77

34

I(aithal

Cheeka 245.98 266.55 297.38 809.91

35 Kaithal 780.34 1045.01 887.65 2713.00

36 Kalayat 89.45 1 10.96 88.76 289.17

37 Pundri 87.69 131.61 95.48 314.78

3B Siwan 75.53 1 05.1 I 66.47 247 .19

39 Raiound 81 .83 25.42 115.04 222.29

40 Assandh 91.92 115.76 297.19 504.87

41 Gharaunda 153.83 228.14 274.34 656.31
i'a

*L lndrt 52.48 t58.83 127.19 338.51

- 
lto
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Sr.

No.

Name of District Name of MC Expenditure made on work of Door to Door Collection, Transportation,

Processing of fresh waste and legacy waste, road sweeping work etc. (in lakhs)

Total (4+5+6)

0 1.04.2023-3 1.03 .2024
(in Lakhs)

0 1. 04. 20 24-3t.O3.2025
(in Lakhs)

0 1.04. 202 5-3 1.03 .2026
(in Lakhs)

I 2 3 4 5 6 7

43 Karnal Karnal 1530.40 1 81 0.38 191.17 3531 .95

44. Nilokheri 42.39 128.68 107 .01 278.09

45 Nissine 38.04 124.43 54.41 216.88

45 Taraori 49.16 93.39 92.57 235.13

47

Kurukshetra

Ladwa 184.36 262.82 235.99 683.1 7

4B Pehowa 59.89 1 69.1 3 211 .58 440.60

49 Shahabad 240.93 344.42 281.18 866.53

50 Ismailabad 70.96 63.47 188.16 893.79

51 Thanesar 1 081 .36 1787.87 161 0.65 4479.88

3L

Mahendragarh

Areli Mandi 42.02 1 .95 2.64 46.61

53 Kanina 84.90 60.89 80.96 226.75

54 Mahendersarh 96.00 100.80 100.80 297.60
(( Nansal 13.60 5.1 0 34.27 52.97

56 Narnaul 301.75 414.78 294.83 1011.36

57

Nuh

Firozpur Ihirka 108.54 9.75 32.64 150.93

5B Nuh 73.00 92.30 21.10 186.40

59 Punhana 0.00 159.35 19.17 178.52

60 Tauru 108.30 196.72 112.19 417.20

61
Palwal

Hathin 41.34 105.58 111.51 258.43

62 Hodal 89.25 297.54 307.57 694.36

63 Palwal 867.66 851.38 533.38 2252.33

b4 Panchkula Kalka 477 .49 431 .s1 "2v2.84 l lB4.2,l

€ 4t
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Sr.

No.

Name of District Name of MC Expenditure made on work of Door to Door Collection, Transportation,

Processing of fresh waste and Iegacy waste, road sweeping work etc. (in lakhs)

Total (4+5+5)

01.04.2023-3 1.03 .2024
(in Lakhs)

0 1. 04. 20 24-3L.03 .2025
(in takhs)

0 1.04. 2025-3 1.03 .2026
(in takhs)

I 2 3 4 5 6 7

65 Panchkula 2255.81 3943.39 3285.09 9484.29

66 Panipat Panipat 3299.00 3528.00 4045.00 10872.00

67 Samalkha 23.15 24.11 15.70 62.96
6B

Rewari
Bawal 3.32 26.92 30.08 60.33

69 Dharuhera 87 .97 107.49 117 .46 312.92
70 Rewari 637.30 497 .00 517 .44 1652.00

71

1Lohtak

Kalanaur 93.88 197.25 291.13

72 Meham 137.80 155.05 154.10 446.90
7'.3 Rohtak 5982.12 2649.28 1396.29 10027.69

74 Sampla 176.00 137.00 171 .00 484.00

75

Sirsa

Ellenabad 98.67 111.83 257.59 468.08

76 Kalanwali 44.71 22.40 192.12 259.23

77 Mandi Dabwali 279.65 255.72 193.79 729.15

7B Rania 82.33 109.01 348.83 540.1 6

79 Sirsa 840.00 1060.00 1 100.00 3000.00
BO

Sonipat

Gannaur 120.00 144.00 180.00 444.00

B1 Gohana 288.76 215.00 414.98 918.7 4

BZ Kharkhoda 54.58 124.00 101 .00 279.58

B3 Kundli 199.74 232.14 227.93 659.81

B4 Sonipat 4643.12 4940.65 4471 .90 14055.67

B5

Yamuna Nagar
Radaur 49.50 70.02 106.02 225.54

B6 Sadhura 60.52 81.94 96.37 238.83

ft7 Ynmunn |.lngnr 28 1 6.60 1954,62 1340.03 6111 ?5

Total ln Lakhs 64417.94 75595.15 61947.64 202220.61

4Yr-
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ylnexuvL -
SW.,\CII H Ill"tARA'I' NTIISSION - URBAT\

Depnrtmcnt of Urban [.,ocal Botlies,
Pauchliula I,laryana

To

Subject:

1.

2,

3.

Dated: l; lta{;4
Proceedings of the 2nd meeting of the State Level Technical Comrnittee
(SLTC) under Swachh Bharat Mission - Urban 2.O,

*****x**x

On the subject cited above,

This is to inform that the 2nd meeting of the State Level Technical Committee

(SLTC) under Swachh Bharat Mission-Urban (SBM-U) 2.A was held on

09.02.2026 at 10:30 AM under the Chairmanship of Worthy Commissioner &

Secretary, Urban Local Bodies (C&5, ULB), Haryana, in the Conference Hail of

HPGCL, Plot No. C-7, Urja Bhawan, Sector-6, Panchkula.

During the meeting, agenda-wise detailed deliberations were held on various

components of SBM-U 2.0. After thorough discussion, the action plans pertaining

to Urban Waste Management (UWM), Information, Education & Communication

(IEC), and Solid Waste Management (SWM), including legacy waste remediation,

were considered and approved by the Committee.

The detailed proceedings of the meeting are enclosed herewith for kind perusal,

approval and release of funds for the enclosed action plans, please.

Joint Secretary & Mission Director

Snachh Bharat Mission-Urban,

Ministry of Housing and Urban Affairs (MoHUA),

Govt. of India, New Delhi

Memo No.: SBM/Zoz6/ L{a 6

P$/C&S, ULB
PA/DG, ULB
PAIJD (Admin), ULB

I
tfir#oirector,

Swachh tharat Mission (Urban),
HarYana, Panchkula

1.
2,
3,

n
- r

a
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Proctctiings of the 2ntl i\{etting of fhc ,$ttt(c I.r:vsf l'asf}11icnl Conlmittcn {litr.fld ,l untler Srvachh

Ilhn rat iltission-U rbnn ?.0

'lhc 2nd l\'tec(irig ofthe Statc l-.evel'lrrrchnicalComlrittec iSt,'lC) uncler Swachh flharat Mission*.l.jrban

3.0 (sllN{"Llrtrnn 2.0) was irel<1 to dcliberate) uporl rnatters rclaterl to Sanitalion inlrastruclurc

(CI,;P'1)Aspirati0miToilels). tJ.sed Watcr L4anlgemcni, Solicl Waste Managenrcnr. Ih.C activitjcs, ancl

fund allocation uuder SBIv{-Urban I .0 aud SB.trl-Lrr,oan 2.0.

Tlie ogenda iterns tt'ore takerr up one by one an<l, atter detailecl cleliberatir:ns, the foliowi:rg rleeisions

t,ere takett:

Ageuda Item No. 1: Conlirmation of the i\{inutes of tlre lst SLTC Nleeting held on 15.07 .21)Zz

The Committee was informed that the min,;tes of the lst Meeting of the Slate Level ll'echnical

Committee held on 15,07.2a22 were circulated to all members vide office letter No.

Tectu SBMi2022l 42tS dated 29,A7 .202?.

Il was noted that oo observations or comments have been received from any member.

The commitree confirmed the minutes of the ist sLTC meeting held ori $.a7.2a22.

Agenda Item No. 2: utilization of Pending li{flL Funds under sBh,I-urban 1.0

The Clommittoe. was apprired that the Statg has achieved safuuation under the Intlividual Household

l,atrine (IHI{L) component of SBM-Urban 1.0 and therc is no fi:rther requireurent I'or construction of
IHHLs by ULBs.

It was iurther infonned that, with the appror,al of the Hon'ble Chief Minister. an iil.rosnt ot'19,55
crore, peilaining to the unutilized Slate Share under tirs IHHL conponenl, has treen al)or,atcd 11-1 _il

LILBs for utiliz.ation towards construction of Aspiratior:al Public Toilets uncler SIIM-Urban 1.0.

IhE Comniittee accorded its consent and recorrmend to apprise to I\,IoHUA.

Agenda lteu No.3; Allocrtion under SB[{-{.]riran 1.0 * Conrnrrrnity uncl Public 'I'oilets

Tlre Committee was infbnne<l that an ailount of umpen{ bnlance o0t23.37 crore uuder the Comurunit-l

and Public Toilet cornponetrt of sBM-urhan i 0 was tllocatEel to 12 uLBs lhr rrtnslrrrmir"rn of nerv

Public Toilets uuder the Aspirational Toilete caiegoly, i"he allocarion has been r:onrrriurricatcd vide

letter No. EE-w/DULB/SBM-62 dated 3 I . I 2.2024.

55

3585



Lt 6-

Agenda Itenr No" 4: Approval of City fiarlitatlon Action flans (CSAPs) tor Toilets under SBM-

Urbam 2.0

The Cornurittee was infonred that Mol{UA has allocated t28.50 crore to the State''under SBM-Urban

2.0 for construction of C1\, PTs and Aspirational Toilets.

t-ll-Bs lrave subniitted CSAPs anrounting 1g 154.74 crore- prcparecl strictly as per SBM-Urban 2'0

guideiines and unit cost nofl11s:

. CTs/P'Is: {1.50,000 per seat

. Aspirztiolal Pubtic Tcrilets: (2.50.000 per seat

. Urinals: {32,000 per sear

TIie Committee noted tlrat the proplsals are essenlial lbr achieving anci

ODF#, and Waterl cerlifications

ODF, ODF+.

The Comrnittee approved tlre CSAPs and recommended submission to MoHUA for aliocation of funds.

Agenda Item No. 5: Approval of Works under Used Water It{anagement (UWM) Componeat -
SBlll-Urbar 2.0

The Committee was informed t}rrt 64 Municipal Councils (population below 1 lakh) have prepared

UWM Action Plans with a consolidated cost of {176,20 crorc, in coordination with PHED.

The Action Plans include procureineut of desludging and mechanised cleanir,g equipment, I&D works,

and infiestructure for recycle and reuse oftreated used water.

The Commitlee approved the 1IWM Action Plans and recommended submission to MoHUA for

allocation of funds.

Agenda ltem No, 6t Approval of State IEC Action PIan under SBM-Urban 2.0

The Comrnittee considered the State IEC Action Plau of (6.00 crore, covering mass media campaigns,

digilal and rocial media outreach, school and youth engagement aetivities, and ULBJevel IEC

interveofions, to be implemented tiuough SAJVffAD/CBC empanelled agencies, in accordance with the

provisious of SBM-Uiban 2.0 guidelines.

Agenda Iteo No.7: Approval of Legrcy'Waste Remedirtion at Bandhwari llumpsite, Gurugram

The Commitlee considered the--proposal for ranedi

Baudhwari dumpsite at a co$t oftl5l20 crore unde

-q;- 'l
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It was uoled that rale$ C0 t900 per tlt I'wcrc app,ovcrl by the Hlgh.Fowered r/fhrks Comnrittee an<l

that higherrates than MoHUA indicative neints vi,rrc jusli{ied duc tcr site-npccific cgnplr;xities.

I'he Conturittee apprcved thc propo*nl and recomrnended subnrissiori to l\fotIUA for app,roval an<l

release of furtds.

Agendu ltern No. Sl Approval of l,egacy Wasfr Remedlrtior * MC Fcrozepur Jhirkha

The Comruiuee cortsidercd thc proposal for remediatiorr oI legacy rvaste at MC Ferozepur Jhirkha,
for which the tender has been awarded for tl.4S cnore.

Ttre Corituittee approved allocation nnd release of {t.4S crore under SBM-Urban 2.0.

.{geudr ltem No, 9: Approval of Legacy waste Remediation * MC Nilokheri

The Conrmittee considered the proposal for remediation of legacy rvaste at MC Nilokheri for an amount

of t89.40 lakh, as per the awarded tender.

The Comrnittee approved allocation and release of t89.40 Iakh under SBM-LIrban 2.0.

At the end, the representative of the Ministry of Housing and Urban Affairs {McHUA) provided an

important clarification regarding utilization and prioritization of funds sanctioned under Swachh Bharat

Mission-Urban 2.0.

trt t'as clarified that once an overall amount is sanctianed/allocated to the State under a particular

component of SBM-Urban 2.0, the State Govemment is enpowered to prioritize and allocate the

sanctioned funds among Urban Local Bodies (ULBs) based on emerging requirements, preparednxs,

and urgency, evanif aparticular ULB is not explicitly mentioned in the approved Minutes of the SLTC

or in the original sanction letter issued by MoHUA, provided that:

Tlie total expenditure remaius within the overall sanctioned aurount, rurd

The proposed works are strictly in accotdance with SBM-Urban 2.0 guidelines an4 approvccl

compoflgnts.

llie Comnittee took note of the above cl.arificatioa.

In view of the above, the Conimittee approvecl the cr:usoiidatecl pnrposals uuclrr ths SDlid wast.l

Management, Used Water Manageruent and IEC cun:ponents of SBM-LIrtrnn 2,0 rncl recourm*rrrlc<i

their submission to MoHUA lor allocatioa and rcleRse of funds.

The mesting ended with a vote of thanks to the Clrair.

5
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To

SWACHI{ BIIARAT MISSION. URBAN
Department of Urban Local Bodies,

Panchkula Ifaryana
Bays No. I t- 14, Scctor - 4, Panchkula, Haryana

Joint Secretary & Misslon Director

Swachh Bharat Mission-Urban,

Ministry of Housing and Urban Affairs (MoHUA)

Govt. of India, New Delhi

Letter no.: DULB/sNT/2o26lsBM- qq2- Dated: L6-o3-2o26

Subject: Regarding Minutes of Meeting (Mott) for 3rd State Level Technical

Committee (SLTC) meeting held on 10-03-2026,

In reference to the subject cited above, it is submitted that the 3rd State Level

Technicat Committee (SLTC) meeting under Swachh Bharat Mission (Urban) 2.0

was convened on 10.03.2026 to review and consider various proposals submitted

by the State for implementation under the Mission. The proceedings of the

meeting are enclosed herewith for kind reference.

It is further submitted that early approval and release of funds from the Ministry

of Housing and Urban Affairs (MoHUA) is crucial for the timely initiation of field-

level implementation of the recommended projects.

In view of the above, and considering the urgency associated with Mission targets

and on-ground implementation requirements, it is earnestly requested that the

Ministry may kindly accord Administrative Approval and Financial Sanction to the

proposals recommended by the 3rd SLTC on priority basis and facilitate early

release of the requisite funds. This will enable the State to initiate implementation

without further delay and ensure the timely achievement of the objectives and

targets under SBM-U 2.0.

Mission Director,
Swachh Bffarat Mission (Urban),

1. PS/C&S, ULB

1.

2-

3.

q5r'aTznl #.

CC to: -

2. PAyIDGULB

-q7

Haryana, Panchkula
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Proposed agenda points for the 3rd t'leeting of State Level Technical Committee

(SLTC) under Swachh Bharat Mission- Urban 2.0 (SBM-Urban 2'0).

The list of attendees is placed at Annexure-A

At the cornmencement of tlre meeting, the Mission Director. Swachh Bharat Mission (Urban)

extended a warm welcome to the Commissioner & Secretary, ULB and Director General,

ULB. Thereafter agenda of the meeting was taken up for the discussion & review.

Agenda lt6m No, 1: Confirmation of the minutes cf 2nd meeting of State Level

Technical Committee (SLTC) held on A9'02-2tJ26'

The 2nd Meeting of the State Level Technical Committee (SLTC) was held on 09.O2,2026.

The Minutes of the meeting was also forularded to MoHUA for approval vide this office lelter

no. SBM/2026/436 dated 12,02.2O26 (details enclosed at Annexure-1).

No objection received, therefore minutes of nreetinq confirmed by the committee'

Agenda ltem No, 2 Approval of City Sanitation "Action Plans dFor Aspirational

Toilet) and Fund Requirernents Under SBM 2'O:

The Committee was apprised that during the previous meetlng of the State l-evel Technical

Committee (SLTC), the City Sanitation Action Plans (CSAPs) submitted by various Urban

Local Bodies (ULBs) for construction of Community Toilets (CTs), PublicToilets (PTs), and

Urinais amounting to ?54.74 crore are under approval with MoHUA, against the available

Centrat share allocation of t28.5O crore under Swachh Bharat Mission-Urban 2.0'

It was further inforrned that, in continuation of the above approvals, additional City

Sanitation Action Plans (CSAPs) have now been prepared for Mrrnicipal Corporation

Gurggram, Municipal Corporation Faridabad, Municipal Corporation Kartlal, Municipal

{l . Corporation Sonipat, Municipal Council Thanesar. Murticipal Committee Mahendragarh,
tt
t Municipal Committee Ateli Mandi, and Municipal Committee Kanina for construction of

Aspirational Public Tollets and Urinals under Swachh Bharat Mission-Urban 2.0. These

proposals are in accordance with the unit cost norms prescribed under SBM-Urban 2.O, i.e.,

?2.50 lakh per seat for Aspiratiorral Public Toilets and t32,000 per seat for Urinals. The total

project cost for the above proposals amounts to <24.9 crore, comprising a Central Share

of (8,27 crore and a state share of (16.63 crore, as detailed below:

\e
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District I Name of ULB Total Projeet
Cost It Cr.)

Centra I

Share (t
1 i Gurugram Municipal | 6.01

j Corporation

Municipal
Corporation Karnal

6.01 | r.sa --l 4.03

Sorripat j Municipal
Corporation Soni

6.01 | r.ss

Kurukshetra
Mahendraqarh i Ateli Mandi 0.08 i 0.o4
M a lren d raqa rh Kanina lO.ro
[4ahendraoarh Mahendraqa:rh iO.f6

Fariclahad Munlcipal
Corporation
Faridabad

0.04

a.r

After detailed deliberations, the Committee accorCed approval to the City Sanitation Action
Plans (CSAPs) submitted by MC Gurugram, [rlC Faridabad, MC Karnal, MC Sonipat, MC
Thanesar, l'1C Mahendragarh, Ir'lC Ateli Mandi, and MC Kanina for construction of Aspirational
Public Toilets and llrinals amounting to t24,9 crere (Centre Share- g.2? and State
Share- 16,63), sLrbject to aclherence tD SBNl-Llrbarr 2.0 guidelines and prescribed rrornrs.

Agenda ftem No. 3: Approval for works under t-lsed Water Management Component
(sBM-u 2.0);

The proposal regardir'19 approval of Action Plans under tl-re Usetl Waier Management
component of Swachh Bharat Mission-Urban 2.0 was placed before the Committee.

The Committee r^/as informed that during the 2nd meeting of the State !-evel Technical
Committee (SLTC), the City Sanitation Actiorr Plarrs (CSAPs) subrnittecl by 64 Urban Local
Bodies (ULBs) arnor-rntinq to ?176.20 crore were proposed under the Used V/ater
lr'lanagement component of SBM-Urban 2.0, These proposals primarily included interception
and Diversion (I&D) works covering approximately 54 krn in 64 ULBs, procurement of sewer
cleaning/desludqing equipment, and constructicn oi Sewerage l-reatrnent piants (s1-ps). The
proposals were subsequerrtiy subnrilteri to lhe Ministry of llousing ancl Urban Affairs
(lvloHtlA) for approval vide lelter daied l-2.02.2026 an,C are currenily uncler consir;eration
with MoHUA.

It was further apprised that additional consolidated Action plans subrritted by 68 Ui-ban

Local Bodies amotlntin g ta V424"2O crore (Centre Share: ?.LZ.!O Cr. and State Share:
212"10 Cr.) have now been prepared under ihe Used Water Management component oi
SBM-Urban 2.0, the details of r',-hich are placed at Annexure-2.

Qq

s.
No.

State
Share {{

ur. I

1.98 4.O3

2 6.01 1.98 4.03

J Karnai

4 4.03
r
-) Ihanesar o.46 0. 15 0 31
6

0.08 0.08
o 0.08 0.08

Total 24.9 4.27 16.63
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The Committee was informed that the Action Plans have been prepared in coordination with

bhe Public Health Engineering Department (PHED) to ensure technical feasibility,

convergence of infrastructure and long-term sustainability of the proposed interventions'

The key components proposed under the Action Plans include:

Infrastructure for Interception and Diversion (I&D), including the development of pumping

stations (only for MC sohna & samalkha), has been taken up in 68 ULBs' In addition to the

initially proposed 54 kms, additional 8121.29 kms of I&D network has been covered in these

ULBs. Furthermore, Shehzadpur, a newly constituted Municipal Cornmittee (MC)' has also

been included under the I&D component.

procurement of sewer cleaning and mechanised desludging equipment, including Septic

Tankers, Power Rodding Apparatus, Hydro Jetting Machines and Power Bucket Machines for

MC Pataudi Mandi, and MC Narnaul and Septic Tanker for Shehzadpur (newly constituted

Mc).

construction of Sewerage Treatment Plants (sTPs) in Mc sarnalkha, MC Gohana'

Shehzadpur (newly constituted MC) and MC Sohna'

The Committee noted that implementation of the proposed interventions is essential for

achieving the swachh certificalion targets under sBM-Urban 2'0, including:

. At least 50o/o of towns achieving Water+ status

. All statutory towns achieving at least ODF+ s[atus

r All statutory towns with population below 1 lakh achieving at least ODF++- status

It was also observed that the proposed interventions would ensure safe containment,

conveyance, treatment and reuse of used water, prevention of discharge of untreated

wastewater into water boriies, and elirnination of insanitary practices, thereby strengthening

the overall urban sanitation ecosystern in the State' l

After detailed deliberations, the Committee approved the Action Plans amounting to <424,24

crore (Centre Share: t212,LO ctare_ and State Share; t2t2'10 crore) under the Used

Water Management component of SBM-Urban 2.0, and decided that the same may be

submitterl to the Ministry of Housing and Urban Affairs (MoHUA) for further approval and

release of funds, in accordance wlth sBM-Urban 2.0 guidelines.

Agenda ltem No. 4: Approval for works under IEC Component (sBM-U 2.0)l

The Committee was further apprised that in order to strengthen Information, Education and

communication (IEC) activities across the state and ensure wider citizen engagement, a

J-D
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I

revised and comprehensive IEC Action Plan has now been prepared at both state Level and
ULB Level.

It was informed that the total estimated cost of the revised IEC Action plan is tg1.5o crore/
comprislng a Central share of t48'9o crore and a State share of 132.6o crore, against
the total allocation of t70.5O crore under SBM_Urban 2.0.

The proposed IEC interventions include statew:de digitar and mass media campaigns, outdoor
publicity' television and FM radio advertisemenbs, community engagement activities, plog runs,
Swachhata competitions, workshops with stakeholders, social media campaigns, bulk sMS and
whatsApp messaging, podcast series, capacity building programmes and other outreach
activities to promote behavioural change and citizen participation in sanitation and waste
management.

After detailed deliberations, the committee agreed in principle ro the revised IEC Action plan
amounting to 781'50 crore as mentioned in below mentioned table- A (Central share: ?4g.g0
crore and state share: ?32.60 crore) and recommended that the proposal be submitted to the
Ministry of Housing and Urban Affairs (MoHUA) for consideration and approval under sBM-
Urban 2.0.

Activities to tre Conducterl ACA under
SBM-U 2.O
(60olo) (in
cr.)

State Govt.
Funds (4Oolo)
(in Cr. )

Developnrent oI Ou-t.cJoor Collaterats (StatewideI hoarrlings, L[:D :iareen_q- bu-s shelter branding, t!-anslt
meriia, n,alI p.-iinttngs)

Advertlsem
a nd Fl,l/Co
^i/\..- r -r.cir)€rna aci\,er rrsements, newspaper advertisements,
u i I canrpaiqns)

Other Act,vities (D j

do.umentation, dr
carnFaiEns, Dujk Sl,iS/\iJhatsApp ai6rts, podcasts,
diEital competiticns, t-naste. E,-arnEr crpacity b,Jild jig)

, 
I I: -7 erenis w,tn--Eommun y'

Merrruers tr. stakenolders (plog rrins, Swachhata
cornpetitions, Swachhata ieljciiation ceremoilies,

I Voutn engagement programmes/ stakeholder
I consutrations)

ULB Leuel Act,on p

- -{t

\

4

Tentative
Expenditure (in
cr.)
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S.No trescription of Activity Terltative
Expenditure (in

cr.)

ACA under SEM-
U 2,O (600/o) (in

cr.)

State
Govt.
Funds

(40olo) {in
Cr.'l

1 Deveroplrent of Outdcor Collarefsls (hoardings. t ED

<-reonq frencrf merlia branclinoi
11.66 7.70 *c 14

2. 13.2S 797 f Jl

:1 N1 o rlth I y works holls/even ts lvitn co nl nl u nity mernbers
and ieDresentatives

1t:rt 559 444

4 Ofher activitiee (diqital campaigns, capacity buildilrE,
docr!rncntAiron. drivasl

945 5.67 -) /d

Total 45-50 25.93 18.67

Agenda Item No. 5r Approval for works under Capacity Building (CB) Cornponent
(SBM-u 2.O):

The proposal regarding approval of State Level and ULB Level Capacity Building (CB) Action

plans under Swachh Bharat Mission-Urban 2,0 was placed before the Committee.

It was apprised that a State Level Capacity Building Action Plan has been prepared to

strengthen institutional capacities through trainings, workshops, exposure visits, digital

monitoring systems and knowledge dissemination activities. The total estimated cost of the

Stabe Level Capacity Building PIan is ?10,10 crorer with the following fundinE pattern:

r Central Assistance (SBM-U 2.O - 6oo/o)t {6,06 crore

r State Government Share $Aoh): {4.04 crore.

FUrther, ULB Level Capacity Building Action Plans have also been prepared for all Urban Local

Bodies in the State to strengthen capacities at the grassroots level. The proposed activities

include trainings for municipal officials, sanitation workers and SafaiMitras, and engagement

of SBM/SWM experts to support implernentation and monitorlng of sanitation inltiatives.

The total estimated cosl of the UtB Level Capar:iiy Builciing Actiolr Plarls is t16.02- crt:re, ',vith

the following firtrding Partcrn:

e Centra! Assistance (SEIU-tl 2.0 - CrO%): 79.61 rrore

o Slaic Governrnent Share (40olo) : ?6.41 crore

Erief of activities mentioned in the table below:

-q 
-s r--

5

I

Advertisements in prini, electronic media and
FM/.nmmilnilv radios
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Tentative

Expeoditure

(in Cr.)

ACA under SBM-U

Z.O {690/0) (in Cr.}

State Govt- Funds (40o/o)

(in cr.)

1 State-Level Workshops,

Seminars, Conferences and

Knowledge Expo

L.Z-' 0.75 c.50

2 Trainings far St3te Officiais,

DistrictlUl B Officers. pMU/pil)

P€rsonnel anC l"lasier Troiners

L.75 1,05 o.70

3 Exposure Visits (Inter-State

and Intra-State)
1.00 060 0.40

4 Skill Development Training for
SafaiM itras and Master

Trainers

2.25 1.35 0.90 
i

I

q Haryana Swachh League

Competition

080 0.48 D.32

6 Swachhata Internship

Programme

100 0.60 c,40

L-_l
Hiring cf Social 14ed j.t & Di0,rai

Experts fcr State pf,lU

0.22 0.11 0,09

DevErlopment of Staie Digiial

L-'ashboar.i 8{ [elr.;toring App

1 ,20 o.7 2 0.4s

9 Prinlir'tg, i'l- Infrasri'ucture and

Adrninistrative ExpEnditure

c85 0.51 o.34

Totai 10.10 6.06 4,O4
ULB level action plan

S.No Activities to be Conducted Tentative

Expenditure

(in Cr.)

ACA under SBM-U

7.O (6oo/o) (in cr.)
State Govt, Funds (4Oolo)

(in cr.)

I
'iraininqs for l,l unlcipal Oftictals

across ULBs

2.6L 7.57 1.04

2 Trainings for Sanrtation

Workers & SafaiMitras

2.09 7.25 0.84

Engagement oi SBt't / SVVf'l

Experts for ULB 5upport
6,79 4.53 i

I

I
I

Total 76.O2 9.51 6.41

Accordingly, the combined cost of the State Level and ULB Level Capacity Building Action plans

works out to 726,17 crore, out of which the Central Share (600lo) amounts to T15.67 crore and
the State Share (4Oo/o) amounts to ?10.45 crore. The Committee was iniormed that the
proposed Central Share of t15.67 crore is within the overall approved allocation of {35.40
crore under tl")e Capacity Building component of SBM-Urban 2.0.

--ss
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After detailed deliberations, the Committee approved the State Level Capacity
Building Action Plan arnounting to {10,10 crore and the ULB Level Capacity BuildinE
Action PIans amounting to t16.O2 crore, with a total combined cost of t26.1? crore/
subject to adherertce tc SBM-Urban 2,0 guidelines. ['he Ccjrr]mittee further decicJed that the

approved prr:posal nray be submitted to the Ministry of Housing and Urban Affairs (MoFlUA) for
further approval and release of fLrnds.

Agenda ltem No. 6: Reallocatisn for the approved funds for Legacy Waste remediation:

The Committee was apprised that during the 1st State Level Technical Committee (SLTC)

rneeting held on 15.A7.2.02?, actlon plans for remediation of 53.54 lakh MT of legacy wast.(:)

across 39 durnpsites in Urban Local Bodies (U[-Es) r/ere approved with a total project cost ol

<?94.48.rore, out of which the C:entral Share under SBI-vl-Urb,an 2.0 was ?102.45 crore.

The Comrnittee was frrrther informed that, out of the 39 durrrpsites appro,retl during the 1st

5L]-C, 16 dulmpsites (mentioned in annexure-A) have already achieved 100-Qb remediation of

Iegacy waste as per the approved action plans. Howevei'. it was noteci that no financial claims

have yet been suhmilted under SBM-l.Jrban 2.0 for these cornpleted site-s. and the expenrJiture

incurred on these sites is €stimated to be approximately 52,76 cro?"e (Centre Share 19.90

Cr.).

With respect to the remaining clumpsites, it was informed that one Municipal Committee has

been de-notified and therefore no [onger falls under the jurisdiction of an Urban Local Body.

Consequently, tlre numt-:er of dumpsites under consideration stands revised from 23 to 22.

Legacy waste remediation works are currently ongoing at tl')ese 22 dumpsrles. Based on tlre

latest status reported by the concerned ULBs, the present (iuantity of legacy waste at these

sites is approximately 44.84 lakh l'4T, rryith estimated cost of

It was further brought to the rlotice of the Committee that out oi these 22 dr"rnrpsites, the

quantity of leqacy waste at I sites t.!as increased fronr 1.5Lt lakh MT (approved during tlre Cr. 1st

SLTC) to 7.16 lakh MT due to contlnued durlping of Fresh rnr-rrticipal sr:lid rvaste. Accordingly,

lhe revised estimaied quantity for these 22 dunrpsites is 49.50 lakh MT, and the estimateci

cost of remediation, calculated at {550 per MT, has increased from 7247.12 crore to
approximately 7272.25 crore, necessitating revision of the earlier approved action plan.

ln :.:ddition to the atlove, ?1 additional dumpsites across the State have now been iderrtified

where legacy waste remediatiQn proposals were not approved earlier by the SLTC/NARC. As

per the latest assessmentr these 21 sites have approximately 14.31 lakh MT oi legacy waste,

and remediation of the same is proposerJ to be undertaken under 5tllv1-Urban 2.0, with an

estimated cqst r:f <78.68 crore.

-sq
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Accordingly, corisidering bolh (i) the increased quantity of legacy \1aste in the above-

mentioned dunnpsites and (ii) the remediation proposals for 21 newly identified dumpsites, the

total quantity ol'iegacy waste proposed for remediation is approximately 63.80 lakh MT, rvith

an estimated cost of t350.93 Cr. (122"69 Centre Share).

The Committee \.^/as further inforrled that since the Central Share of t102.45 crore had

already been approved durinq the 1st SLTC meeting,-Ihereforer an additional Centrai Sltare of

t2O,24 crore (<122,69 crore - {102.45 crore) is required from MoHUA as per the

revised action plan"

Moreover, the Comnriitee was apprised that sonre of these proposed projects are currentl.rr at

the tendering stage, The estimated cost of renrediation varies between ?375 per t'4T and 7890

per MT. After due deliberation, the Comrnittee decided that these projects rnay be clainred

under SBM-Urban 2.0 in accordance with the proportional support permitted under the 5BM-

U 2.0 guideiines, l,e ., up to a maximum of {550 per MT.

After detailecl deliberations, lhe Con-rmitt€e accorded approval to clainr the proposed projects

Irnder SBt4-Urbarr 2.0 in accordance witl-r the provisions of the SBM-U 2.0 guidelines.

Agenda ftem No. 7: Reallocation of approved funds for works under SWM ComPonent
(SBM-U 2.0) for upgradation of exlsting MRF:

The Comnrittee was informeC that during ihe Lst Siate Level Technical Cotnmittee (SLIC)

meefing held on L5,O7,2022, action plans amounting to <27A.56 core were approved for 11

Integrated Solid \{/aste Management (ISV/M) clr-rsters in the State under the SWM component

ol SBM-Urban 2.0, out of which t83.37 crore was approved for the MRF + RDF

facilities,

IL was further apprised that Municipal Corporation Panchkula had been allocated (3"98

crore under the said approval for development of MRF + RDF facility.

Subsequently, Murricipal Corporation Panchkula. vide Memo No, EE-II/MCPKL/2026/2165 dated

76.07.2076, submitted a nevised proposal seeking {8-99 crore for the upgradation of the

existing 200 TPD MRF facility located at Village Alipur, near Kami Village Road, Panchkula,

a-ss
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After detailed deliberations, the Commi[tee noted that 73.98 crore hacl alreacly been approrrrld

during the 1st SLTC nreetlng for the developtnent of the MRF -t- RDF facility for" MC Panchkula.

Aqainst the revised proposal of ?8,99 crore, lhe Cornrnittee recommended approval ol tlre
additional amount of ?5.01 crore ({8.99 crore - ?3.98 crore). It ivas further decided that the

additional amount of t5.01 crore shall be met by re-allocating funds from other ULBs where

the satrctioned anrount for MF,F facilities has nol yet been Lrtiiized hy the conqerned ULBs. The

proposal for re-allocation rnay he subnritLed to MoHUA for appruvai, as per the provisions oi
SBt''l-U rban 2-. 0 guidelines,

Further, the Committee decicJed that tlre sanctioned amollnt shall be utilized only on the

condition that the proposed work is not covered under the scope of work of the agency engaged

for Municipal Solid Waste (MSW) processing, as perthe provisions of the Standard Model RFP

issued by DULB. In case the said a{tivity falls within the scope of the existingl MSW orocessino

contracl, the expenditure shall not be irrcurred frorn the approved arnoLrnt.

Agenda ftem No. 8: Reallocation of approved funds for Sanitary Landfill (SLF)

Developrnent for Disposal of Reject Waste,

The proposal regarding development of Sanitary Landfills (SLFs) for scientific disposal of inert

and reject waste in select Urban Local Bodies under Swachh Bharat Mission-Urban 2.0 was

placed before the Committee.

The Committee was infornred ttrat as per the SBM-Urlran 2.0 guidelines issued by tlre Ministry

of Housing and Urban Affairs (MoHUA) and the provisions of the Solid Waste Management

Rules, 2016, only inert and non-recyclable reject y,Jaste, restricted to a maxirnum of 200/o of

the total municipal solid waste generated, is permittecl to be disposed of at Sanitary Landfills

after processing of municipal solid uraste.

It was further apprised those proposals have been prepared for development of Sanitary

Landfills fsr Ambala Cluster (Ambata, Panchkula & Yanrunanagar - 9 ULBs), Municipal

Corporation Gurugram, Municipal Corporation Manesar, Municipat Corporation Faridabad and

Municipal Corporation Hisar. Tl're design capacity of the proposed SLFs has been calculated

considering approximately 20a/o of the total municipal solid waste qeneration, and lhe design

period for Phase*I has been proposed as 5 yeaTs, in accordance with MoHUAguicletines.

The Cornntittee was irrformed that the total estimated project cost for development of the

above Sanitary Landfills is V31.24 crore.

It was further submitted that for ISWM Anrbala-Yamrlnanagar Cluster, Municlpal Corporation

Hlsar and Murricipal Corporation Nlanesar, am arnoLrnt of 74.25 crore has already been approved

Se-
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earlier in the Lst SLTC meeting. Against the total requirement of ?8.20 crore for these

locations, the remaining amount of t3.95 crore is proposed to be re-allocated from the funds

already approved during the 1't SLTC under the Compost PIan[ and SLF for other ULBs where

the funds remain unutilized.

Further, for Municipal Corporation Gurugram and Municipal Corporation Faridabad, where no

funds were approved earlier, approval is sought for sanction of 123.O4 crore for development

of Sanitary Landfills at these locations.

After detaaled deliberations, the Committee approved the proposal for development of Sanitary

Landfills at the above locations with a total estimated project cost of 13t.24 crore. The

Committee further approved that the already sanctioned amount of 14.25 crore for ISWM

Ambala-Yamunanagar Cluster, MC Hisar and MC Manesar shall be retained, and the remaining

amount of t3.95 crore required for these locations shall be re-allocated from the funds

approved earlier under the Compost Plant and SLF for other ULBs where the funds remain

unutilized.

The Committee also approved sanction ot t23"A4 crore for development of Sanitary Landfilts

at Municipal Corporation Gurugram and Municipal Corporation Faridabad, and decided that the

proposal may be submitted to the Ministry of Housinq and Urban Affairs (MoHUA) for further

approval and release of funds under SBM-Urban 2,0.

Further, the Committee decided that the sanctioned amount shall be utilized only on the

condition that the proposed work is not covered under the scope of work of the agency engaged

for Municipal Sotid Waste (MSW) processing, as per the provisions of the Standard Model RFP

issued by DULB, In case the said activity falls within the scope of the existing MSW processing

contract, the expenditure shall not be incurred from the approved amount.

*>F*X:.*ir*.:k
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Annexure-A
l-ist of Attendees

i. Sh. Sakr:t Ku;nar, 1AS, Cotlr,rissior.ter & Secrrtar"y, ULB

ii. Sh. Ashok Kr-trlar 14eena, IAS, Director General, ULB

iii, Sh, Shashwat Sancar,^ran. IAS, Missir.lrr Dir{:ctor, SBM-1.}

itt. Sh. Kanwar Singh, HCS, -loint Director (Aclmn), ULB

v, 5rnt, Charaltjeet Kaur, Deput'y,Secretary, Finance Departn']ent, Haryana

vi. Sh. Direslr Kumar 5ainl, Chiel Engineer, PHED, Haryana

vii, 5[t. Arnan Sharnra, Execr-itive Enqincer-, PHED, Haryana

viii. Sh. Daljeet Singh, DDPO, 5Bl(-G, Rural Developrxent Department, Haryana

ix. Dr. Monika, Scientist. IlSPCB

x. Sn'rt. Sumafi Bhaskar, Capacity Building Expert, Pl4U, 5Bt!,1-LJ

xi. Sh, Raiesh lvlalik, Used \l/ater Expert, PFIU, SBI',l-U

xii. Sh. Anklish Soni, Frocr-rrernent Expert, PI\1U, SBN,I-U
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I'. No. I 19l2022-SBlt-1..(E No. 912{.fl50)
Clovernlncnt ol lnclia

Nlinistr.r uf Ilr.rrrsing & Ljrban Al]airs
SBiVI [)ir ..sion

Nirrnan Ilharien. \cu I)clhi.

_l.cr Datedl J Ncrvcrnhcr.. )022.

The Dircctor. ilrban Local BLrdics
(Kind Atrn: Sh. Dusinanrl Kunrz-rr.Behcre. I;\S)
Gcivt. ol'Haryana
Bays No. I 1-l,1- Secttrr-4. Panr:hl.ila
Ilar'*ana-13.+ll2
(enr a i I : du 1 b h ryrrl 

-urna i l. c onr : d u I bhrvili)h r-v. n i c. i n )

Suhiect: Release o1' Ccrttral Share (CS) of tirrrds under Solid Waste i\lanaseprent (S\vl\,1)
cr-rmponeut oJ' SII i\,1-U 2.0.

Sir.

\\'ith re I'c'rcrlce to )eur requc-\ts sutrnritting actions plans firr. re lcasc of C.cntral sharc ol'
tirnds under Solid \\asru \,lanagencnr {S\\rivl)componcnt ot SIIN4 (tj) 1.0 as dctailed undcr.

in Crorcs

Pr(rposal delails Total project
cost

'lotal prolect cost b_v

i\4ol-lL.lr\
Central sharc

approved for releasc
SW\.1 Proposal vide lcttcr
T cch./SBivl,'20221 4 I 13
date d 27107 t2022

665.07 573 04 2-()7 .11

? The abr:r,e proposals harc been cxarninccl bi, thc N,linisnl, Ibr approval sub.iect t<>

fulfllrrrcn[ ot'the conditicrns prescribcrl in the SBiVI Lirban 2.0 CLriclelines ar ljara 6.9.] lbr SLrli,l
Wa.sre Matragetaenl (SWl\l) conrponent ancl in-principle approvcd b,r. 6th NAITC meering clatcd
15.09.2022.

3. ['he af-ol'esaid prcljects are to be irrrplemcntecl in accorclance rvith tl-rc detailecl conditiors
nrentioned in thc Annex, lhe rotal co.st of the pro,iects anrl corresponrlirrg oentral share arrived
against ihese pt'oposals after detailed exirrrrinatir,rn are given in rhe Annexure.'fhc costs lvclrked clut
are indicative subject [o actuaI tenclcr costs tvith the Central share being linritecl t6 the allocarion
ceiiirrg alrcady comtnLlnicated.'I'he inter-se changes bet*,een thc cities can be do,e bv State
Gt)vcrnn-rent. However, the prinoiplc- tr['saturation of all i_rlBs must be follou,ecl.

4- [i'urther- the ccntral .sharc rlill Lre rcleasetJ onl.r'after crclmpliancc ol various irrstlrctions
issucd b.v i\linistr;'of Finarrcc on revised procedure o1'tund flrlrv anrj sLlbmi-s.sion of
undertakings./statctrcnts alread,r'convcvc<J vicle lhis ofTlce letrer clared 20. lO.2022 (Clopl,enc.losed).
ln thc meantit'ltu, the State Covclnrncnt nray take appropriate steps to obtain rnanclalory
clearanccsipermissions etc. so that the project rnay lakc oft timclv.

Director (SBM)
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2 It;rrtiir )<*-) - 123 I o.6t 0.07 I 0-s ()'l r 0 .51
-1 [: I lcna hrrd -r0.0 ' i 0.q3 0.46 0.10 L54 lS\y,l0.tt
+ trftintli D*brvali .{l () 66 0, r5 2.22 l;Ogro I t. t t

Kalanrvrli I l.or.5 0.59 0.28 0.06 0.91 5ri i. t."l 6(lluste r Trttal l. r 9.2.llj I0.96 5 t. tl 17.21 (r,66
1

qi!I!;i--l

- 

Bhi*,
t,96,05, T ?.85 I 0.9 t---lr r2J-5 l:I

)f ,LbT llr;) Balvun i Klrera r0.289 0 5.1 (.).tt [).()6 0. g.t 0l
J (lharkhi Driclri i/i ii7 l.5tr 0.7I ri ti ?.31 500 ir l.i8
-{ Lnharu ti.!),r7 0.-.ll 0. r7 l-).0r+ 0.59 50q'0 tl :-()
5 Badhra 6.i3_1 0. r7 D.0lt 0.01 0)1 -su9.; rJ.l

Clustcr'l'otal 2.92.95J 10.{3 1.9t L07 r 6.{r II J incl Clusrrr
I -lind t.6?._i9: 6.71 _1, t6 u.69 10.-i-i i ls,)

Narrvana 62.090 166 0,78 0.r7 l.6l l.i()
Satrrlurr l. l8 09 !. j{ 0 t(i I .:+6 i ()'l o 0.73

4 [-lchana 16.8 I -5 0 4-i 0.1l 0.05 a.7I s09 \., lj Ntrnltund 11.?4). 046 0.:2 0.f15 0.72 50qi 0.iri
6

Sisri(t )Lu
dclctecl )

f) {t0 0.0() 0.00 0./i{) 0.0i]

C'lustrr J'ottl -I,99,-{(r7 1t.20 {.80 1.05 16.05 6.2J
9 ["a rukh n lgr r Clustc r
I Fartrkh Nirsrrr r -.i.5 I .l 0.l ri 0ll 0.0,t 0.11 -5 0-a.o 0.2 8

I-llil-v- !l'rrrcii 10.906 0.56 0.;r) a.06 0.8,i -j09,i 0.,14
P',rtaucli 20.4 I I 0.5J tl.l(r 0.06 r.l. g 6 50o.i, 0..13(llustcr' 'I'otal s4,837 l.+6 t.6e 0.I s 2.30 l.t5

10 Rer+ a ri Cluster
l Barval t6.-71(t 0.+,_i 0.2 r 0 0_i 0.70 0.is
2 \1an c:;;r r l.16.606 i.tI t. 16 0.06 t.64

-1 -) l. l) I

Dh arlrh cra .10.i{l 0.8 1 0.i tt 0.0u t.21 0.61
4 l{r:ivari l.{l_0: I i ?t 2.6q ll -59 I01 i 3-olo 2. ql

u/t

-of
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4*
5 Mahencler

?f; I o.:; 0 tlS 1.?2 ,s0 )n 0 6l

004 0.55 50% 021
Knnina 12,98r)6

5.28 0.90 17.39 638
Cluster'l'otirl J.{8.86J I

tr.zz I

rna (,-l uster
t-in- ().0? -T- 1J4 I iw:e 0-'tt

Pr.rnhana 24,13,+

l'unrla
(1 66 I 0 -i1

I
0, ri6 0 ii 007 I .04 ) 094 0.51

irerozpur zirkltzr ?4.11t)
0.61 5 00,i, 0 .10

[] 3E 0 llt {1.01
Halin t4.-121 8ll J J'lO 2.68

r.28.730 \ ll ?,12 0.51
1 I'}alrvai

tt.9B 0 .{h 0.1( 153 5 0ori, 0:11

5 Sohn'.r 36,552 06s .'i 09,'u u -1+
16,260 041 0.20 q44

LI,i46 Nth 2l 5 0o/'" i05
i0.l-11 r.l4 u.b_i,]

t I odal
0.06 0.95 50% 0.47

l'ztLtrlt 22,591) 060 0.lg
8 1.05 16.06 6.65

Cluster'l'otal 3,18,189 10.21 J.t0

Modulc 2: Rcmetliation of l'egacy \Yaste Dunrpsites

.lhcrc is llo teclrlical sc^rli,v reciliired .s Prtrllosirl i.r iirr 
'e.rr''tlii.ltic]tt 

or cltunlrl.-q oi'the cxi-iti.g

rlrrllllsitcswlterenoteclrnicaltlcsignirrgisirrvLllr,c.l..llrclrrtrccsstnvolvesretl,t'rr.t]olwasteputtingjt
rlr::r.rugiL scr,cening process (i, tronr.rers) ancl usirrg th* scrce.c.r rnuterials iqrprnprintclv.'I'he cuti'c'"r'o'k is

dln* b" uc)lllractots. Ntr rlcsign' ilt'awilrg drc are to bc proridccl ilt tltis stlrge'

Golcrntrrcnt oi.Harl,lrtla have itlcntillecl 3i, \]LBs r,vith eristing legacy wnste dLrrtr;rsites \\,ith 89.80

l-rl,h ivlT.ut of rvhich. tg.57 L,akh MT ol'reguc;i,,r,astc renr*iratio, has lrcen taken upr irr 2l dr"rnrpsitcs'

coveurr.errt .f ,arvana proposes to iakc up rernccrinlitr. .f thc rcmainirrg 53.5;1 Lal<h N'lr of legilc)' \vast'

injg(]LI]s'l.hcquantitieSareg'ir,etlb;tlrctj[,Bsarrdthe'.1tltl}olitiC's<r1.(iclvertrtltetrtol.Ilar.vana.

ALLtItLT|ities of Uovcrnrnerrt oi.t]lltryzrr-ra lral,u llpl-rrctvcci t)tc proptrsal consicitr.ing, cost o{.Rs 8501 N,l t,

,vliereas,tlrcprescribec.lceilirrgc<lstofRs'550iM,1(basisolcostirrgprc.scriLleclatpg.l3tolgLridclirrcsfor.

tlte prtrpose of actiorl plens) as ptr the Stllvt-U l 0 grricielirres has been considercJ'

llenrerliation costs of Legacy W'lste l)rrnrpsites

Cost of
rernediation-
(Jol (.(r?)Rs.

550/I1T) Rs

in Cr,

r\CA as

pcr
G rridelincs
Its in Cr.

Ist
instnll-

ent

€i10nl,
Rs in
Cr.

S.
No

N;rme of
ul.l]

Population
As Per
Clcnsus

?01 I

28: r tt.l jjn i 0 6l 0.24
I ir urbal a I .q5.1 j j I1,541

9,80C 08i 0.5.1 5A% 0.2't 0il
2 lJarara

1! ili

5 6l 3.6: 330], t2( 0 ,lf
-)

'/amttttzt

Irlagar 2.16"61'1 66,00c

il.0c -t-).c 3.6i t4:
Bhirvrrni 1.96,057 1.00.00( I 7.0(

4

t6: 50out 08: 0i3
5 --harkhiDadr _56.3:ii 30,0(.l( 2.5:

6 BhLLrra i0.094 17,40(] r4t 0,96 5021t 0.48 0.1

1.3; 50% l.l o4i
1 Fatchabad iQ,1'1'j 4_1.00(l 36(

I Ratia 31.152 2i,-r0r I t){ 1 1C _(09i 0.6 5 0,2c

- (L -
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-5-
fl 'C)hrttIl ri-?.il7l l:. I 0. 0.i tj. I

r0 )akhal Nllrtdi I :,40t i.60( 0.i r 02( i0l.i 0. 0.01

Banlalit +-1.-)a! 6.0]C 0._i I 0.1 _: :00 t 0.1 0.0',

12 ['l arrsi 86,77i I 1.001 t-lt u.71 50o,i 0.-1( 0. rl

1 _'l I lisar i.0r.i8: 70"00( 5.rj _1.8: li9i 12,i 0.i r

1+

L;kl ana

I\,1lndi E.r It 6.-,t0( 0.-i I D.i _< -i0r,i 0 0.0?

l5 C LtrLrgratrr 11.76.96! 30 00.00( l-i-(.0C l6-s.()(; 13% 5.t 4.: ]t7S

6 [(er,,,tri I .4_r.01 r rs (l(tt f l.lf ) ):( 0.45 0.1

t1 Kanina I].9tig 10.9i( () L) 
:). 0.6( -i0q I 0.1 rl (Jl

18 r"J rtfttu ncl r 7.:-r: /t 1c 0 50".? 009 0.0"

t9 lirrd 1,67,592 r,88"8iil t6-t).: r 0.1! 3 -loti 3.4 l.i:

irclrirn;.r 16.8 i 1.80t. 0.2"1 0.1 _s 00,i 0.01 0.0:

\:iru.ana 61.09t: s?.ih I 7.:t.l 1.8; -500,i 2.-t I u, a(

B r:ltltlLtrgirrh L't! ;lt I 2.20.0f1t r8.7C r:. i llqi tq! l.tr(

:-) lhailur .:18.124 ?4.16: l.1t t.t 0..5; 0.2:

l1 Bcri 15.9t.1 6.rJ()-< ()-it 0._r' ,5 ilot 0.r 0.0;

2: iiadli ll.i-5c I 1.06r 0.9"1 0-(r 1 ,1IJ" 0ii 0r

'16 liol:artl {i 5.70 8 17.L)uC 0.5"' 4.2.: \0o, tl (r.8 a

I trlarra r 8,755 -i.6s I 0..1fl 0.-i I 50ori 0r 0.i)r

:8 heeka ,r 8.95: r 0.00c 0.8i (). -i -l :0q.c 0.2I 0.1 I

29 i.arl irnl t."t-1.00(, 7{).u0r 5.9i .-1. s: -)-)- ( 0.-51

J(, (alayat rE.o6C I5.DU(" 1.28 0. tt: .s 00.1 0,11 0l

_1
)rrnclri f ti.u7: {.r0( 0..15 0.2: i00.i r).1 1 0.0:

iluiounil tl.+ jl i.:0(] 0.:t,l 0.1! -t09i r)l U,Q(

-1 "1
\ssandh t? tti ?.i)01 0.6c 0.l! :0) i 0 0.01

_l"t ; ailr.1a rtt.Snl i6.r0( lil 0.8! 0.4J ll

!-r [)atredtkula I,I l.l5i i.9 8..188 l 11.8t 2 l.c) I *r_t: r ?i. 2.S9

-i 
(r 5r) ll I l)itl 2.78.1,t! 3.(i0.00f 15.-i(. t6..t( I)'( i !r ?_l

l-iirnnaur llc lt )o% 0.5i 0.2:
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i,i

-!o

\4andi
Da[''* ali (1.87: c6.00(, x.t 518 50'li 2.64 r0(

3q )lls11 1.8?."5i-1 I.I 8,47{ r 8.5' 12 0:
a^rl
-r-) . ( I.Vl I \('

J'ol al ('ost .-{3,54,25: 155. I I 29r.41 l02.{,r .10.91

I\Torl uLle l: Solitl Wrrstc Mrrnagetncllt

c
Mr

Nirnrt oI thc
cl u stcr

Lcad t rl.I]

I'roptt se d

cilpllcrt.\
llRl;+
RDI;
(TPD)

'fo1:rl

Cost
lls in
Cr.

ACA
Rs

in Cr.

l"
in strlnr
cnt l{.s

in Cr-

Arrrbala- Anrbirla 2-10.i 6 l5f ,9-s 4_r 14 4r:.4? I 4.86 5t4

-i l.-59 l-l 7.1 t.1.66 --i 07 2.1t2

8.1 I

,] )a;rchkula Clu.stcr [)anchkulit $ i .r(.)

Karnal-Ka ithirl-
T'hatrcsnr

Karnal 29:\.-ie lli{i !o 5l.,ll 51. t*i 2A.29

+ llolrtak 2-(-\. I 3 l(rl lS ,16 -lri, .16. r6 17.:.i 69

-5

lisar-fatehabacl
.l lustcr

I I isar r 97.'l I l:-i"50 i 5.8.i t5.6lJ r4.61 -\ s4

6 Sirsa e:.2i 60.6i f i.32 I i.-:r 666 266

1;
t
10

lJhirvarriClrrster Bh irr an i 90.i 16 :{) r 6.-r I 6il 1.1,tr

I irrd Cllustcr .lind 88"71 -s(,.{ r 16.l-'j 16.05 ().1i l.-19

i]arr rklurasitr C ltrstct F arukhttaglr r2.?3 8.10 I ll 2,iiJ l.l-i 0.J6

llcrvari Clustcr Ilervuri 9?"56 61 08 I 3.81 l7 il) (.l.-1 d t.:5

1l )rrrthana Cluster Purthanlt 88.78 -5(r."5(i l(r.1,t l(i.06 6.6i 1.i,6

rOTA1, 15.{ l.-15 9tt0.81 )'16.0:- l78.5fi t 05.26 12.Oi

i\lotlule 2l Renrcdiatirln.of Legnc) \\aslc DrrmPsitcs

'fotal Costs

29+..18 t 0l.+5 .l0.efl

5?3.0{ 20?.?l ti-i.05

Al-,strnct t.rf tht ProPosals:

I:ronr thc 2 nrorlulcs ot'Solir.l Wrrslc \llrnugetnanl collloncnt rlndr:l StlN'l l.l-l'0 '\bslrnct ol"lotal

Ccrrr I_stin*rtr.s 
.rs 

tabrrtrarted trclt.ru igJiclrirrg ccrrtr.ii sharc a['(r'r r",':r'iou ing basccl on thc iletlils givcrt irr thc

c'"i::h ln(.dulc;
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Categcn/ 3 - Legacy Waste

s.No. ULB Population

as per 2011

Approved

Quantity
as per

NARC/

sLTc (in

MT}

Approved
Rate as

per GOI

(in Crores)

@550 per

MT

Centre

share

claimed

Quantity

{in MT)

Present

/Additicial
Quantity (in

MT)

Balance

QuaDtity

{in Mr)

Total
Estimated

(in Crore) As

per Gol @
550 per MT

Central

S hare

(in Crore)

State

Share

(in Crore)

1 )hajjat ,18424 10,162 774 0s7 56901 46,139 3.58 184 184

Tohana 63871 L2,700 )70 035 25813 13113 t42 )7r )71

3 Barw3la 43384 ,,050 )33 071 3,e.74 155 t, )27

4 llarrraund 71242 1,350 t18 009 3557 371 120 110 )10

Ha ns 85170 13,00c )12 035 730476 !,11,416 159 159

6 lJchana 168t5 2,800 15 008 1198 6,398 r51 )25 )25

1 Rewari t430t1 25,00c 138 045 357651 3,32,657 19 67 i19 13 18

8 Yam!na
Na83r

347577 i6,00J 153 724 112000 46,000 203 +13

Tota: 7,49,662 s65968 ,9 36 15.29 24,O7

- 6s
I -,i

,i5630
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v

ca!-eg.rj ,7 - Lega;7" \Taste

SNo ULB
Fopulaiion
as per 2G1'1

Approved
Cuantity
as per
NARC/

SLTC (in
nir)

CIaimeC

Cuan:iiy
(in t'':T)

Piesent
IAJdltional

Quantity (in
MT)

Balance
Quantity
(in MT)

Tctai
Estimsted
( in Crcre)
As per G+i

@55Q per
}lT

Cer'!tra!
Shlie

(in
Crores)

State
Share

(in
crcres)

1 Bawani Khera 20289 I tJlz I tczt 063 032 na)

2 Manesar 201181 250224 2_50?-25 13 t6 1a4 s.22

Pataudi Mancii 24415 I 7555 1 7655 0.97 c49 049

4 Sohana 3es52 zzc+6 22648 125 0.62 062

5 Safldon 34728 I 391 0 13910 4.77 038 038

6 lndri 17487 40c0 4000 022 0.1 1 01

7 Karnal 285827 'i83793
1 83793 10'i 1

a aA 577

I Thanesa r 155152 65981 65981 3.63 1.20 243
o Ateli Mandi 76i I 17 1A 47 10 025 013 tJ i3

10 Mahendergarh 29128 s71 34 87 134 ^ao 240 240

11 Nangal
Chaudhary

8536 8225 8225 023 023

12 Narnaul 30250 30250 i.oo 083

13 Nuh 1 6260 1 0350 1 0350 057 028 o28

14 Punhana 87 57 8757 04E 024 024

15 Tauru 22599 8417 8417 046 023 u.z3

16 Panipat 294292 340932 340932 18 75 o 13

17 Menam 2AEO2 i431 7491 441 U lt 021

18 Rohtak 377292 327840 327840 18 03 595 12 C8

19 Kaianwal! 22095 4933 4933 427 014 014

20 Kharkhoda 2505i 10447 10847 060 0.3c 030

21 Kundli 11008 11008 061 030 030

Total 't43062e 1430628 7S.68 28.11 50.27

-€,6 -
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At
AvtnexqN- -' l-l '

GOI/ERNMENT OF HARYANA
URBAN LOCAL BODIES DEPARTMETTT

As per the dlrections of l-ton'ble NGT In oA No, 606/201s, dated 06.03,3019, the
tcrns namely; Karnal, Rohtak, Panipat, Thanesar, Fatehabad, Jind and Panchkula are
noified as model cities/towns to be made fully compllant wiLh Solid Waste l,tanagement
Rr-les, 2016, Plastic Waste lslanagement Rules, 2016 and Blo-Medlcal Waste Rules, 2016
r,r,thin six raonths (by 06.0-9_JO1gt

Deted: Cltandigarh
rFE t i/, dplrt'|+f

ANAIIID M.SHARAI.I,
Prirrcipal Secretary to Government
Haryana, Urban Locat Bodies DePtt'

Dated: $'tr-2;17
fonuarded to the followlng for informEtion and

Haryana, Chandigarh.
to bovt. Haryana, Envlronment Departmenl.,

Endsr.No. Pl6lfl"fj- Fr
A copy of the above ls

n=€asary acrion:
1. The chief secrebary to GoYt,
Z. Addltional Chief Secretary

Chandlgarh.
3. Chairm-an, Haryants Stat€ Pollution Control Board, Panchkula'

fior Pr
Urban Local Bodles DePtt.

Endst.No e,\ 6lt"H*rr'g z- t^^..nyAaA Dated ' I ' 
.Lt; 2rJ-f

A ilpV 
'of 

tfre above is fonrarded to the followi lg for lnfprmatidn and

necessary action:

, Ambala, Hlsar.
ryaild, Panchkula.
ianlpat, Thanesar, Fa[ehabad, ]ind and

Rohtak, PanlPat and Parrchkula

, Fatehabad and Jind'

for Prin

1-
z.
3.

4.
f,.

6Y
S; Scanned with OKEN Scanner78
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Annexure- I

List of Municipalities Having Gap in Waste Generation and Processing

Sr.
No.

District Name of ULB a)Waste
Generation

b) Waste Processing
(Waste to Compost + Recyclable
(MRF) + Waste to Energy)

C)Gap
(Generation Vs.

Processing)

d)Time Bound plan
to fill up the Gap

1 Bhiwani Bhiwani 145.00 101.50 43.50 30.06.2026

2 Faridabad Faridabad 1000.00 450.00 550.00 31,.07.2026

3 Fatehabad Bhuna 15.00 0.00 1_5.00 31.12.2026

4 Fatehabad 40.00 0.00 40.00 31..t2.2026
5 Ratia 22.00 0.00 22.00 3L.L2.2026

6 Tohana 37.50 0.00 37.50 31,.08.2026

7 fakhal Mandi 6.00 0.00 6.00 31,.08.2026

B Gurugram Gurugram 1500.00 0.00 1500.00 3L.08.2026

I Manesar 200.00 0.00 200.00 3L.12.2026
10 Sohna 38.00 0.00 38.00 30.09.2026

11 Hisar Hansi 39.25 0.00 39.25 3't.12.2026

12 fhajjar Beri 9.00 0.00 9.00 3I.03.2026
13 fhajjar 32.62 0.00 32.62 30.04.2026

14 Iind L02.22 0.00 L02.22 31..07.2026

15 Jind Narwana 30.00 0.00 30.00 31,.07.2026

16 Safidon 20.65 0.00 20.65 3L.07.2026

17 Uchana 1.4.64 0.00 14.64 31.07.2026

18 Mahendergarh Ateli Mandi 6.00 0.00 6.00 31,.1,2.2026

19 I(anina 7.00 0.00 7.OO 31..07.2026

- 68 -
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Sr.
No.

District Name of ULB a)Waste
Generation

b) Waste Processing
(Waste to Compost + Recyclable
(MRF) + Waste to Energy)

C)Gap
(Generation Vs.
Processing)

d)Time Bound plan
to fill up the Gap

20 Mahendergarh 18.00 0.00 1B.00 3L.12.2026
21 Nangal Chaudhary 9,00 0.00 9.00 31,.07.2026

22 Narnaul 50.00 0.00 50.00 31,.05.2026

23 Nuh Firozpur fhirka 11.50 0.00 11,50 31.08.2026

24 Nuh 10.00 0.00 L0.00 31..08.2026

25 Punhana 12.60 0.00 L2.60 31,.08.2026

26 Taruru 12.L0 0.00 L2,LO 30.06.2426

27 Rewari Bawal 10.45 1.30 9.15 31'07.2026
28 Dharuhera 26.1.8 0.00 26.78 31.07.2026

29 Rewari 119.00 0.00 119.00 3L.07.2026

30 Rohtak Meham 13.05 0.00 13.05 3L.08.2026
31 Sampla 14.00 3.50 10.50 30.06.2026

32 Yamunanagar Yamunanagar 286.00 245.00 41.00 31..08.2026

Tot:al 3856.7 6 801.30 3055.46

469

80
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hspcb solidwaste <hspcbsolidwaste@gmail.com>

Information regarding O.A. No. 606/2018
hspcb water cell <hspcbwatercell@gmail.com> Thu, May 21, 2026 at 11:44 AM
To: hspcb solidwaste <hspcbsolidwaste@gmail.com>, "Balraj Singh, CEE" <ceehspcb@gmail.com>,
baburampatiala@gmail.com

Please find enclosed herewith the updated data of liquid waste.

--
JP Singh, Sr. Environmental Engineer (HQ), 
Haryana State Pollution Control Board,
C-11, Sector-6, Panchkula

3 attachments

Sheet 1-numbered (1).pdf
323K

sheet 2-numbered (1).pdf
125K

Sheet 03.pdf
1165K

86

Annexure-R3Annexure-R/33616

https://www.google.com/maps/search/C-11,+Sector-6,+Panchkula?entry=gmail&source=g
https://mail.google.com/mail/u/0/?ui=2&ik=8a45e06697&view=att&th=19e492c28363dd8e&attid=0.1&disp=attd&realattid=f_mpf3i9cb0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=8a45e06697&view=att&th=19e492c28363dd8e&attid=0.1&disp=attd&realattid=f_mpf3i9cb0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=8a45e06697&view=att&th=19e492c28363dd8e&attid=0.2&disp=attd&realattid=f_mpf3if9d1&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=8a45e06697&view=att&th=19e492c28363dd8e&attid=0.2&disp=attd&realattid=f_mpf3if9d1&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=8a45e06697&view=att&th=19e492c28363dd8e&attid=0.3&disp=attd&realattid=f_mpf3inef2&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=8a45e06697&view=att&th=19e492c28363dd8e&attid=0.3&disp=attd&realattid=f_mpf3inef2&safe=1&zw


Sr. 
No.

(A) Name of ULB (B) Sewage Status Estimation 
and Measurement MLD

*Total sewage generation per 
day  
(in MLD) (1)

Targeted Household to be 
connected to sewers  (2)

House holds 
connected        
              
     (3)

Time Targets to complete connectivity 
(gap in connectivity)                     
          (4)

1 Pataudi 3.2 9500 8761 31.03.2027
2 Farrukhnagar 2.8 4500 3450 10-04-2027 (Timeline for 100% Coverage of 

Sewerage Network in Newly Approved 
Colonies 

3 Sohna 6 16926 5749 31.03.2027
4 Manesar 58.59 17870 15000 31 March 2028
5 Gurugram 576 234,143 191,143 31.12.2026
6 Taraori 3.78 1051 1051 All Households are connected to sewerage 

network
7 Indri 2.5 2139 3061 10.10.2027
8 Karnal 69.50 8000 94796 10.04.2028
9 Nissing 2.54 942 890 31.03.2026

10 Assandh 3.95 1099 920 31.03.2026
11 Nilokheri 2.62 969 950 31.03.2026
12 Gharaunda 4.75 10175 8057 (Gap-2118) 10.10.2027
13 Nuh 2.55 4463 1861 (2602) 30.09.2026
14 Ferozepur jhirka 3.01 3994 180 (3814) 30.09.2026
15 Punahana 2.8 3746 1696 (2050) 31.12.2026
16 Palwal 20 36853 14853 30.04.2027 (proposed under Amrut 

scheme)
17 Hathin 2.4 3466 1953 30.04.2027 (proposed under Amrut 

scheme)
18 Hassan Pur 4.7 9 9 30.04.2027 (proposed under Amrut 

scheme)

Data of OA No. 606

Yamuna catchment

(C) Sewage Conveyance/ sewers 
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Sr. 
No.

(A) Name of ULB (B) Sewage Status Estimation 
and Measurement MLD

*Total sewage generation per 
day  
(in MLD) (1)

Targeted Household to be 
connected to sewers  (2)

House holds 
connected        
              
     (3)

Time Targets to complete connectivity 
(gap in connectivity)                     
          (4)

Data of OA No. 606

(C) Sewage Conveyance/ sewers 

19 Hodal 7 2002 2002 30.04.2027 (proposed under Amrut 
scheme)

20 Panipat 78.38 79146 51016 30.06.2026
21 Samalkha 5.8 5800 5668 31.12.2026
22 Maham 4.5 5,489 5187 31.12.2026
23 Rohtak 98 85440 79350 31.12.2026
24 Kalanaur 3 2540 2286 31.12.2026
25 Sampla 3.5 4560 4501 31.12.2026
26 Gohana 9.58 17741 16241 31.12.2026
27 Ganaur 17.57 7000 2000 31.12.2026
28 Sonipat 68.4 154839 85558 31-12-26
29 Kharkhoda 2.5 6219 565 31.12.2026
30 Kundli 25.5 8841 31.12.2027
31 Jagadhri 34.91 18661 3000 06.06.2027

32 Yamunanagar 99 40362 24124 06.06.2027
33 Radaur 2.55 3379 1997 31.12.2026
34 Chhachhrauli 1.82 2012 931 31.12.2027
35 Sadhaura 0.6 4742 1382 31.12.2027 (as reported by PHED 

department)
36 Faridabad 302 171561 172917 31.12.2027
37 Charkhi Dadri 8.5 12929 5070 31.12.2027 (7859)
38 Beri 2.5 4005 325 3680 (31.12.2027)
39 Bahadurgarh 33.5 43643 26560 17083 (31.10.2027)
40 Jhajjar 8.1 13074 6067 7007 (31.03.2027)

Ghaggar catchment
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Sr. 
No.

(A) Name of ULB (B) Sewage Status Estimation 
and Measurement MLD

*Total sewage generation per 
day  
(in MLD) (1)

Targeted Household to be 
connected to sewers  (2)

House holds 
connected        
              
     (3)

Time Targets to complete connectivity 
(gap in connectivity)                     
          (4)

Data of OA No. 606

(C) Sewage Conveyance/ sewers 

41 Barara 2.80 4085 1146 30.06.2027 (As reported by PHED 
Department)

42 Naraingarh 3 5042 2264 31.12.2028 (As reported by PHED 
Department)

43 Ambala city 54.5 11985 24160 31.12.2027 (As submitted by PHED)
44 Ambala Sadar 45 9900 19950

31.12.2027 (As per submitted by PHED) 

45 Ratia 5.9 6184 5810 31.12.2027
46 Tohana 8.5 9350 8300 31.03.2027
47 Jhakal Mandi 2.5 3300 910 31.03.2027
48 Fatehabad 15.6 26600 15400 30.09.2027 for PHED and 31.12.2031 for 

HSVP
49 Bhuna town 2.3 6189 5610 30.06.2026
50 Narwana 6.9 10348 4160 31.12.2026
51 Uchana 3.35 2803 1720 30.06.2026
52 Jind 27 27932 23435 31.12.2026
53 Safidon 6.5 6722 6295 30.06.2026
54 Cheeka 7.5 10517 6310 30.06.2026
55 Kaithal 25.72 30695 19046 31.12.2026
56 Kalayat 3.5 5038 3822 31.03.2027
57 Pundri 3.25 3910 1751 30.06.2026
58 Pai 1.75 2662 2500 30.06.2026
59 Keorak 1.50 2100 1897 31.12.2026
60 Rajound 4.00 4161 0 31.12.2028
61 Siwan 4.50 6568 0 31.12.2028
62 Shahbad 10.03 6386 3386 31 March 2027

89

3619



Sr. 
No.

(A) Name of ULB (B) Sewage Status Estimation 
and Measurement MLD

*Total sewage generation per 
day  
(in MLD) (1)

Targeted Household to be 
connected to sewers  (2)

House holds 
connected        
              
     (3)

Time Targets to complete connectivity 
(gap in connectivity)                     
          (4)

Data of OA No. 606

(C) Sewage Conveyance/ sewers 

63 Pehowa 7.85 8475 6710 31 March 2027
64 Thanesar 23.36 19761 14026 31 March 2027
65 Kalka 7 8500 4893 31 March 2027
66 Pinjore 7 9900 5000 31 March 2027
67 Panchkula 92 40398 36569 31 March 2027
68 Mandi Dabwali 11 11550 10300 31.12.2027
69 Kalanwali 3.00 4376 4226 31.12.2027
70 Sirsa 44.5 36191 34189 31.12.2027
71 Rania 4.5 3815 3365 31.03.2027
72 Ellenabad 6.5 6810 6721 31.03.2027

73 Rewari 45.97 48576 33863 31.03.2027
Sub Division 
Engineer HSVP 
(Narnaul) 

1.5 3500 1500
2033

SDE, PHED, 
Mahendergarh 6.5 
MLD 

5.5 12241 10141
6 months 

Executive Engineer, 
PHED Narnaul 
Division No. 2, 
Narnaul 

7 21160 7091

Target not fixed 

75 Bhiwani 43 45000 34000 31.03.2027
76 Siwani 3 4317 3648 31.03.2027
77 Loharu 3 3296 736 31.03.2027

74

Other Areas
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Sr. 
No.

(A) Name of ULB (B) Sewage Status Estimation 
and Measurement MLD

*Total sewage generation per 
day  
(in MLD) (1)

Targeted Household to be 
connected to sewers  (2)

House holds 
connected        
              
     (3)

Time Targets to complete connectivity 
(gap in connectivity)                     
          (4)

Data of OA No. 606

(C) Sewage Conveyance/ sewers 

78 Bawani Khera 3.2 5280 431 31.03.2027
79 Tosham 2 479 479 NA
80 HIsar (HSVP Hisar 

Sec-14P, 14 P-II, 33-
P)

5 7000 2900
31.03.2031

81 HIsar (HSVP Hisar 
Sec-
1,4,3,5,MGA,PLA,13
P,15,16-17)

15 12000 9000

31.03.2031

82 HIsar (HSVP Hisar 
Sec 27-28, UE-II)

2.1 1878 1498
31.03.2031

83 HIsar (HSVP Hisar 
Sec 24)

0.45 252 3
31.03.2031

84 Hisar (HSVP Hisar 
Sec 9-11)

1.5 3000 1300
31.03.2031

85 Hisar (PHED) 61 73705 51244 31.03.2027
86 Narnaund 2.25 4551 552 31.11.2026 for PHED

Grand total 2239.88 16522318 1293384

91

3621



Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

1 Pataudi 3.2 Unnamed Katcha Drain 
which culminates in 
mirzapur. No flow is 
being discharged in 

Yamuna

3.2 BOD-20, COD 92, TSS-33 0 To farmers fields Upgradation work is in progress which will be completed by 30.09.2026

2 Farrukhnagar 2.8 Open STP Effluent 
Channel 

2.8 BOD-8.2 COD 48 TSS 17 0 STP Channel New Fathepur ---

3 Sohna 6
4 Manesar 58.59 Open CETP effluent 

channel
55 BOD-7.5 COD-47.8 TSS-8 0 Leg-III NA

576 Leg-I                                              
             

 11 Leg-I  BOD- 105                                           
           

COD 420 
TSS 155

0 Najafgarh Drain through 
village Bajghera 

31.12.2028

Leg-II 179 Leg-I  BOD- 85                                          
        

COD 280 
TSS 118

0 Najafgarh Drain through 
village Dharampur 

31.12.2026

Leg-III 182.2 Leg-I  BOD- 100                                           
           

COD 380 
TSS 130

0 Najafgarh Drain through 
village Dhankot 

31.08.2027

6 Taraori 3.78 Chotang Nallah - and 
further out fall into Indri 

Drain

3.78 BOD -3 .6
  COD - 44
  TSS - 11

0 INTO RIVER YAMUNA 
THROUGH DRAIN NO. 02

NA

7 Indri 2.5 Main Drain No 1 (INDRI 
ESCAPE) leading to 
Drain No 2, Panipat

2.5 BOD -3 .6
  COD - 44
  TSS - 11

0 INTO RIVER YAMUNA 
THROUGH DRAIN NO. 02

31.7.2026

8 Karnal 69.50 Mugal Canal-and further 
out fall into Indri Drain 

No. 2, Panipat

69.5 BOD - 76
  COD - 308
  TSS - 165

0 INTO RIVER YAMUNA 
THROUGH DRAIN NO. 02

10.10.2026

Data of OA No. 606 

(D) Drains 

Yamuna catchment

NIL no. of Drains under jurisdiction of this office

5 Gurugram
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

9 Nissing 2.54 Nissing Drain - and 
futher out fall to Indri 

Drain

2.54 BOD -3 .6
  COD - 44
  TSS - 11

  Complying

0 INTO RIVER YAMUNA 
THROUGH DRAIN NO. 02

NA

10 Assandh 3.95 Assandh Drain 3.95 BOD - 68
  COD - 300
  TSS - 176

0 Asandh Sub Drain Leading 
to Hanshi Branch, 

31.101.2026 

11 Nilokheri 2.62 Indri drain flowing into 
Nilokheri

2.62 BOD - 80
  COD - 328
  TSS - 194

0 INTO RIVER YAMUNA 
THROUGH DRAIN NO. 02

31.10.2026 

12 Gharaunda 4.75 Gharaunda Nallah, 
leading to Drain No 2, 

Panipat
   

4.75 BOD - 24
  COD - 128
  TSS - 78

0 INTO RIVER YAMUNA 
THROUGH DRAIN NO. 02

31.7.2026

13 Nuh 2.55 Chandeni Drain- 2.55 BOD - 52
  COD - 184
  TSS - 72

Nil Ujjina Drain- 31.10.2026

14 Ferozepur jhirka 3.01 Ujjina Drain- 3.01 BOD - 39
  COD - 136
  TSS - 140

Nil Ujjina Drain- 31.10.2026

15 Punahana 2.8 Paosar Drain 0.1 BOD - 41
  COD - 144
  TSS - 68

Nil Ujjina Drain- 31.03.2027

20 1 Kacha drain (Palwal 
link drain) and Janauli 

Link Drain

10 Drain Parameters: BOD - 15, COD - 
 76, TSS - 45

Nil Yamuna River through 
Gaunchi drain

31.12.2027

Janauli Link Drain 6 BOD-50
COD-200
TSS-140

17 Hathin 2.4 Ranika link drain 2.3  BOD - 29
COD - 104 TSS - 108

Nil Yamuna River through 
Gaunchi drain

31.12.2027

18 Hassan Pur 4.7 Yamuna River via 
underground pipeline

4.5 Drain Parameters: BOD - 12, COD - 
 68.4, TSS - 24

Nil River yamuna 31.12.2027

19 Hodal 7 Ujjina Drain 7.2 Drain parameters: BOD - 24, COD - 
136, TSS - 45

Nil River yamuna through ujjina 
and gauchi drain

31.12.2027

20 Panipat 78.38 Drain no. 2 78.38 BOD-40
COD-212
TSS-85

40 MLD after 
CETP Treatment

River Yamuna
(31/12/2026)

Palwal 16
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

21 Samalkha 5.8 Drain no.6 5.8 BOD-32
COD-172
TSS-165

Nil River Yamuna Sewer Line laying under progress in unauthorized Colonies now regularised by Govt
(31/12/2026)

22 Maham 4.5 Mokhra Drain 8 BOD-48
COD-100
TSS-154

0 Drain No. 8 31.12.2026

Rohtak 98 Drain No. 8 98 Drain No. 8
BOD-48

COD-100
TSS-154

Drain No. 8 = 0.1 Into River Yamuna through 
Najafgarh Drain

31.12.2026

KCB drain 48 KCB Drain
BOD-60

COD-184
TSS-128

KCB Drain = 0

24 Kalanaur 3 Mokhra Drain 8 BOD-48
COD-100
TSS-154

0 Drain No. 8 31.12.2026

25 Sampla 3.5 Pasksama Drain 4.5 BOD-60
COD-184
TSS-128

0 KCB Drain 31.12.2026

26 Gohana 9.58  Drain No. 8 122 BOD: 5.8 Nil Into River Yamuna through 
Nazafgarh drain.

31.12.2026

27 Ganaur 17.57 1 No. (Drain No. 6) 86 BOD- 260
COD- 848
TSS- 1140

Approx. 26 MLD 
from 2 No. of 

CETP at Barhi 
and 60 MLD 

receiving from 
Panipat 

Into River Yamuna through 
Nazafgarh drain.

30.06.2028

28 Sonipat 68.4 1 No. (Drain No. 6) 146 BOD- 92
COD- 344
TSS- 186

Approx. 2 MLD 
from 1 No. of 

CETP at Murthal

Into River Yamuna through 
Nazafgarh drain.

30.06.2028

29 Kharkhoda 2.5 1 No. (Mungshpur Drain) 14.64 BOD- 180
COD- 628
TSS- 426

Nil Into River Yamuna through 
Nazafgarh drain.

30.06.2028

23
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

30 Kundli 25.5 1 No. (Drain No. 6) 230 BOD- 78
COD- 228
TSS- 260

Approx. 20 MLD 
from CETP 

Kundli & CETP 
Rai and 90 MLD 

from Bakner 
Drain coming 

from Delhi 

Into River Yamuna through 
Nazafgarh drain.

30.06.2028

31 Jagadhri 34.91  Lined ( Drain no. 1 ) 14 Drain-1 (BOD-80)
pH-7.46

COD-296
TSS- 136

Approx  10 MLD 
after treatment in 

ETPs from 
Jagadhari 

discharged in to 
drain no. 1 

In to Ditch drain 06.06.2027( 19.5 MLD CETP is under construction )

45.41 Drain no. 1 (BOD- 80) 
pH-7.46

COD-296
TSS- 136

, 

Treated effluent 
of Starch mill, 

Sugar Mill, Paper 
Mill and 3 MLD 

CETP Manakpur 
Yamunanagar 

=4.5 MLD

Ditch Drain having out fall in 
to river yamuna through 

Dhanaura Escape

06.06.2027 ( 77 MLD STP at Radaur Road yamunanagar is under construction )

 17.38 Drain no. 2( BOD- 24),
pH-7.77

COD-108
TSS- 94

3.21 Drain no.3 (BOD -76)
pH-7.2

COD-288
TSS- 210

33 Radaur 2.55 Khera mohalla nala ( 
This nala ia laso 

connected to 3.5 MLD 
STP Radaur)

0.5 Domestice effluent BOD:36 0 In 3.5 MLD STP Radaur NA

34 Chhachhrauli 1.82 Open Nala ( Lined) 0.04 Domestice effluent BOD:5.2 0 Nala is connected to 3 MLD 
STP chhachhrauli

NA

35 Sadhaura 0.6 0 NA NA NA NA NA

Ditch Drain having out fall in 
to river yamuna through 

Dhanaura Escape

06.06.2027 ( 77 MLD STP at Radaur Road yamunanagar is under construction )

32 Yamunanagar 99  Lined  ( Drain no. 1 )   , 
Drain no. 2 , Drain no. 3 

Treated effluent 
of Starch mill, 

Sugar Mill, Paper 
Mill and 3 MLD 

CETP Manakpur 
Yamunanagar 

=4.5 MLD
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

36 Faridabad 302 2 57 BOD -38 25 yamuna 31/12/2027
37 Charkhi Dadri 8.5 No such drain exist in 

Charkhi Dadri 
connecting to drain no. 

8, however partially 
treated domestic effluent 

carrying pipeline 
connected to drain no. 8

8.5 Domestic Nil NA No time bound action plan is required prevent sewage discharge into drain no. 8 as 
no drain exist in Charkhi Dadri, however 2 no. STPs having 12.5 MLD total capacity 
are under reconstruction/upgradation for treatment of partially treated domestic 
effluent. 

38 Beri 2.5 through Baghpur link 
drain going into drain no. 

8

3 BOD of Drain No. 8 entering into 
Delhi territory is 9mg/l  

0 Drain no. 8 via Bhagpur link 31.12.2026

39 Bahadurgarh 33.5  through Sub drain  West 
Jua Drain going into 

Mungespur drain)

33.5 BOD of Mungeshpur Drain  entering 
into Delhi territory is 45mg/l

0 Mugeshpur drain leading to 
Najafgarh drain

31.01.2027 (For 18 MLD STP) 31.03.2026 (For tapping of multiple point)

40 Jhajjar 8.1 Jhajjar link drain going 
into  katcha drain 
/concretised drain)

8.1 BOD of Drain No. 8 entering into 
Delhi territory is 9mg/l

0 Drain no.8 through Jhajjar 
link drain

31.03.2027

41 Barara 2.80 NA NA NA NA NA NA
1)BOD= 68 mg/l

  2)COD=236 mg/l 3)TSS=59 mg/l 
4)DO=BDL(DL=01)

11.62 River Markanda

Ghaggar catchment

Naraingarh 3 01 no. katcha Drain 
(Jatton wala Nallah) 

1) It has been decided that the PHED Department will Install the Sewage Treatment 
Plant (STP) for treatment Domestic effluent generated from the Shiv Colony, Durga 

Colony, Officer Colony, Shivalik Colony, Navjot Colony.
  The Gram Panchayat has agreed to give the total 02 Acres of Land on collector rate 

i.e. Rs.9680000/- per acre which will be Rs.19360000/- for 02 acres as per rule for 
the construction of Sewerage Treatment Plant (STP). 

  Vide memo no 345 dated 14.01.2026,The XEN, PHED, Naraingarh has submitted 
that the mutation/transfer of the land in the name of PHED is pending. It is further 

apprised that the BDPO Naraingarh has prepared the case and sent the case Deputy 
Commissioner vide letter no. 4881 dated 17.09.2025with request to forward the case 

to Director, Development and Panchayat Department, Government of Haryana. 
  It is further apprised that the after transfer of the Land in the name of Public Health 
Engineering department, the preparation of estimate will be started after conduct the 

42 12.86 
(9.86 

discharge 
received 

from 
Himachal 
Pardesh)
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

43 Ambala sadar 45 01 No. katcha Drains 
1.Mahesh Nagar 

Drain(Katcha Drain),

35 1.Mahesh Nagar Drain (BOD=130 
mg/l, COD=476 mg/l, TSS=234 

mg/l)

11.5 KLD 1. Mahesh nagar Drain in 
River Tangri

As reported by MC Ambala Sadar, there are 04 No. of STP’s of 44 MLD capacity are 
under construction/commissioning. 

 Out of these, two no of STPs i.e 10 MLD STP at Machhonda and 10 MLD STP 
Babyal have been commissioned.

 Remaining 02 no. of STP of 24 MLD capacity i.e. STP at 12 cross road and STP at 
KhudaKhurd are under construction and expected to be commissioned by 31.12.2026.

 Hence the domestic effluent of Mahesh Nagar Drain, Shahpur Drain, Machhonda 
Drain and Gudgudia Nallah available in these 04 no. of Drains shall be diverted and 

treated in these 04 no. of STPs of 44 MLD total capacity.

Engineering department, the preparation of estimate will be started after conduct the 
detailed survey & the Budget will be intimated after preparation of DPR as per the 

detailed survey for setup STP of suitable capacity Laying of Sewerage network 
&augmentation of water supply system. The work of survey and subsequent 

preparation of the DPR is expected to take approximately one (01) year. The major 
execution works (capital works), including construction and commissioning of the 

STP, sewerage network, and augmentation of water supply infrastructure are 
proposed to be completed within approximately three (03) years after approval of the 

DPR and allocation of funds at the Government level.
  2) The Jattan Wala Nallah is a natural rivulet generating from Village Rampur Jattan 
in Kala Amb area of Himachal Pradesh carrying the untreated domestic effluent and 
Industrial effluent generating from industries located in Kala Amb area of Himachal 

Pradesh of State of Himachal Pradesh. 
  The matter needs to be taken with Govt. of Himachal Pradesh for this remaining 

effluent

97

3627



Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

1.Ambala Drain(Katcha 
Drain),

28.5 2.Ambala Drain(BOD=48 mg/l, 
COD=220 mg/l, TSS= 184 mg/l)

250 KLD 2.Ambala Drain in River 
Ghaggar

The PHED Dept. is also having proposal for treatment/ tapping/diversion of the 
remaining untreated effluent in Ambala Drain by the way of installation of a common 
STP of 60 MLD capacity at Devi Nagar, for which DPR of amounting Rs.165.96 Cr 

has been approved under AMRUT 2.0 by Govt. of Haryana and DNIT of the same is 
pending for approval with the competent authority of PHED.

 Also in DPR provision of 15000 sewer connection has been taken which will 
provided by the PHED to the consumer in Public interest.

2.Ghel Drain(Katcha 
Drain)

22 3.Ghail Drain(BOD=38 mg/l, 
COD=204mg/l, TSS = 216mg/l)

0.37 KLD 3.Ghail Drain in river 
Ghaggar

No concrete proposal given by MC Ambala City and PHED Deptt. 

45 Ratia 5.9 Grey water from House
hold due to gap in sewer

connection is flowing
through Open drain in

Near Sadar Thana,

0.05 Domestic sewage Nil Connecting
to sewer
line and

final point at
STP

31.12.2027

46 Tohana 8.5 Grey water from House
hold due to gap in sewer

connection is flowing
through Open drain in
Milan Chowk, Kanchi

Chowk, Ambadker
Chowk, Indra Colony in

to sewer,

0.3 Domestic sewage Nil Connecting
to sewer
line and

final point at
STP

31.03.2027

47 Jhakal Mandi 2.5 Grey water from House
hold due to gap in sewer

connection is flowing
through Open drain in
Near Devi Lal Park,

Near Krishana Mandir,
Dhanak Basti in to

sewer,

0.2 Domestic sewage Nil Connecting
to sewer
line and

final point at
STP

31.03.2027

44 Ambala City 54.5
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

48 Fatehabad 15.6 Grey water from 
Household due to gap in 

sewerconnection is 
flowingthrough Open 
drain inHans Colony, 

Swami Nagar, Kali dass 
colony, Ajad nagar into 

sewer,

0.19 Domestic sewage Nil Connecting
to sewer
line and

final point at
STP

30.09.2027

49 Bhuna town 2.3 Grey water from 
Household due to gap in 

sewerconnection is 
flowingthrough Open 

drain inpartly Ranadhir 
Colony, Ward No.14 into 

sewer,

0.03 Domestic Sewage Nil Connectingto sewer line and 
final point at STP

30.06.2026

Dubbal Drain 1.96 BOD: 25 COD: 72 TSS: 114 0 85000-R Dhamtan 
Distributary

Not received from Panchayat Department.

Koel Link Drain 1.12 BOD: 58 COD: 84 TSS: 112 0 12500- L Dubbal Drain Not received from Panchayat Department.
Gurusar Ditch Drain 0 - 0 Mohalgarh Minor -

51 Uchana 3.35

52 Julana 3.2 Kalwa Kinana Drain (RD 
17000)

2.2 BOD: 20 COD: 68 TSS: 96 0 Sunder Sub Branch RD 
81000/R

Not received from PHED

Dhatrath Link Drain 3.5 Domestic Sewage 0 RD 1425 10/R
(Hansi Branch)
29°22 28.6" N,
76°27'19.3"E 

Not received from Panchayat Department.

Kalwa Kinana Drain (RD 
72000 to 37000)

17.36 Domestic Sewage 0 RD 37000
(Anupgarh)

Lat. 29.254812°
Lon. 76.36522° 

Not received from Panchayat Department.

Chabri Sub Drain 1 Domestic Sewage 0 Chabri Link Drain Not received from Panchayat Department.

Narwana 6.9

There is no drain in the jurisdiction of Uchana Area

50

53 Jind 27
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

Retoli Link Drain 0.1 Domestic Sewage 0 Hansi Branch Not received from Panchayat Department.
Rajana Link Drain 0.4 Domestic Sewage 0 Hansi Branch Not received from Panchayat Department.

Kalwa Kinana Drain RD 
102000 to 72000

1.1 Domestic Sewage 0 Kalwa Kinana Drain D/S RD 
72000

Not received from Panchayat Department.

Bhambhewa Drain 0.34 Domestic Sewage 0 1.Latitude:- 29.232402  
Longitude :- 76.556218 (RD 

7000 sunder branch/RD 
67230 bhambhewa drain) 2.  

Latitude:- 29.208447 
Longitude:- 76.560138 (RD 

95000 butana branch/ 
RD58220 of bhambhewa 

drain)

Not received from Panchayat Department.

Nai nallah drain 0.23 Domestic Sewage 0 Drain no. 8 RD 0 Latitude:- 
29.154949 Longitude :- 

76.698231 

Not received from Panchayat Department.

Safidon Drain 0.17 Domestic Sewage 0 1. RD 106575/R of Hansi 
Branch Latitude:- 29.402477                      

                    Longitude :- 
76.562538 

Not received from PHED/ULBD

Safidon Ditch Drain 0.12 Domestic Sewage 0 1. RD 106500/L of Hansi 
Branch Latitude:-29.40223 

Longitude :- 76.563722 

Not received from ULBD

Seenk bahadurpur Drain 0.1 Domestic Sewage 0 RD 31800 Nai nallah drain 
Latitude:- 29.201422 

Longitude :- 76.682549 

Not received from Panchayat Department.

Tito Drain 0.7 BOD: 42                                             
 COD: 112                                                                              

                                     TSS: 138

0 Latitude -29.393092 
longitude- 76.705350( Nai 

nallah Drain)

Not received from Panchayat Department.

54 Safidon 6.9
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

Pabana Drain 0.14 BOD: 39                                                                               
                                   COD: 136                                                                                  
                                                                           

                 TSS: 212

0 Latitude -29.422371 
longitude- 76.705178( Nai 

nallah Drain)

Not received from Panchayat Department.

Ludana link drain 0.28 BOD: 40 COD: 72 TSS: 106 0 Lat. 29.247477, Long. 
76.496315 (Padana Drain)

Not received from Panchayat Department.

Ramnagar link drain 0.4 BOD: 25 COD: 48 TSS: 64 0 Lat. 29.316981, Long. 
76.577420 (Hadwa gangoli 

link drain)

Not received from Panchayat Department.

Hadwa sub drain 0.31 BOD: 35 COD: 72 TSS: 92 0 Lat.29.313083,Long.76.5538
31(Hadwa gangoli link drain)

Not received from Panchayat Department.

Hadwa Gangoli link drain 0.28 BOD: 28 COD: 68 TSS: 96 0 Lat.29.280258,Long.76.5376
41(Padana Drain)

Not received from Panchayat Department.

Kharak Gaggar link Drain 0.37 BOD: 18 COD: 52 TSS: 86 0 Lat.29.310410 
Long.76.544102(Hadwa 

gangoli link drain)

Not received from Panchayat Department.

Kalawati link drain 0.28 BOD: 38 COD: 52 TSS: 82 0 Lat.29.337537 
Long.76.558865(Kharak 

gaggar link drain)

Not received from Panchayat Department.

Bhirtana link drain 0.47 BOD: 38 COD: 56 TSS: 86 0 Lat.29.243825 
Long.76.470102(Padana 

Drain)

Not received from Panchayat Department.

Padana  drain 0.15 BOD: 42 COD: 72 TSS: 94 0 Lat.29.202261 
Long.76.384647           

(Sunder Sub Branch

Not received from Panchayat Department.

Sarfabad Link drain 0.55 BOD: 30 COD: 136 TSS: 208 0            Lat.29.290364                 
    Long. 76.59159          

(Bhambhewa Drain)

Not received from Panchayat Department.

55 Cheeka 7.5 Ghaggar Creek 7.5 BOD-30
 COD-76

0 Ghaggar 2.5 MLD, STP,VILLAGE BHAGAL  is under construction (Timeline - 31.12.2028 )
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

56 Kaithal 25.72 Amin Drain 
Kaithal Drain
Manas  Drain

25.72 BOD-24
 COD-62

0 Ghaggar 31.03.2027

57 Kalayat 3.5 Kapil muni drain 3.5 BOD-24
 COD-62

0 Ghaggar 30.06.2026

58 Pundri 3.25 Jatheri Drain 3.25 BOD-24
 COD-62

0 Ghaggar 3 MLD, STP,NAINA ROAD, FATEHPUR is under construction (Timeline - 31.12.2028 
)

59 Pai 1.75 Jatheri Drain 1.75 BOD-24
 COD-62

0 Ghaggar 2.5 MLD, STP,NEAR FALGU TIRTH, VILLAGE PHARAL  is under construction 
(Timeline - 31.12.2028 )

60 Keorak 1.50 Kaithal Drain 1.5 BOD-24
 COD-62

0 Ghaggar 2.5 MLD STP
 Chuhamajra Road, DHand, is under construction (Timeline - 31.12.2028 )

61 Rajound 4.00 Kaithal Drain 4 BOD-24
 COD-62

0 Ghaggar 31.12.2028

62 Siwan 4.50 Sagar Para 4.5 BOD-17
 COD-56

0 Ghaggar 31.12.2028

63 Shahbad 10.03 Banthan Nallah 29.36 BOD-80
 COD-260

0 Saraswati Drain Not submitted by XEN, Panchayati Raj

64 Pehowa 7.85 Saraswari Drain 171.26 BOD-130
 COD-464

0 Saraswati Drain Not submitted by XEN, Panchayati Raj

65 Thanesar 23.36 Saraswari Drain 147 BOD-38.0
 COD-152.0

0 Colony's Discharge into 
Saraswati Drain

New STP proposed at Kheri Markanda of 12.5 MLD to be completed Upto December, 
2027

66 Kalka 7 Kalka Drain (PKL-RDQ-
007)

1.1 BOD-60.0
 COD-268.0 TSS-175.0 0.1

Ghaggar River No action plan submitted by the PHED. As they have mentioned that due to not 
availability of land, no time line is provided for construction of STP

1. Discharge of Pinjore 
town in Kaushlya River 
near Parwanoo By-pass 

(PKL-RDQ-008)

0.5 BOD-3.0
 COD-40.0 TSS-23.0

0

Ghaggar River Tapped 

2. Outlet of Himsikha 
Colony, near (Bakshi 

wala B.H. DPS School) 
(PKL-RDQ-009)

1.05 BOD-76.0
 COD-368.0 TSS-159.0

0

Ghaggar River 2.2 MLD STP is under construction in Himshikha Colony 

3. Pinjore Drain before 
meeting Jhajjra River 

behind H.MT (PKL-RDQ-
010)

Nil NIL

0

Ghaggar River Not submitted by XEN, PHED

67 Pinjore 7
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

4. Discharge of Surajpur 
BCW before meeting 

Jhajjra River.(PKL-RDQ-
011)

1.2 BOD-30.0
 COD-172.0 TSS-148.0

0

Ghaggar River Not submitted by XEN, PHED

5. Discharge of Mahadev 
Colony before meeting 

Jhajjra River (PKL-RDQ-
012)

1.2 BOD-48.0
 COD-208.0 TSS-186.0

0

Ghaggar River Not submitted by XEN, PHED

6.        Open 
Nallah/Drain in Bharon  

Ki Ser

1.2 BOD-110.0
 COD-432.0 TSS-196.0 0

Ghaggar River Not submitted by XEN, PHED

7.        Jhajjra River at 
Surajpur, Panchkula 

(PKL-RDQ-013)

1.84 BOD-2.0
 COD-28.0 TSS-52.0

0

Ghaggar River Not submitted by XEN, PHED

8.        Discharge of 
Village Chandimandir 

(Burajkottian flyover) into 
River Ghaggar (PKL-

RDQ-018)

1.15 BOD-30.0
 COD-164.0 TSS-142.0

0

Ghaggar River Not submitted by XEN, PHED

1. Outlet of Kharak 
Mangoli before meeting 

Ghaggar River (PKL-
RDQ-019)

1.5 BOD-7.2
 COD-52.0 TSS-13.0

0 into river Ghaggar river No Plan Submitted by HSVP 

2. Storm water drain 
near Sec-25 & Sec-26 

round about having 
outfall in Ghaggar River 
(having discharge from 
Moginand, ITBP, Police 
Lines) (PKL-RDQ-020)

1.3 BOD-34.0
 COD-160.0 TSS-135.0

0 into river Ghaggar river No Plan Submitted by MC, PKL

68 Panchkula 92
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

3. Storm water drain 
near Sec-27 & Sec-28 

divided road having 
outfall in Ghaggar River 

(having discharge of 
Ramgarh) (PKL-RDQ-

021)

1.15 BOD-80.0
 COD-368.0 TSS-193.0

0 into river Ghaggar river No Plan Submitted by HSVP 

4. Discharge of Kakrali 
village before meeting 
River Ghaggar (PKL-

RDQ-025)

1.1 BOD-32.0
 COD-180.0 TSS-150.0

0 into river Ghaggar river No Plan Submitted by HSVP 

5. Discharge of Sec-21, 
Panchkula & Juggies of 

Peer Muchalla near 
Panchkula-Peermuchalla 
Border (PKL-RDQ-026)

1.3 BOD-2.8
 COD-32.0 TSS-15.0

0 into river Ghaggar river No Plan Submitted by HSVP 

6. Sewage discharge of 
Sec-14 and Sec-15 

Panchkula near IA, Ph-1 
before meeting singh 

nallah choe. (PKL-RDQ-
036)

1.15 BOD-42.0
 COD-212.0 TSS-235.0

0 into river Ghaggar river No Plan Submitted by HSVP 

7. Drain behind Industrial 
Area, Ph-1, Panchkula 

(Behind Plot No. 393, IA, 
Ph-1, Panchkula) having 
discharge of Abheypur 

(PKL-RDQ-037)

1.15 BOD-44.0
 COD-236.0 TSS-269.0

0 into river Tangri finally falling 
into River Markanda

No Plan Submitted by HSVP 

8. Bir Ghaggar Village 
Drain/Nallah

1.15 BOD-10.0
 COD-74.0 TSS-22.0

0 into river Tangri finally falling 
into River Markandainto river 
Ghaggar river

No Plan Submitted by HSVP 
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

9. Storm water channel 
having discharge of 
Barwala town having 
outfall in Tangri River

1.15 BOD-14.0
 COD-92.0 TSS-59.0

0 into river Ghaggar through 
Sukhna Choe

No Plan Submitted by HSVP 

10. Open drain having 
discharging of Raipur 

Rani town having outfall 
in Tangri River.

1.05 BOD-4.0
 COD-36.0 TSS-20.0

0 into river Ghaggar through 
Sukhna Choe

No Plan Submitted by HSVP 

69 Mandi Dabwali 11 Kacha Drain - 16.5 MLD 
STP Dabwali, Sirsa, 

11 BOD-8.2
 COD-44.0 TSS-16.0

NIL, No 
discharge of 

industrial effluent

The treated waste water is 
used for irrigation purpose 

by farmers

NA

70 Kalanwali 3.00 Kacha Drain - 9.5 MLD 
STP, Daddu Road, 

Kalanwali, Sirsa

3 BOD-6.8
 COD-40.0 TSS-7.0

NIL, No 
discharge of 

industrial effluent

The treated waste water is 
used for irrigation purpose 

by farmers

NA

72 Rania 4.5 Kacha Drain - 6 MLD 
STP Rania

4.5 BOD: 8       COD: 40     TSS: 15 NIL, No 
discharge of 

industrial effluent

Into Ghaggar river through 
canal

NA

73 Ellenabad 6.5 Kacha Drain - 7.5 MLD 
STP Ellenabad Sirsa

6.5 BOD-7.6
 COD-40.0 TSS-12.0

NIL, No 
discharge of 

industrial effluent

Into Ghaggar river through 
pipeline

NA

74 Rewari 45.97 0 0 0 0 0 0

Sub Division 
Engineer HSVP 
(Narnaul) 

1.5 MLD Nil Nil Report dated 28.01.2026  attached Nil Nil Nil

SDE, PHED, 
Mahendergarh 6.5 
MLD 

5.5 MLD 

Executive 
Engineer, PHED 
Narnaul Division 
No. 2, Narnaul 

7 MLD 

75

44.5 BOD: 8      COD: 48     TSS: 74 NIL, No The treated waste water is 71 Sirsa 44.5

Drains are being maintained by Muncipal Committee Narnaul 

Kacha Drain - 1. 7.5 NA
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

76 Bhiwani 43 A. Kacha Drain - 10 MLD 
STP, 02 nos) & 15 MLD 

STPs 02 nos.)
(Bhiwani Ghaggar Drain)

B. Kacha Drain - 10 MLD 
STP, HSVP, (Mitathal 

Ghaggar Drain)

43 Bhiwani Ghaggar Drain =51.45
Mitthathal Ghaggar Drain= 6.8

NIL, No 
discharge of 

industrial effluent

The treated waste water in 
the drain being 100% utilized 
by the farmers for irrigation 
prupose.. No final outlet of 

drain

NA

77 Siwani 3 Kacha Nallah 3 Siwani= BOD (6.2) NIL, No 
discharge of 

industrial effluent

The treated waste water in 
the drain being 100% utilized 
by the farmers for irrigation 
prupose.. No final outlet of 

drain

NA

78 Loharu 3 Kacha Nallah 3 Loharu= BOD (8.2) NIL, No 
discharge of 

industrial effluent

The treated waste water in 
the drain being 100% utilized 
by the farmers for irrigation 
prupose.. No final outlet of 

drain

NA

79 Bawani Khera 3.2 Kacha Drain (No Name) 3.2 Bawani Khera=BOD (8.2) NIL, No 
discharge of 

industrial effluent

The treated waste water in 
the drain being 100% utilized 
by the farmers for irrigation 
prupose.. No final outlet of 

drain

NA

80 Tosham 2 Kacha Drain (No Name) 2 Tosham = BOD (7.2) NIL, No 
discharge of 

industrial effluent

The treated waste water in 
the drain being 100% utilized 
by the farmers for irrigation 
prupose.. No final outlet of 

drain

NA

81 HIsar (HSVP 
Hisar Sec-14P, 14 

P-II, 33-P)

5 Hisar Major 5 0 Hisar Major15 MLD HSVP, Dabra Hisar  - pH  
= 8.14, BOD = 8.8, COD = 44, TSS 

= 16
15 MLD, Rishi Nagar, Hisar - pH  = 
7.92, BOD = 8.5, COD = 48, TSS = 

17

Already done & DPR for 15 MLD STP in Sector 24, Hisar under process
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Sr. No. (A) Name of ULB (B) Sewage 
Status 

Estimation and 
Measurement 

MLD

*Total sewage 
generation per 
day  
(in MLD)  (1)

Sewage and Suldge 
flowing in open drains 
(Storm water drains/ 
concretised drains/ 

unlined/ katcha Drains) 
(No. of Drains)

                       (5)

Flow in 
each 
drain 
(MLD)    

        
      (6)

Quality / Characteristics of 
effluent 
               
       (7)

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) (8)

Final point of discharge of 
drain                   (9)

Time bound action plan to prevent sewage discharge into drain  
        (10)

Data of OA No. 606 

(D) Drains 

82 HIsar (HSVP 
Hisar Sec-

1,4,3,5,MGA,PLA,
13P,15,16-17)

15 PHED drain for sector 
1,4,3,5,MGA

15 0 PHED drain for sector 
1,4,3,5,MGA

83 HIsar (HSVP 
Hisar Sec 27-28, 

UE-II)

2.1 Abondened satrod mirka 
drain

2.1 0 Abondened satrod mirka 
drain

84 HIsar (HSVP 
Hisar Sec 24)

0.45 NA 0.45 0 NA

85 Hisar (HSVP 
Hisar Sec 9-11)

1.5 NA 1.5 0 NA

87 Narnaund 2.25 NA 2.25 4 MLD STP of PHED, Narnaund = 
pH  = 7.93, BOD = 7.2, COD = 48, 

TSS = 16

0 NA NA

Grand Total 2239.88 2214

40 MLD STP PHED, Hisar = pH  = 
7.43, BOD = 6.8, COD = 44, TSS = 

13
4 MLD STP PHED, Hisar = pH  = 

7.53, BOD = 72, COD = 268, TSS = 
188

5 MLD STP PHED, Hisar = pH  = 
7.48, BOD = 7.6, COD = 48, TSS = 

12
8 MLD STP, Satroad Hisar = pH  = 
7.93, BOD = 7.5, COD = 44, TSS = 

15
15 MLD Rajgarh Road, Hisar = pH  
= 6.89, BOD = 7, COD = 40, TSS = 

11

6161Hisar (PHED)86 NA 0 NA NA
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

Yamuna catchment 

1 Pataudi  3.2 4.5 3.2 0 Upgradation work is in 
progress which will be 

completed by 
30.06.2026. 

Non complying as 
on date.  

No final 
discharge as 

water is 
consumed  by 
farmer in their 

field  

0.5 0.22 MTD 
Farmer use the 

sludge in 
Agriculture Land  

2 Farrukhnagar  2.8 3 2.8 0 NA Complying Drain no. 8 Via 
STP Effluent 
Channel of 
Irrigation 

Departments  

0.6 0.312 MTD 
Farmer use the 

sludge in 
Agriculture Land  

3 Sohna  6 6 100% NIL Upgradation work is in 
progress likely to 

completed by 
30.06.2026. 

Non-complying No final 
discharge as 

water is 
consumed  by 
farmer in their 

field  

100%  approximate 
sludge 

generation is 
0.48 MTD  
agricultural 

purpose 

4 Manesar 58.59 28 17 30.59 STP Maintained by 
GMDA 

Under trial phase Leg-III Under trial phase Under trial 
phase 

5 Gurugram Leg-I  2 2 100% 09 
 
 
 

2 MLD Bajghera will be 
operational by 

30.06.2026 

STP is constructed 
but will be 

operational by 
30.06.2026 

Najafgarh 
drain when the 

STP will be 
operational 

Nil  STP not 
operational 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

Leg-II 20 20 50% 96 
 
 
 
 
 
 

DPR of 100 MLD STP at 
sector 107, Dharampur 

Gurugram will be 
submitted by 31.05.2026 

20 MLD, STP 
Jahajgarh:-BOD-
7COD-44TSS-16 

Najafgarh 
drain through 

village 
Dharampur 

Nil 1.02 Tonne Per 
Day and sludge 

is utlized by 
local farmers for 

manure & 
agriculture 
purpose. 

Leg-III 313 313 100% 55.2 02 no. of STP of 220 
MLD and shall be 

operational by 
31.08.2027 

1) 68 MLD, STP 
Dhanwapur:- 

BOD-7 
COD-36 
TSS-14 

2) 50 MLD, STP 
Dhanwapur:- 

BOD-8 
COD-40 
TSS-10 

3) 100 MLD, STP 
Dhanwapur:- 

BOD-55 
COD-200 
TSS-65 

4) 4) 50 MLD STP 
Sector-48, 

Najafgarh 
drain at village 

Dhankot 
thruogh 
Irrigation 
channel 

 143 MLD treated 
effluent is used in 
irrigation through 

irrigation 
chhannel 

68.87 Tonne Per 
Day and sludge 

is utlized by 
local farmers for 

manure & 
agriculture 
purpose. 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

Behrampur 
Gurugram                 
BOD-  7.4          
COD-  40                
TSS- 18    

5) 120 MLD STP 
Sector-48, 
Behrampur 
Gurugram                 
BOD-  7.2          
COD-  36                
TSS- 13 

6 Taraori  3.78 5.5 3.78 0 NA BOD - 7.2  COD - 40  
TSS - 15  Complying 

INTO RIVER 
YAMUNA 

THROUGH 
DRAIN NO. 02 

0 Approximate 
0.52 MTD 

sludge 
generated per 
day which is 

used by farmer 
for agricultural 

purposes 

7 Indri  2.5 4 2.5 0 NA BOD - 6.8 
  COD - 44 
  TSS - 13 

  Complying 

INTO RIVER 
YAMUNA 

THROUGH 
DRAIN NO. 02 

0 Approximate 
sludge 

generated is 2.5 
MTD and 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

farmers use 
sludge in 

agricultural land 

8 Karnal  69.50 106 69.50 0 NA 1. 10 MLD STP, 
Gogripur, Karnal. 
  BOD- 7.5 , COD- 

48 , TSS- 13 -
Complying 

  2. MC Karnal 8 
MLD STP RK Puram 

KARNAL. 
  BOD- 7.5 , COD- 

49 , TSS- 13 -
Complying 

  3. MC KARNAL 
STP 50MLD, 

Transport Nagar, 
Karnal. 

  BOD- 12 , COD- 68 
, TSS- 38 - 
Complying 

  4. PHED 02 MLD 
STP KACHHWA, 
VPO KACHHWA 

INTO RIVER 
YAMUNA 

THROUGH 
DRAIN NO. 02 

0.00 Approximate 
sludge 

generated 
is15.77 MTD  

and farmers use 
sludge in 

agricultural land 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

KARNAL. 
  BOD- 6.8 , COD- 

44 , TSS- 13 -
Complying 

  5. 8 MLD STP, 
KAMBOPURA 

KARNAL  
  BOD- 6.4 , COD- 

48 , TSS- 12 -
Complying 

  6. 08 MLD STP, 
SHIV COLONY 

KARNAL. 
  BOD- 5.2 , COD- 

28 , TSS-9 - 
Complying 

  7. 20 MLD STP. 
PHOOSHGARH, 

KARNAL 
  BOD- 6.2 , COD- 

32 , TSS- 13 - 
Complying 

9 Nissing  2.54 4 2.54 0 NA BOD - 9.2 
  COD - 68 

INTO RIVER 
YAMUNA 

0 Approximate 
0.35 MTD 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

  TSS - 27 
  Complying 

THROUGH 
DRAIN NO. 02 

sludge 
generated per 
day which is 

used by farmer 
for agricultural 

purposes 

10 Assandh  3.95 5 3.95 0 NA BOD - 7.6 
  COD - 48 
  TSS - 112 
  Complying 

Asandh Sub 
Drain Leading 

to Hanshi 
Branch, Near 
village Budha 

Khera 

0 Approximate 
0.54 MTD 

sludge 
generated per 
day which is 

used by farmer 
for agricultural 

purposes 

11 Nilokheri  2.62 6 2.62 0 NA BOD - 6.8 
  COD - 36 
  TSS - 13 

  Complying 

INTO RIVER 
YAMUNA 

THROUGH 
DRAIN NO. 02 

0 Approximate 
0.36 MTD 

sludge 
generated per 
day which is 

used by farmer 
for agricultural 

purposes 

12 Gharaunda  4.75 7 2.25 0 NA BOD - 7.2 
  COD - 40 

INTO RIVER 
YAMUNA 

0 Approximate 
sludge 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

  TSS - 13 
  Complying 

THROUGH 
DRAIN NO. 02 

generated is 
3.75 MTD and 
farmers use 

sludge in 
agricultural land 

7 2.25 0 NA BOD - 7.2 
  COD - 40 
  TSS - 13 

  Complying 

INTO RIVER 
YAMUNA 

THROUGH 
DRAIN NO. 02 

0 Approximate 
sludge 

generated is 
3.75 MTD and 
farmers use 

sludge in 
agricultural land 

13 Nuh  2.55 3.60 2.50 Nil NA BOD = 8.2 mg/l,   
COD = 32.2 mg/l , 

TSS = 17 mg/l, 
Feacal coliform = 79 

Ujjina drain 2.5 MLD (Used 
for Irrigation 

purpose) 

Approximate 1 
ton sludge 

generated is 
used as manure 

in agricultural 
field 

14 Ferozepur jhirka  3.01 5.00 2.70 Nil NA BOD = 8.2 mg/l,   
COD = 44 mg/l , 
TSS = 17 mg/l, 

Feacal coliform = 68 

Natural creek 
in agricultural 
land of village 
Madapur  to 
Ujina Drain  

2.7 MLD (Used 
for Irrigation 

purpose) 

Approximate 1 
ton sludge 

generated is 
used as manure 

in agricultural 
field 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

15 Punahana  2.8 4.5 2.7 Nil NA BOD = 7.6 mg/l,   
COD = 40 mg/l , 
TSS = 15 mg/l, 

Feacal coliform = 84 

Pawsar drain 
to Ujina Drain  

2.7 MLD (Used 
for Irrigation 

purpose) 

Approximate 1 
ton sludge 

generated is 
used as manure 

in agricultural 
field 

16 Palwal  20 27.5 19.6 Nil All STP are Operational 2 nos. of STPs non-
complying with the 

following 
parameters: 

 
STP (10 MLD): BOD 
- 23, COD - 96, TSS 

- 52 
STP (2.5 MLD): 

BOD - 15, COD - 88, 
TSS - 48 

Palwal link 
drain and 

Janauli drain 
and finally into 
River yamuna 

  Approximate 
sludge 

generated is 
0.67 MTD and 

and usage is for 
Agriculture land 
and Gardeneing  

17 Hathin  2.4 4.5 2.7 Nil All STP are Operational Non comlplying as 
per HSPCB norms 
with the following 

parameters: 
STP (4.5 MLD): 

BOD - 75, COD - 
306.4, TSS - 165 

Gaunchi drain 
and finally into 
River Yamuna 

  Approximate 
sludge 

generated is 
0.16 MTD and 

and usage is for 
Agriculture land 
and Gardeneing  
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

18 Hassan Pur  4.7 3 4.6 1.6 STP proposed for 
upgradation (31.12.2026) 

Non comlplying as 
per HSPCB norms 
with the following 

parameters: 
STP (3 MLD): BOD - 
12, COD - 68.4, TSS 

- 24 

From STP, 
through 

Underground 
pipeline, and 

finally into river 
Yamuna 

  Approximate 
sludge 

generated is 
0.21 MTD and 

usage is for 
Agriculture land 
and Gardeneing  

19 Hodal  7 9 7.4 Nil All STP are Operational Non comlplying as 
per HSPCB norms 
with the following 

parameters: 
STP (9 MLD): BOD - 
8.4, COD - 48, TSS - 

16 

Ujjina Drain 
and finally into 
river Yamuna 

No utilization of 
STP treated 
water, direct 

discharge into 
drains 

Approximate 
sludge 

generated is 
0.24 MTD and 

usage is for 
Agriculture land 
and Gardeneing  

20 Panipat  78.38 163.8 63.5 14.38 NA All STPs are 
Complying 

Drain No. 2 to 
River Yamuna 

0 Sludge 
generatrated is 
used as manure 
by Farmers and 
in house at STP 

and sludge 
generated to 

CETP is 
desposed 

through GEPIL 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

(Quantity- 10 
mt/day) 

21 Samalkha 5.8 5 5 0.8 Technical Sanction 
obtained for 11 MLD STP 
Proposed for Samalkha 

Town 
(30/09/2028) 

Complying Drain No. 6 to 
River Yamuna 

0 Sludge 
generatrated is 
used as manure 
by Farmers and 
in house at STP. 

(Qunatity-0.4 
mtd/day) 

22 Maham  4.5 5 4.5 0 NA Complying Into Mokhra 
Drain and 
finally into 

Drain No. 8  

0 Sludge 
generatrated is 
used as manure 
by Farmers and 
in house at STP. 

23 Rohtak  98 140.5 98 0 07 STPs (100.5 MLD) are 
Operational and 

complying and 01 STP 
(40 MLD Sunariya) is non 

complying 

07 No. STPs 
complying &  

01 No. STP non-
complying 

Into Drain No. 
8 & KCB drain 
and finally into 
river Yamuna 

through 
Najafgarh 

Drain  

0 Sludge 
generatrated is 
used as manure 
by Farmers and 
in house at STP 

24 Kalanaur  3 3.5 3 0 NA Complying Into Mokhra 
Drain and 
finally into 

0 Sludge 
generatrated is 
used as manure 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

Drain No. 8  by Farmers and 
in house at STP. 

25 Sampla  3.5 4 3.5 0 NA Complying Into Paksama 
Drain and 
finally into 
KCB Drain  

0 Sludge 
generatrated is 
used as manure 
by Farmers and 
in house at STP. 

26 Gohana  9.58 11.3 9.58 0 30.06.2027 8.3 MLD complying 
& 3 MLD STP is 

non-complying as 
per HSPCB norms 

Into Diversion 
Drain No. 8 

and finally into 
River Yamuna 

0 Approx. 45 MTD 
of sludge 

generated per 
month from 3 

MLD STP. 
 Approx. 75 

MTD of sludge 
generated per 
month from 8.3 

MLD STP. 
 Farmers use 
the sludge in 

Agriculture land 
& balance will 
used in filling 

pits 

27 Ganaur  17.57 7 7 10.57 NA 7MLD STP is Into drain No. 0 Approx. 25 to 35 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

presently complying 
as per HSPCB 

norms. 

6. MT of sludge 
generated per 
month from 7 

MLD STP. 
 Farmers use 
the sludge in 

Agriculture land 
& balance will 
used in filling 

pits 

28 Sonipat  68.4 55 55 13.4 (Not 
reaching 
to any 
STP.) 

31.12.2027 (30 MLD STP 
proposed by SMDA) 

30 MLD & 25 MLD 
capacity of STPs are 

complying as per 
HSPCB norms. 

Into drain No. 
6. 

0 Approx. 280 MT 
of sludge 

generated per 
month from 30 

MLD STP. 
 Approx. 200 MT 

of sludge 
generated per 
month from 25 

MLD STP. 
 Farmers use 
the sludge in 

Agriculture land 
& balance will 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

used in filling 
pits 

29 Kharkhoda  2.5 4.5 2 NIl NA 4.5 MLD STP is 
presently complying 

as per HSPCB 
norms 

In local drain 
which is further 

leading to 
diversion drain 

No. 8. 

0 Approx. 1.5 Ton 
of sludge 

generated per 
month. Farmers 
use the sludge 
in Agriculture 

land & balance 
will used in filling 

pits. 

30 Kundli 25.5 7.5 7.5 18 31.12.2027 (7.5 MLD 
STP proposed by 

SMDA). 

7.5 MLD STP of 
HSVP is presently 
complying as per 
HSPCB norms. 

Recycling/ 
reusing within 
Campus for 
Irrigation. 

7.5 No sludge 
generated from 
7.5 MLD STP. 

31 Jagadhri  34.91 24 20.91 10.91 06.06.2027( 19.5 MLD 
CETP is under 
construction ) 

Complying Yamuna River 2 0.8-1 MTD 
Sludge per day 

generated .  
Used by farmers 

in field for 
agriculture use 

32 Yamunanagar  99 65 47 52 06.06.2027 ( 77 MLD 
STP at Radaur Road 

yamunanagar is under 

All STPs in 
yamunanagr city are 

Complying  

Yamuna River 
(16 MLD )and 
Ditch Drain ( 

3 MLD 15 MTD perday 
of sludge 

generated from 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

construction ) 31 MLD) the STP & Used 
by farmers in 

field for 
agriculture use 

33 Radaur  2.55 3.5 2.55 0 NA Complying Ditch Drain 
and Irrigation 
Department. 

Use by Irrigation 
Department.for 
micro Irrigation 

0.0008 
MTD/perday of 

sludge 
generated from 
the STP & Used 

by farmers in 
field for 

agriculture use 

34 Chhachhrauli  1.82 3 1.82 0 NA  Complying Drain to Som 
River 

1.82 MLD 0.60 MTD 
perday of sludge 
generated from 
the STP & Used 

by farmers in 
field for 

agriculture use 

35 Sadhaura 0.6 3 0.6 0 NA  Complying drains to 
yamuna 

NIL Approx 0.002 
MTD/day sludge 

generated 
.Utilized by the 
STPs campus 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

and  farmers in 
field for 

agriculture use 

36 Faridabad 302 305 153 152 31/12/2026 all STPs are working 
as per 

HSPCB/CPCB 
Norms 

drains to 
yamuna 

37.5 mld Treated 
water is being 

used in 
Horticulture works 

agra canal and 
100 MLD into 
Gaunchi drain 

57.68-89.6 MTD 
per day sludge 
is generated 

which is used in 
Horticulture and 
Agriculture by 

nearby farmers 

37 Charkhi Dadri 8.5 10 0 8.5 31/03/2026 for 2 no. of 
STPs under 

reconstruction/upgraadati
on  

Non comlplying as 
per HSPCB norms 
(existing 2 No STP 

are under 
reconstruction and 

upgradation) 

water is being 
used for 
irrigation 
purpose 

(except in 
rainy season 

drain 8) 

treatment being 
done with 

oxidation pond 
and completely 

utilized for 
irrigation 

0.35 MTD/day 
when oxidation 
pond cleaned , 
sludge is lifted 
by farmer for 

agriculture use  

38 Beri 2.5 3 2.5 0 NA  Complying Drain no. 8 via 
Bhagpur link 

drain 

0 0.08 
MTD/day,Farme

rs use the 
sludge in 

Agriculture land 

39 Bahadurgarh 33.5 64 33.5 0 Only 18 MLD STP is 
noncomplying and  

1. 18 MLD STP is 
noncomplying and is 

Mugeshpur 
drain leading 

0 6 mtd ,Farmers 
use the sludge 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

upgradation   will be 
completed by 31.03.2027 
and 36 MLD is complying   

under upgradation in 
complying with 

standards(BOD (68). 
2. 36 MLD is 

complying stp with  
BOD 8mg/l 

to Najafgarh 
drain 

in Agriculture 
land. 

40 Jhajjar 8.1 10.5 8.1 0 NA  02 No. STPs are  
complying  

Drain no.8 
through Jhajjar 

link drain 

0 Approximately 
0.365 MTD dry 
sludge per day 
and Farmers 

use the sludge 
in as manure for 

agricultural 
activities. 

Ghaggar catchment 

41 Barara 2.80 4 2.8 NA NA Complying Discharge into 
Markanda river 

at Gheriri 

Nil Approx. 0.007 
MTD/day.  

Used inside the  
premises for 
gardening  

and remaining 
are used  

by local village 
Farmers  
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

in their 
Agricultural  

land 

42 Naraingarh 3 3 1.26 1.24 NA Complying Barsot drain 
ultimate 

discharge into 
Markanda 

River. 

Nil Approx .002 
MTD /day.Used 

inside the 
premises for 

gardening and 
remaining are 
used by local 

village Farmers 
in their 

Agricultural land. 

43 Ambala City  54.5 40 20 29 31.12.2027 There are total 7 No. 
of STPs, out of 

which 6 are 
Complying and 

01(Devinagar) is not 
complying as it is not 
upgraded to Tertiary 

Treatment 

Various Drains 
which are 
ultimately 

discharging 
into River 
Ghaggar 

Nil Approx 0.09 
MTD/day. Used 

inside the 
premises for 

gardening and 
remaining are 
used by local 

village Farmers 
in their 

Agricultural 
land.(As 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

reported by 
PHED, HSVP, 

MC) 

44 Ambala Sadar  45 24.25 15.5 21 31.12.2027 There are total 6 No. 
of STPs, out of 

which 5 are 
Complying and 

01(Devinagar) is not 
complying as it is not 
upgraded to Tertiary 

Treatment 

Various Drains 
which are 
ultimately 

discharging 
into River 
Ghaggar 

Nil  Approx 0.05 
MTD/day. Used 

inside the 
premises for 

gardening and 
remaining are 
used by local 

village Farmers 
in their 

Agricultural 
land.(As 

reported by 
PHED, HSVP, 

MC) 

45 Ratia  5.9 6.5 5.9 NA NA Complying as per 
HSPCB Norms 

 Treated 
effluent is 

discharged 
Into River 

Ghaggar and  
also used for 

irrigation 

5.90  MLD used 
for Irrigation 

purpose 

0.9 MTD/day 
and Farmers 

used the sludge 
in Agricultural 

fields. 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

purpose as per 
norms. 

46 Tohana  8.5 10 8.5 NA NA Complying as per 
HSPCB Norms 

Treated 
effluent is 

discharged 
into 

River Ghaggar 
through 

RANGOI Nala 
AND 

IRRIGATION 
PURPOSE as 

per Norms 

8.5 MLD used for 
Irrigation purpose 

approx 1 
MTD/day and 
Farmers used 
the sludge in 
Agricultural 

fields. 

47 Jhakal Mandi  2.5 3 2.5 NA NA Found non 
complying as per 

previous inspection 
But chlorination etc 
is now used for the 

same 

Treated effluet 
is discharged 

into River 
Ghaggar after 
treatment and 

used for 
irrigation 

purpose as per 
Norms  

2.50 MLD used 
for Irrigation 

purpose 

0.3 MTD/day 
and Farmers 

used the sludge 
in Agricultural 

fields. 

48 Fatehabad  15.6 25 15.6 NA NA Complying as per 
HSPCB Norms 

7.50 MLD 
used for minro 

15.60 MLD used 
forIrrigationpurpo

1.326 MTD/day 
sludge of PHED  

126

3656



Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

Irrigation and 
Balance 7.10 

MLD Used 
irrigation 
purpose 

farmar on 
level. Treated 

effluent is 
discharged 
intoRiver 
Ghaggar 

through Nala 
as per 

NORMS and 
1MLD used for 

irrigation of 
hsvp . 

se used by 
Farmers in 
Agricultural 

fields and 13 KG 
sludge of  HSVP 

used in 
horticulture.  

49 Bhuna town 2.3 8 2.3 NA NA STP is already 
functional for 

present sewage 

2.30 MLD 
Used irrigation 

purpose 
farmar on 

level. 
Treatedeffluent 

isdischarged 

2.30 MLDused 
forIrrigationpurpo

se 

0.131 MTD/day 
and colected by 

farmer for 
agriclture 
purpose 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

intoRiver 
Ghaggarthroug

h Nala as 
perNORMS 

50 Narwana  6.9 9.25 6.9 0 Operational  2 MLD STP non 
complying                            

3.75 MLD STP non 
complying.                                    

3.5 MLD STP non 
complying 

Irrigation 
purpose 

0% Approx 0.62 
MTD per day 
Dry Sludge 
collecting at 
STP. Use in 
Agriculture 

through local 
farmers 

51 Uchana  3.35 4.5 3.35 0 NA  3 MLD STP 
complying                                        

1.5 MLD STP 
complying. 

Irrigation 
purpose 

0% Approx 0.31 
MTD per day 
Dry Sludge 
collecting at 
STP. Use in 
Agriculture 

through local 
farmers 

52 Jind  27 37 27 0 NA   5 MLD STP 
complying                                   

7 MLD STP 
complying.                                       

Kalwa-Kinana 
Drain 

50% Approx 2.51 
MTD per day 
Dry Sludge 
collecting at 

128

3658



Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

15 MLD STP 
complying                                 

10 MLD STP 
complying 

STP. Use in 
Agriculture 

through local 
farmers 

53 Safidon  6.5 9 6.5 0 NA 9 MLD STP 
complying 

Safidon drain 0% Approx 0.67 
MTD per day 
Dry Sludge 
collecting at 
STP. Use in 
Agriculture 

through local 
farmers 

54 Cheeka  7.5 10 7.5 0 NA Complying  Ghaggar 
Creek 

26% Approx 0.48 
MTD per day 
Dry Sludge 
collecting at 
STP. Use in 
Agriculture 

through local 
farmers 

55 Kaithal  25.72 37.5 25.55 0 NA Complying  Amin Drain  
Kaithal Drain 
Manas  Drain 

30% Approx 1.92 
MTD per day 
Dry Sludge 
collecting at 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

STP. Use in 
Agriculture 

through local 
farmers 

56 Kalayat  3.5 5 3.5 0 NA Complying  Kapil muni 
drain 

8% Approx 0.4 MTD 
per day Dry 

Sludge 
collecting at 
STP. Use in 
Agriculture 

through local 
farmers  

57 Pundri 3.25 3.5 3.25 0 NA Complying Jatheri Drain 4% Approx 0.21 
MTD per day 
Dry Sludge 
collecting at 
STP. Use in 
Agriculture 

through local 
farmers 

58 Pai 1.75 3.5 1.75 0 NA Complying Jatheri Drain 6% Approx 0.185 
MTD per day 
Dry Sludge 
collecting at 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

STP. Use in 
Agriculture 

through local 
farmers 

59 Keorak 1.50 3 1.5 0 NA Complying Kaithal Drain 0% Approx 0.2 MTD 
per day Dry 

Sludge 
collecting at 
STP. Use in 
Agriculture 

through local 
farmers 

60 Rajound  New STP 4 
MLD plant 

under 
construction  

4.00 0 4 31.12.2028 New STP 4 MLD 
plant under 
construction  

Kaithal Drain 0% New STP 4 MLD 
plant under 
construction  

61 Siwan New STP 4.5 
MLD plant 

under 
construction  

4.50 0 4.5 31.12.2028 New STP 4.5 MLD 
plant under 
construction  

Sagar para  0% New STP 4.5 
MLD plant under 

construction  

62 Shahbad  10.03 11.5 10.03 0 NA Complying Saraswati 
Drain 

Nil Sludge 
generated 
approx.1 

MTD/day and 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

disposed to 
agriculture and 

landfills 

63 Pehowa  7.85 8 7.85 0 Operational Non Complying Saraswati 
Drain 

Nil Sludge 
generated 

approx .0.75 
MTD/day and 
disposed to 

agriculture and 
landfills 

64 Thanesar  23.36 25 23.36 0 New STP proposed at 
Kheri Markanda of 12.5 
MLD to be completed 
Upto December, 2027 

Complying Saraswati 
Drain 

Nil Sludge 
generated 

approx 1-1.5 
MTD/day and 
disposed to 

agriculture and 
landfills 

65 Kalka 7 4.75 4 2.25 1. No action plan 
submitted by the PHED. 
As they have mentioned 

that due to not availability 
of land, no time line is 

provided for construction 
of STP 2. Plan not 

Complying Jhajjra River 0 Approx 0.3 
MTDSludge is 

utilized 
asfertilizer 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

provided for construction 
of CETP in HSIIDC, kalka 

66 Pinjore  1. Open 
drain of 

Pinjore town 
in Kaushlya 
River near 
Parwanoo 
By-pass 

(PKL-RDQ-
008) 

5 2.5 2.5 Operational  5 MLD STP Pinjore 
non-complying  

Jhajjra River 0 1.5 cubic meter 
sludge 

generated per 
day and used as 
fertilizer by the 

farmer for 
agriculture. 

  

2. Open 
drain of 

Himsikha 
Colony, near 
(Bakshi wala 

B.H. DPS 
School) 

(PKL-RDQ-
009) 

0 0 1.05 STP of 2.2 MLD is under 
construction in Himshikha 

Colony  

NA Into Jhajjra 
River  

0 NA 

  

3. Pinjore 
Drain before 

meeting 
Jhajjra River 

NA NA NA Not submitted by XEN 
PHED 

NA Into Jhajjra 
River  

0 NA 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

behind H.MT 
(PKL-RDQ-

010) 

  

4. Discharge 
of Surajpur 
BCW before 

meeting 
Jhajjra 

River.(PKL-
RDQ-011) 

1.2 NA 1.2 Not submitted by XEN 
PHED 

NA Into Jhajjra 
River  

0 NA 

  

5. Discharge 
of Mahadev 

Colony 
before 

meeting 
Jhajjra River 
(PKL-RDQ-

012) 

1.2 NA 1.2 Not submitted by XEN 
PHED 

NA Into Jhajjra 
River  

0 NA 

  

6.        Open 
Nallah/Drain 
in Bharon  Ki 

Ser 

1.2 NA 1.2 Not submitted by XEN 
PHED 

NA Into Jhajjra 
River  

0 NA 

  
7.        

Jhajjra River 
80 NA 80 Not submitted by XEN 

PHED 
NA Into Jhajjra 

River  
0 NA 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

at Surajpur, 
Panchkula 
(PKL-RDQ-

013) 

  

8.        
Discharge of 

Village 
Chandimandi

r 
(Burajkottian 
flyover) into 

River 
Ghaggar 

(PKL-RDQ-
018) 

1.15 NA 1.15 Not submitted by XEN 
PHED 

NA Into Jhajjra 
River  

0 NA 

67 Panchkula  

1. Outlet of Kharak 
Mangoli before meeting 

Ghaggar River (PKL-RDQ-
019) 

92 
 
 
 
 
 
 

87.5 84 4.5 NA  15MLD STP, SEC-
28,  39 MLD STP 
SEC-20, 18 MLD 
STP SEC-20,  9 
MLD STP G.E, 

CHANDIMANDIR, 
0.5 MLD NAGGAL, 

ultimatlely 
falling into the 
river Ghaggar 

river 

1) 2.1 MLD 
treated effuent  
from GE, STP, 
Chandimandi is 

used for irrigation 
purpose in Golf 

area in Cantt and 

1) 300-350 kg 
per day Sludge 
generated by 

GE, STP, 
Chandimandir 

used for 
gardening and 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

0.5  MLD TOKA, 
0.75 MLD 

KHATAULI, 0.75 
MLD KOT, 0.75 

MLD BILLA, 0.75 
MLD 

SUKHDARSHANPU
R, 1 .5 MLD 

SAKETRI, 1 MLD 
RAMGARH, All are 

complying                               

Arboriculture 
Purpose. 2). 17 

MLD treated 
effuent  from Sec-

20, STP, 
Panchkula  is 
used for green 
belt area. 3). 4 
MLD treated 

effuent  from Sec-
28, STP, 

Panchkula  is 
used for green 

belt area 

Aboriculture 
inside cantt 

area. 2) 13.5 
Ton sludge 

generated by 11 
STPs used for 
agriculture by 
farmers. 3). 

4000 kg per day 
sludge 

generated  by 
Sec-20. STP 
and used for 
Horticulture 
purpose in 

green belt area. 
4) 1200 kg per 

day sludge 
generated  by  
Sec-28, STP 
and used for 
Horticulture 
purpose in 

green belt area           

136

3666



Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

2. Storm water drain near 
Sec-25 & Sec-26 round 
about having outfall in 
Ghaggar River (having 
discharge from Moginand, 
ITBP, Police Lines) (PKL-
RDQ-020) 

 
 

No 
estimatation 
given 

0 0 0 No Plan Submitted by 
MC, PKL  

NA into river 
Ghaggar river 

NA NA 

3. Storm water drain near 
Sec-27 & Sec-28 divided 
road having outfall in 
Ghaggar River (having 
discharge of Ramgarh) 
(PKL-RDQ-021) 

0 0 0 No Plan Submitted by 
HSVP  

NA into river 
Ghaggar river 

NA NA 

4. Discharge of Kakrali 
village before meeting 
River Ghaggar (PKL-RDQ-
025) 

0 0 0 SDM Kalka directed XEN, 
HSVP to remove the 
illegal encroachments 
and get illegal sewer 

connections untapped 
and submit the report 

within 07 days 

NA into river 
Ghaggar river 

NA NA 

5. Discharge of Sec-21, 
Panchkula & Juggies of 
Peer Muchalla near 
Panchkula-Peermuchalla 

0 0 0 No Plan Submitted by 
HSVP  

NA NA NA NA 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

Border (PKL-RDQ-026) 

6. Sewage discharge of 
Sec-14 and Sec-15 
Panchkula near IA, Ph-1 
before meeting singh 
nallah choe. (PKL-RDQ-
036) 

0 0 0 No Plan Submitted by 
HSVP  

NA NA NA NA 

7. Drain behind Industrial 
Area, Ph-1, Panchkula 
(Behind Plot No. 393, IA, 
Ph-1, Panchkula) having 
discharge of Abheypur 
(PKL-RDQ-037) 

0 0 0 survey  by PHED for lying 
of sewer line at village 

Barwala is complete and 
DPR is under preparation 

NA into river 
Tangri finally 

falling into 
River 

Markanda 

NA NA 

8. Bir Ghaggar Village 
Drain/Nallah 

0 0 0 survey by PHED of sewer 
network and preparation 

of DPR has been allotted. 
The work for survey of 

sewerage network will be 
started soon 

NA into river 
Tangri finally 

falling into 
River 

Markanda 

NA NA 

9. Storm water channel 
having discharge of 
Barwala town having 
outfall in Tangri River 

0 0 0 Estimate for construction 
of STP of capacity 10 

MLD  has been prepared 
and transfer of land 
between HSVP and 

NA into river 
Ghaggar 
through 

Sukhna Choe 

NA NA 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

PMDA under process 

10. Open drain having 
discharging of Raipur Rani 
town having outfall in 
Tangri River. 

0 0 0 Estimate for construction 
of STP of capacity 10 

MLD  has been prepared 
and transfer of land 
between HSVP and 

PMDA under process 

NA into river 
Ghaggar 
through 

Sukhna Choe 

NA NA 

68 Mandi Dabwali  11 16.5 11 NA NA Complying As per 
HSPCB Norms 

Irrigation 
purpose 

100% 0.4 MTD per day 
Used by farmers 

for agriculture  

69 Kalanwali  3.00 9.5 3 NA NA Complying As per 
HSPCB Norms 

Irrigation 
purpose 

100% 0.375 MTD per 
day Used by 
farmers for 
agriculture  

70 Sirsa 44.5 55.0 44.5 NA NA Complying As per 
HSPCB Norms 

Irrigation 
purpose 

100% 4.535 MTD per 
day Sludge used 
for Horticulture 
and agriculture 

71 Rania  4.5 6 4.5 NA NA Complying As per 
HSPCB Norms 

Irrigation 
purpose 

100% 0.55 MTD Used 
by farmers for 

agriculture  

72 Ellenabad  6.5 7.5 6.5 NA NA Complying As per 
HSPCB Norms 

Treated 
wastewater is 

utliziled by 

4 MLD treated 
wastewater 
utlizised by 

690 Kg per day 
Sludge used for 
Horticulture and 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

farmers for 
irrigation as 

per 
requirement 

and rest 
discharge into 

the river 
ghaggar 
through 
pipeline 

farmers agriculture 

  Other Areas 

73 Rewari  45.97 48 48.31 0.5 operational  Non-complying Masani 
Barrage (Sabi 

River) 

Irrigation  Farmers and 
Gardening 

74 Sub Division Engineer 
HSVP (Narnaul)  

1.5 MLD  5 1.5 3.5 MLD  NA  Compliant Irrigation 
Department  

Irrigation 
Department  

Manure  

SDE, PHED, 
Mahendergarh 6.5 MLD  

5.5 MLD  6.5 5.5 1 MLD  STP is operated on TTP 
Technology  

As per HSPCB latest 
parameters  

As STP 
campus  

70% 1.8 MLD and 
dispose to 

nearby farmers  

Executive Engineer, PHED 
Narnaul Division No. 2, 
Narnaul  

7 MLD  7.5 7 0.5 MLD    STP is under 
upgradation  

Irrigation lifting 
station near 
HSVP STP 

plant Sekhpura  

100% 0.2 MTD per day 
and being taken 
by local farmers  

75 Bhiwani 39 50 39 Nil Nil 1. 10 MLD Dhana The treated 100% utilzation of 5MTD/day.use 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

ROad Phase 1= Non 
Complying  

2. 10 MLD, Dhana 
Road, Phase-II = 
Non Complying  
3. 15 MLD Dadri 
Road Phase 1 = 

Complying  
4. 15 MLD Dadri 
Road Phase II = 

Complying  

waste water 
dischares in 

the drain 
mentioned at 
coloum no 5 
and being 

100% utilized 
by the farmers 
for irrigation 
prupose.. No 
final outlet of 

drain 

treated effluent by 
farmers for 

irrigation purpose. 

in premises of 
STP for 

holticulture 
activities and 
also used by 
farmers for 
agriculture 

    4 10 4 Nil Nil 10 MLD HSVP- 
Complying 

The treated 
waste water 
dischares in 

the drain 
mentioned at 
coloum no 5 
and being 

100% utilized 
by the farmers 
for irrigation 
prupose.. No 
final outlet of 

100% utilzation of 
treated effluent by 

farmers for 
irrigation purpose. 

0.4 
MTD/day.use in 
premises of STP 
for holticulture 
activities and 
also used by 
farmers for 
agriculture 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

drain 

76 Siwani 3 4 3 NA NA As per HSPCB 
Norms .STP 

Parameter results 
are compliance 

The treated 
waste water 
dischares in 

the drain 
mentioned at 
coloum no 5 
and being 

100% utilized 
by the farmers 
for irrigation 
prupose.. No 
final outlet of 

drain 

100% utilzation of 
treated effluent by 

farmers for 
irrigation purpose. 

approx 1.26 
MTD per month 

dry sludge. 
Farmers use the 

sludge in 
Agriculture land. 

77 Loharu 3 3.5 3 NA NA As per HSPCB 
Norms .STP 

Parameter results 
are compliance 

The treated 
waste water 
dischares in 

the drain 
mentioned at 
coloum no 5 
and being 

100% utilized 
by the farmers 
for irrigation 

100% utilzation of 
treated effluent by 

farmers for 
irrigation purpose. 

approx 1.35 
MTD per month 

dry sludge. 
Farmers use the 

sludge in 
Agriculture land. 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

prupose.. No 
final outlet of 

drain 

78 Bawani Khera 3.2 4.5 3.2 NA NA As per HSPCB 
Norms . STP 

parameter results 
are compliance 

The treated 
waste water 
dischares in 

the drain 
mentioned at 
coloum no 5 
and being 

100% utilized 
by the farmers 
for irrigation 
prupose.. No 
final outlet of 

drain 

100% utilzation of 
treated effluent by 

farmers for 
irrigation purpose. 

approx 1.125 
MTD per month 

dry sludge. 
Farmers use the 

sludge in 
Agriculture land. 

79 Tosham 2 3 2 NA NA As per HSPCB 
Norms . STP 

parameter results 
are compliance 

The treated 
waste water 
dischares in 

the drain 
mentioned at 
coloum no 5 
and being 

100% utilized 

100% utilzation of 
treated effluent by 

farmers for 
irrigation purpose. 

approx 0.855 
MTD per month 

dry sludge. 
Farmers use the 

sludge in 
Agriculture land. 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

by the farmers 
for irrigation 
prupose.. No 
final outlet of 

drain 

80 HIsar (HSVP Hisar Sec-
14P, 14 P-II, 33-P) 

5 30 30 10 Already done & DPR for 
15 MLD STP in Sector 

24, Hisar under process 

Complying Hisar Major 100% Utilization 
in  irrigation 

purpose 

Fertilization and 
landfilling in 

vacant space of 
STP 

81 HIsar (HSVP Hisar Sec-
1,4,3,5,MGA,PLA,13P,15,
16-17) 

15 PHED main 
sewerline for 

sector 
1,4,3,5,MGA 
15 MLD STP 
Village Dabra 
for balance 

sectors 

100% Utilization 
in  irrigation 

purpose 

Fertilization and 
landfilling in 

vacant space of 
STP 

82 HIsar (HSVP Hisar Sec 
27-28, UE-II) 

2.1 Abondened 
satrod mirka 

drain 

100% Utilization 
in  irrigation 

purpose 

landfilling in 
vacant space of 

STP 

83 HIsar (HSVP Hisar Sec 
24) 

0.45 Nil 100% Utilization 
in  irrigation 

purpose 

Fertilization and 
landfilling in 

vacant space of 
STP 
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Data of OA No. 606 

Sr. 
No
. 

(A) Name of ULB (B) Sewage 
Status 

Estimation 
and 

Measureme
nt MLD 

(E) Sewage treatment and Utilization  

    *Total 
sewage 

generation 
per day   
(in MLD)                         

                 
        (1) 

Installed 
treatmen

t 
capacitie

s of 
existing 
STPs 
(MLD)  
  (11) 

Utilisatio
n 

capacity 
of 

existing 
STPs 
(MLD)  

       (12) 

Gap in 
sewage 

generatio
n and 

treatment  
(MLD)  

         (13) 

Time bound plan to set 
up and operationalise 

STPs   
 

       (14) 

Performance of 
STPs with reference 

to standards  
       (15) 

Final point of 
discharge of 

treated effluent  
       

      (16) 

Level of 
Utilization of 

treated sewage   
  
 

      (17) 

Sludge 
generation 

(MTD) and its 
management  

 
        (18) 

84 Hisar (HSVP Hisar Sec 9-
11) 

1.5 15 MLD STP 
Village Dabra 

100% Utilization 
in  irrigation 

purpose 

landfilling in 
vacant space of 

STP 

85 Hisar (PHED) 61 72 61 NA NA Complying Hisar 
Multipurpose 

Drain 

100% Utilization 
in  irrigation 

purpose 

Agricultural 
fields. 

86 Narnaund 2.25 4 4 NA NA Complying Moth Drain 100% Utilization 
in  irrigation 

purpose 

Agricultural 
fields. 

  Grand Total 2239.88 2374.7 1257.06           803.8175 
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